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The  Lofc  Sabha met at eleven of the 
Oock

IMr.  Deputy-Speaker in the Choir.] 

QUESTIONS AND ANSWERS 

(See Part I)

12 Noon. '

PAPERS UilD ON THE TABLE

Statement re  REcoMMENnAnoNS of 

Press Commission 

The Mhiister of  Information and 

Broadcastliic (Dr. Keokar): I beg to
lay  on the Table a statement giving 

the factual  position  regarding con- 

■sideration of certain recommendations 

of  the Press Commission.  [See Ap­

pendix VI, annexure No. 37]

Notificatxons uhser  Sea  Customs 

Act

The Minister of BeTenne and  De­

fence Expenditure (Shrl A. C. Gnha);

I beg to lay on the  Table a copy 

each of the Customs Notifications Nos. 

116 and 117 dated the  2nd October,

1954,  under sub-section (4) of section 

43B of the Sea Customs Act, 1878, as 

inserted by the Sea Customs (Amend- 

v;ment)  Act,  1953 iPlaced in LiWorv- 

See Nos.—505/54]

Evidence on Untouchability 

(Offences) Bin,

Shri  Barman  (North Bengal—̂ Re­

served—Sch. Castes): I  beg to  lay 

on the Table a copy of the  evidence 

tendered before the Joint Coimnittee 

on  the  Untouchability  (Offences) 

PiU, 1954 on the 2nd November* J9«4. 

tPloced in Library. See «0. S-51I/541
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COMMITTEE ON ABSENCE Or 
MEMBERS FROM THE SimNGS 

OF THE HOUSE

SCVZNTK R0OXT

Shri Altî r (North Satara); I beg 

to present the Seventh Report of the 

Committee  on  Absence of  Members 

from the sittings  of the House.

COMMITTEE  ON  PRIVATE MEM­

BERS’  BILLS  AND  KESOLU-

NmETEEBTH RePORI '

Shri AUefcar  (North Satara): I beg 

to present the Nineteenth  Report  of 

the Committee on Private Members’ 

Bills and Resdlutions.

ESTIMATES COMMITTEE 

Mzroies

Shri  R  G.  Mehta  (Gohilwad):  1

beg to present the  Minutes of the 

Estimates  Committee  (July 1952- 

June 1954), Vol. 3.

MOTION RE PRCXJRESS  REPORT 

OF  FIVE YEAR PLAN  FOR 

18S3-M

Ibe Mintater of Flamiliic and Ini- 
gatioa and Power (Shri Nanda);Ibeg 

to move:

“That the Progress  Report  of the 

Five Year Plan for the year 1953-M 

be taken into consideration.”

This debate is a very welcome op­

portunity  for  taking  stock  of 

the  nations  economy.  It is  quite 

at  and  proper  that  the  repre­

sentative  of the people  in  Parlia­

ment bring  under  review  periodi­

cally the  pace  and  direction of 

economic devdopment in the county.
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Sir,  for this  purpose  the Planning 

Commission, at intervals, peîxtiea]}7< 

furnishes Progress Reports,  "fte Re­

port that We have befere thk BoM 

now relates to the year 1953-34.  I 

may point out that although this re­

port is for ̂  year 1953-644t doM not 

fîtrtct itseU to  the perfoirmuice in 

relation to tluit year.  It  covers all 

the three years that have elapsed as 

period of th6  aild It tWould, there­

fore, be possible for Members of the 

Souse to take a compreBensSve View 

of the situatibh, the perfonhanee fot 

the whole period and the trends that 

have manifested  themselves during 

this period.  This Is going to be dis­

cussed as a whole, I believe.

I aTft sure 6embers have read this 

Report and ttiSĵ  find it to be a 

very  explicit md a  veiy straight­

forward dociiihent.  It is full of ma­

terial, packed vnih facts and figmtes. 
And, it will be found that this mate­

rial has been presented in a very oh- 

jective manner, and  the cottclusioot 

which emerge from this material have 

also been presented very objectively. 

I am &t surtly  expected to repeat 

the contents of  Hocument here.

I think all that is necessary for me to 

do is to touch on a Tew salient lea- 

t’ufes 'a£d to ittenif̂, a broad asscss- 

hieiit oi ilie way file Plaa h« Work̂  
and the manner in which &e ecoho- 

Tnic situation has developed.

Now, We we here to Judge the re­

cord of ̂ ctivily  *iring tbds pexiod. 

How shall we Sndge it? Hon. Mem­

bers will have  found  deficiencies. 

■rtitS-e We aftfl  do not

belittle -them.  We do not make ligW 

of them.  We are conscious dt 'HiiBt.
is, -far example, -tJie t̂iestiOfi of 

oar ÂSBOuices.  Witllout SdeqnXte -re­

sources, there can be no development. 

We must develop an adequate capital 

lifee.  Wfffiout -that We can iitcrease 

iieithft production  noir productivity. 

'AhS, I invirt a®tift 'fiiiJt, m fhe inaftw 
iff 'e^blî m  ̂'of ll̂ vy in3t&trin, 

 ̂ %Mve TSeeh  -iut let tis tSke

c6̂ri£iitnce  '(his fart thiit ftis wia 
k  ^̂Ized nan.  Ixiokirig aheM,

■#e %ill  “Be  l̂e 'io  'sjjSnd  about

Rs. 2,000 crbres.  That Is very likdy. 

Sut, evî at that level, of spending 

it is quite possible, it is quite likely 

that we may be incurring a deficit to 

the extent of about  ,Rs. 600 to 650 

crores and we are thinking of greatly 

enlarging the Sizu of the Second Five 
Year Plan.  hiW  hot, I bdieve, 

as yet found ways of mobilising those 

resources on  the  scale  required,  and 

on the much bigger scale that they are 

going to be required in future and we 

have to do somethiî about it.  All of 

us have to apply our minds to it.

IteUi thw is the question of em­

ployment, for example.  It  is very 

clear again that in the matter of em­

ployment, we have not  offered any 

satisfactory solution so far.  It is true 

that so far as the Plan is concenked, 

there was awarenê of the fact that 

in Vî  of the conditions and circum­

stances it would not be  possible to 

liquidate unen̂loyment in the count­

ry or even to increase  employment 

oiqjortunMes to the extent that addi- 

ttoK6l  ppputetion  might  warrant, 

^aiise mere Was  a limited amount 

 ̂fcyfeslMen̂  visu^W.  iliere are 

apart fe-om the question

of resources.

ftere is Uie question of the system 

of education.  Have we been able to 

co-ordinate the system  of education 

With the pattern of employnfent that 

 ̂ hiVe 'or eî ect to create to servi 
tJfe iide<fe <k enyjloyment?  j do fiot 

tJafflc done th« and  ̂  is

lM#& ip Irith "the (inestion ttf basic 

eteMoh.

VtiaWdhan  (Quilon  cum 

BlavdiKkara—lleserved—&h. Castes); 

Who is responsible for Aat?

Stoi ,Nan̂ : This is linked up with 

basic education and we  have  gone 

lOftad =s«(fewliHt  But -sfill «ur ideas 
laVe Sot fully  'crj%tillfi« -&tn:®h 

tm  h'ctve '(ipystan  ̂%c8i£Wlfc«, an« 
«%  Ijave 6iH be«>  'îiiffled im «ie 

‘<Hat wou‘l(J 'Be 'hecSsSary 'fdr the

df m ining i <iitiî

ibm&-ffrotOem.
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We have also another difBculty in 

the matter ol employment  Employ­

ment, it is expected, win be furnished 

very  much more  through  cottage 

induslrle:  and  small-scale  indus­

tries,  And. although  we  have done 

something in  that  direcUon. I am 

afraid, we have not found the Key to 

the problem of finding a way of har­

monising the various techniques.  In 

a country  like  ours it  is inevitable 

that there is not going to be a single 

technological  level.  Not the  highest 

technological  level  for  everything. 

We will be availing ourselves of the 

highest  technological  level,  t̂ hni- 

ques,  mechanical  aids  in  certam m- 

dustries. and yet we want our cottage 

industries to live.  This  requires a 

great deal of new thought and of new 

organisational methods and approach. 

We have not yet been able to  an 

adequate answer to that.  That will be 

hindering the expansion  or progresi 

of employment  opportunities.  I am 

discussing the question of employmeait 

where we have deficiencies. Of which 

we are aware.  There is also the fact 

very well know that  while there is 

unemployment on one side, there are 

shortages on the other  side, and we 

are trying to make them up.  We are 

expanding our training  progranmies, 

•btrt still those shortages  mnain.  I 

»eed not say very mu<*. more abcut 
iftus rapect, but ther« is another «s- 

pect s&o whOTe, we feel, d îendes 

Tercist  For a new kind of economy, 

tor an economy which has got in it 
ifee dynamism to  expand so that it 

can «nswer the  requirements otf a 

iMtion Which ®ow not content to wait 

at lower levels of subsistence, the In­

dustrial framework is to be adjusted, 

«-OTganised and reformed.  We have 

:done sometiiing about  it.  I do not 

think w« have done everythmg.  We 

iiave to do very much  more.  Take, 

for example, tt® question of the co- 

ojieiatiwe  system.  That  repcrt on 

jmral credit, which will soon be in tiie 

hands ot the Mantoers, makes it very 
clear that over so many  years, we 

hatre not reaHy been able to find a 

<srsy such m êtus to tlie co­
operative movement that it can ,piay 

« sigwficant role  in  our  econcony. 

This is the position regarding the «o-

309;
22 DECEMBER  1954 Progresi Hepon of Five 5700 

Year Plan for lS!>3-b4

operative movement  Rê rding land 

reform, for example, this is a part ot 

the institutional reform which is an 

essential part of the whole process oi 

the change that we  have visualised. 

There has to be a  radical change 

particularly in order that the institu­

tional framework should fit into the 

new conditions that we want to cre­

ate.  About the land reform there will 

be occasions to give more details.  We 

have made  some  progress on that 

front but that is inadequate, and we 

are now  insistiiig  ttat the States 

should have a phased programme and 

go ahead with that as'soon as possi­

ble.  I hope that the |»ogres8 which, 
to ray mind, is  unsatirfactory—-it is 

considerable but  unsatisfactory—will 

be very much accelerated in the next 

two years.

I have given a clear account of the 

deficiencies.  There may  be  others 

also. Jjet us not forget the fact that 
we have been functioning in a p ̂ - 

cular situation.  Let us not forget the 

inherent difficulties of  the situation, 

and the imm̂ ise  difficulties of th» 

situation, and the t̂ent to which we 

have made iffogress m varî  direc­

tions, therefore, has to be judged in 

the lie*'* of those  difficulties.  Also 

let us see this: Are we not making 

efforts  to  Improve  things,  to 

aet  right  things  and  make  up 

the deficiencies?  I am quite  clear 

in  my  mind  that  these  efforts 

are  genuine.  these  efforts  are 

sineerc and, therefore, they are bound 

to fructify.  It is not only the rfEorts; 

even, take the achievements in spite 

of all these difficulti®®* in spite of aU 
these drawbacks and handicapes; we 

h9.ve doAe not a little  and now we 

ate out of the difficult  situation re­

garding food, for we were all nervous 

âbput ,the next day, but today we are 

fr«e from all those risk! and all those 

Wrries.  What does it mean? It does 

not mean that we have only got food; 

it means that we are in a position to 

go  forwai;d  with  confidence.  We 

have qreated conditions for much more 

rapid ,develoj>ment in the future.  This 

is the implication of that

Take !the  organisotienal aide.  We 

improving our cu-ganisation, sê teg
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up various institutional arrangonents 

and rectifying the defects in our pro- 

tcedures.  Take the  instance of the 

'Community Project, the National Ex­

tension Service.  It is one single thing 

that is going to do much lor agricul­

tural production  and  bringing other 

relief and advantages  to the village 

rommunity. It is a very big organisa­

tional advance.  We  are creating a 

new apparatus through which we can 

function  more  effectively.  On the 

side of pubHc co-operation, which is 

essential whCTe democracy is concern­

ed and when we have to devel<̂ on 

democratic lines, we must enlist pub­

lic co-operation, and  we must have 

the fullest participation of the people. 

On that matter, our  experience in 

local works, and our  experience in 

many other  directions is very hear­

tening.  Recently, hon. MembCTS have 

had some idea of the fact on the Kosi 

’ Project, thousands and  thousands of 

' people are offering  themselves and

■ the latest that I know about it is that

they have offered their services in the 

construction of eight miles of embank­

ment on one side—on  the western

embankment  These  are indications, 

and thi?i is one aspect.  Hon. Members 

will have also to judge this effort and 

the Progress Report in relation to the, 

task that were set out  in the Plan 

itself.  What had we set out to  per­

. form?  We  have  to judge  the  pro­

gress  report  rightly,  legitimate­

* ly.  in relation  to those targets, and

it will be said that during this period, 

when we look at the figures, they will 

 ̂be ĥown to be not  Quite adequate.

■ It may be so, but I will request hon. 

Members to look at another aspect of 

it.  The total today in proportion to 

the five-year period may not be quite 

adequate, but let us keep in mind the 

fact as to how we  stand today in 

comparison  with what  our position 

wa- in the first year ol the Plan, in 

the second year of the Plan and now 

Our figures will be— am not giving 

dl the figures; I am giving the per­

centages to bring  out the reJation- 

Bhip—that in the case of the Centre, 

for the first year 10-52 -per  cent, and

for the third, year, 15-17 per cent, and 

in the case of the States,  14-37 per 

cent,  and 20 22 per cant, respectively.

If we take the two together, it will 

be about 12-44 per cent, against 17-19 

per cent. now.  Take  th* Budget of 

the fourth year.  It is  very evident 

that the entire size of the Budget or 

the magnitude of the Budget is not 

going to be realised completely, but 

as the Budget stands, it will be 27-0 

per cent.  It may be a little less in 

terms of realisation, but still look at 

the jump.  This shows that our spend­

ing capacity has greatly increased, our 

tempo has moved up  and this is a 

fact which is of the greatest signifi­

cance.  This is a  momentous  fact, 

which shows what we are capable of 

doing in course of  time.  Therefore, 

we can understand  that we will be 

able—it not the whole of the amount 

that we have now  indicated as the 

size of the Plan—̂to do about Rs. 2,000 

crores, and in that  Rs. 2,000 crores 

also, coming back to*the idea of re­

sources,  our  deficit may  be Rs.  600 

crores or more.  Therefore, the ques­

tion of resources again comes back as 

the most important  single thing to 

, which we have to pay attention.

"  I have spoken of the  tasks.  Now 

what were those  tasks?  The long- 

range objectives  of  the Plan woe 

clearly stated in the terms of reference 

of the Planning  Commission.  Those 

objectives are derived from the Con­

stitution of India and may be briefly 

expressed as the attainment of a rising 

standard of living, full  employment 

anrt economic equality.  It was indi­

cated in the Plan that  we have to 

advance al<mg many  fronts.  It was 

clearly visualised that certain imme­

diate priorities had to be attended to 

and that progress in many directions 

bad to come after planning had ini­

tiated the process of development, pre- 

: pared the ground and realised certain

• short-term aims our  immediate task 

were imposed on the Plan by the pre-

- vailing situation.  It was a situation of 

serioos- economic  disegoilibrium and 

uncertairity.  The pressing  aim  was 

then  expressed  as,  the  need  to 

correct-  the  maladjustment  In  the
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economic  situation  caused  by  the 

war  and  the  partition.  This  re­

ferred  particularly  to  the  acute 

shortage of food and  raw materials 

which was being felt  and the rising 

price level due to these shortages and 

the inflationary pressures existing at 

the time.  These shortages had to be 

removed and the rising trends in the 

cost of livitig had to be checked.

In relation to the wider objectives, 

the Five Year Plan was to be a pr̂  

paration for laying the foundation for 

more rapid  development.  We may 

discuss the details of outlay in diflEe- 

rent directions, the progress or lack of 

it under several heads.  But the cru­

cial test of the progress of the Plan 

during the period is how far we have 

succeeded in making headway in these 

two directions.  We  may recall the 

economic condition which determined 

the shape and texture  of our Rist 

Plan three or four years back.  When 

the Plan was being  formulated the 

position in  respect of  food-supplies 

was grave indeed.  In the year 1950 

the total production of  cereals was 

45-52 million tons.  We imported 29-6 

laJihs tons, thus giving an average of 

13 67 02. per adult per  day.  Even at 
this low rate of consumption the defi­

cit In cereals by  1956  would  have 

been  7  million  tons.  The  situa­

tion was such in 1951 that we import­

ed foodgrains of Rs. 216  crores and 

it will be remembered that for several 

years food had to be subsidised.

With regard to indiistrial raw ma­

terials also, acute difficulties were be­

ing experienced.  The textile mills did 

not have enough cotton, the jute mills 

did not have enough jute.  T̂ ere was 

an import of Rs. 138 crores worth of 

cotton in 1951-52.  This situation na­

turally demanded that  the top-most 

priority should be accorded to the re­

quirements of agriculture.  This  was 

done.  Large allotments  were made 

for irrigation, major and minor, and 

ample provision was made for other 

schemes for development  of agricul­

ture.  The Plan was  further streng­

thened by about Hs.  40 crores for 

chronic  Scarcity affected  areas  na­

ture too  co-operated  and gftve fair
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conditions over  large  areas of the 

country.  As a result, food production 

went up by 11-4 millions tons, cotton 

production by a  million  bales and 

oil-seeds by half a million tons.  Thus 

in 1953-54 our production targebi have 

been more than fulfilled in respect of 

food-grains and oil-seeds.  For cotton 

80 per cent, of the  target has been 

achieved.  It has to be acknowledged 

that in respect of jute and sugar, the 

position is far from  satisfactory.  It 

may be useful to indicate the factors 

which have  contributed to the im­

provement in the  economic produc­

tion.

The increase in  irrigated  area is 

perhaps the outstanding factor in the 

sitution.  Major  irrigation has add^

2-8 million acres and minor irrigation, 

including weUs and  tube wells was 

responsible for  5‘3 lakh  acres.  We 

have already spent Rs. 28-5 crores on 

minor irrigation.  Reclamation  both 

by the Centre and the States has help­

ed to a  considerable  extait  The 

total acreage of reclaimed land so far 

is 12'3 lakh acres, a little more than 

halt the target.  It is a significant fact 

that  consumption of fertilisers lias 

increased from 2 lakh tons before the 

Plan to more than 4  lakh tons last 

year, and nearly 6 lakhs  tons this 

year.  There are  various other pro­

grammes, including land improvement 

schemes, supply of  improved seeds, 

plant protection, etc., which have, of 

course, played a certain part.  Effô  

have been made  to  strengthen the 

position of the farming community by 

increasing the funds avaUable to them. 

There has been considerable improve­

ment in respect of short tom as well 

as long term credits.  The Community 

Projects and tiie  National Extensioc 

Services have made their own contri­

bution, although in view of the fact 

that this is a recent development, this 

contribution has to be measured less 

in terms of actual quantities than in 

the potentialities  which  have beeti 

created.  I may quote from a recent 

assessment by the Programme Evalua­

tion Organisation:

"The success of  new  tillage

which consists in  better  seeds,

better cultivation methods, better
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. fertilisers 2nd a more plentiful 

and assured supply of water is 

already an accomplished fact and 

the overall effect is so striking 

and obvious that there can be no 

doubt that the object of increasing 

production is being steadily 

attained.” 

In the industrial. sector, we have, 
during the course of the three years, 

attained a position of having reached 

or fulfilled the targets in respect of 

mill-made cotton textile and vegetable 

oils and made an appreciable progress 

towards plan targets for cement, salt, 
matches, woollen manufactures, etc. 

We cannot, however lose sight of the 
fact that in several industries where 
fuller utilisation of capacity was envis- 
aged in the Plan, the achievement has 
been small compared to additional pro- 
duction envisaged by 1955-56 as in the 
case of superphosphate, glass, sul- 

phuric acid, jute, automobiles, electric 

fans, radio receivers, machine tools. 
In the case of the sugar industry pro- 
gress recorded in 1951-52 received a 
set-back in subsequent years, so that 
there is a considerable gap between 
capacity and production. 

While it has to be acknowledge that 
very largely the increase in production 
has arisen because of fuller utilisation 
of existing capacity, some part of the 
increase is also owing to the creation 
of additional installed capacity, 

Thus while the increased levels of 
production recorded in respect of rail- 
Way rolling stock, ball bearings, sew- 
ing machines, hurrican Janterns, dry 
batteries, electric transformers, soda 
ash, cotton textiles, woollen textiles, 
power alcoho) and Vanaspati indus- 

Shri A. M. Thomas 
Vanaspati also! 

Shri Nanda; have mainly or en- 
tirely resulted from a better utilisation 
of the capacity that was already in 
existence in 1950-51, in the case of 
ammonium _ sulphate, bicycles and 
caustic soda industries, the increased 
production was achieved mainly 
through the new units which went in- 

(Ernakulam): 
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to"production during the Plan period, 
In the case of cement and rayon indus- 

production re. 
sulted both from the new units that 
went into production during the plan 
period, as well as by a more intensive 
utilisation of the capacity which ex- 
isted in 1950-51. 

The Five Year Plan includes a large 
number of long term industria] pro- 
jects, particularly in the category of 
capital goods and consumer goodg in- 
dustries which are  expecteg to 
go into full production only dur. 
ing the period of the second 
Five Year Plan. The full benefits 
of these schemes would be felt only 
in the Second Plan Period, although 
considerable investment would 
have. been made on_ these projects 
during the present Plan period. In 
this category fall industrial units like 
the expansion of Tata Iron and Steel 
Company, the expansion schemes of 
the Indian Iron and _ Steel Company. 
Rourkela Iron and Steel Plant, the 
establishment of an Aluminium plant 
by the Indian Aluminium Co., Ltd., 
the Integral Coach Factory, the heavy 
steel casting plant of the Tata Loco- 
motive and Engineering Company, the 
plant for the manufacture of heavy 
electrical machinery, expansion pro 
gramme of the Sindri Fetilisers, ex- 
pansion of the soda ash schemes for 
the production of benzene, Hexachlo- 
ride, Penicillin, Streptomicin, ete, the 
Industrial Explosive Factory in Bihat 
State to be set up in collaboration 
with the Imperial Chemical Industries, 
and the manufacture ० dyes and a 
petrol refinery proposed to be set uP 
by Caltex Co. The total investment, 
in fixed capital, of the new industrial 
units and expansion schemes in the 
private and public sectors is a useful 
index of industrial development. 
There are difficulties in making such 
estimates for the private sector. Ac- 
cording to the best estimates available, 
Rs. 52 crores were invested in the pri- 
vate sector in the first two years OF 
the Plan and Rs. 44 crores in the third 
year, making a total of Rs. 96 crores. 
In the public sector, against the PT 
vision of Rs. 94 crores, during the first 

3706. -
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three years, the investment was esti- 

laated to be about Ks. 31 cror«.  It is 

iinticipBted that against the total in­

vestment of Rs. 327  crores for both 

sectors, investment  during the Plan 

period might fall short  by about Bs. 
50 crores.

The House is well acquainted with 

the  problems  which  our  railway 

system  had  to  face  after  the 

war,  and  the  extent  of  over­

age  and  wom-put  ûipment 

which handicaEped the  r̂ way sys­

tem, and confronted the Government 

with a heavy programme of rehabilita­

tion.  For this it was orignally intend­

ed to obtain 1,038 locomotives. 49,143 

wagons and 5,674  coaching vdiicles. 

These targets were later increased to 

and orders placed for a larger magni­

tude.  In actual fact, we have during 

the first three years 510 locomotives, 

26,270 wagons and 2,734 coaching vdii- 

cles added to the rolling stock.  Othw 

programmes connected with the rail­

ways such as renewal of tracks, slee­

per renewals, etc., are also proceeding 

according to  schedule.  Some of the 

dismantled lines have  bem r£st)>red 

and ^me new lines  also have bera 
constoucl̂. ............

On these bi»aediate priorities of 

Î an—̂ Agriculture,  Irrigation and
Power,  and  Tiansport—two-thirds  of 

the outlay on development had been 
aUocsted.

 ̂e Prô r̂  
year of the Plan drew  attraUQn to 

the shprt-jlalb in expradituie  ^

the Ceiitoe' m i In the  State. 

future h  ̂ ev r̂f"  a .coî dmb̂  

■̂ ot̂ t  comment ita tills Souse as 

 ̂ e^ W h ,̂ aad f Aoidd̂ Iĵ  

to My spmetUng a&iit it. "'hie 

expeiiditoe ’for iiie first three years 

w  ̂ K ti  ̂̂  jo .be  about ^  

crorra, tlS % a iitfle ovitt  p  ̂̂ t. 

of the <¥>ntm̂ ftea %

-&e &r

■tiiie fourth and flife year̂ .of

«xpenditui« on  ĵ ê opment  are a
p r̂tiî t 'in4» 'die of
THan, litit 'to get the r  ̂t perepectiye, 

they should ̂   seen in  relation to 

actual physî  achievements. It is 

also î essaiy to remember that duî 
iiig -the greats part of the first two

years, the Central  Goyenunê and 

thp Ŝ tes wosked on the basis of a 

draft Plan.  The  Plans for the first 

year yrêe more or less along the lines 
of the budgets which had been drawn 

up for that year.  At that time, the 

general emphasis was  on  keeping 

down Government’s financial commit­

ments; several Part B  and  Part C 

States were still now to their tasks, 

8nd States like Punjab, West Bengal, 

PEPSy and Uttar Pradesh were faced 

with large problems of rehabilitation 

of displaced persons.  At the begin­

ning of the second year of the Plan, 

following the general elections,  new 

Governments took office in the States 

^d devoted attention to the flnalisa- 

tion of the Plan.  It  was, therefore, 

inevitable that during  the first two 

years the Plan made  a rather slow 

beginning.

It is from the third year that bott 

at the Centre and in the States de­

termined efforts be£«n to be made to 

carry  out  the tasks  laid down  in 

the Plap.  At the  beginjting of the 

Plan several States were able to cw- 

tinue projerts wiiicji they had begun 

earlier diuing tiie period of post-var 

leconstructjon.  H w   were,  there- 

<ore, in a positioa to rtep Qp yqynili- 

tote in accordaxice ygith tbie ?lan. 
iRfclrmg iiho  Aft a HdtfcOle* .̂ UTlCf

t}»e £ist three years, about 50 per cettt. 

ot the Plan which was approved  In 
1952 was carried out  The  achieve­

ment was neater in fields of develop­

ment such as irrgntium jiad fiower and 

transport, jfiuxit the 

machinei; was htMex tiian

in .fleUs like agricutem  an4 

indudries to wbisii Jthe Pl$s 
a new enohasis.  I v«nture to think 

that .<jbe meawe in w h  ̂in eyei; 

part  of  the  country  today  new 

velopments  are  taking  place  and 

almM every 6taite 4:̂ m/otî ed its 

macidnery for achieving the tergets in 

fte Î an, is a  true  indm of the 

momOTtum îch  the Elan has ai­

rraid gained  At &e Centze, fudged 

m  of «q>oiditure on deveiop-

menl, h would s«!m '  that about a 
tiilird ol the'̂lan "  was duried onl 

during the Bist three years.  In the 
ttiird year,  increased to about 17
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per cent, and in the tourth year the 

amount budgeted was  more than a 

quarter of the total size of the Plan. 

There  were  two  main  reasons  why 

the Central Ministries  needed more 

time than State Governments in in­

creasing the tempo of  expenditure 

with  which  they  were directly con­

cerned.  The first  reason is that a 

number of programmes at the Centre 

entailed  expenditure  through the 

machinery of the State Governments 

such as, for instance,  the provisions 

for Grow More Food, welfare of sche­

duled tribes and  backward classes, 

cottage and  small-scale  industries 

basic and social education and health 

programmes.  It took  thne  for the 

Central  and  State  Governments  to 

get together,  determine the lines  of 

action in detail and  strengthen the 

machinery  for the administration  of 

these programmes in the States.  The 

second reason is that several projects, 

specially in industry  and transport, 

which the  Central  Govemmoit was 

itself to carry out required jwepara- 

tory  period for technical  study  and 

consultation before they could be un­

dertaken.  In both respects the situa­

tion has  now  grraitly improved  and 

the Central Ministries as well as the 

State Governments  are much better 

equipped  than they  were to under­

take the tasks placed upon them by 

the Flan.  I do not  claim that the 

Plan  ̂originally drawn up will be 

fulfilled in every detail, but I would 

venture to suggest that the more jm- 

tyvrtant targets of the Plan will  be 

achieved and, when  the time comes 

to assess the results of the First Plan 

as a whole, the shortcomings will be 

seen to  be less  numerous and less 

significant  than  we  might sometimes 

fear.

The Plan, as finalised, contemplated 

an  addition to the stock of produc­

tive capital owned by  Central and 

State Governments to the extent of 

Bs. 1,190 crores.  Against this, the in­

vestment  undertaken  in the first 

three years is Rs. 555 crores, that is, 
nearly one-half.  The outlay on social 

capit̂ is  also similar in proportion, 

■being Rs. 199 crores in the first three

years against a Plan figure of Bs. 42& 

crores.  There are,  however, larger 

gaps in that sector of  the- Flan in 

which the primary aim was to build 

up  productive  capital  In  private 

hands in  agriculture,  industry  and 

transport.  Here  the  outlay  in the- 

first three years is a  little  over a 

quarter of the figure  contemplated, 

in the Plan.  Thus, the achievements 

up to the third year are more con- 

create in these fields which received 

a high priority in the Flan such as 

agriculture, irrigation and power and 

transport.

The House would  be interested,  I 

am sure, to learn of the marked pro­

gress now being made in the imple­

mentation  of  road  construction  pro­

grammes throughout  the  country. 

The bulk of this programme is in the 

States  where, taking the country as 
a  whole performance is  well  up to 

the programme and  during the first 

three years about 60j>er cent, of the 

expenditure provided for in the Plan 

was incurred.

In the field of social services, pro­

grammes  at the  Centre  are Intended 

mainly to supplement and strengthen 

_̂ >rogrammes in the States which ac­

count for the bulk of the provision !n 

the Plan.  In pursuing this objective 

the Central  Government has takea 

several steps to assist States in pro­

grammes for industrial housing, wel­

fare of scheduled  tribes and back­

ward classes, for malaria control and 

rural  and  urban  water-supply, for 

expansion of primary education and. 

the reorganisation of  both primary 

and secondary education and a num­

ber of programmes for the training 

of personnel who are in short supply.

The third year of the Plan was ia 

many ways a vital year for its im­

plementation.  In particular,  one de­

velopment which took  place during 

this year  led  the  Government to 

find  ways  of  strengthening  the 

Plan.  This  was  the  increase  in 

urban  unemployment  which  drew 

public  attention  during  the  early 

months  of  1953-54.  The  House 

will  recall  the  measures  taken
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to  expand  the Plan  by  something 

like 10 per cent

Let us consider nx)W the impact of 

all this  activity  during  this period 

on the  overall  economic  situation in 

the country.  It is very clear that the 

economic situation has miprovea con­

siderably and we are ready to go for­

ward with far far-reaching program- 

mej.  In  many ways the  economy is 

now better balanced. Shortages of the 

war and  post-war period have been 

removed, prices have come down and 

the balance of payment position has 

improved with the reduction in food 

imports.  Although  in  several  res­

pects the results of recent years are 

encouraging, there are  also certain 

shortcomings.  Of  these,  one  of  the 

most important concerns the question 

of resources, to which I have already 

made reference in my  introductory 

remarks.

But the position is that the normal 

budgetary  resources of the Govraii- 

ment have to be increased at all costs 

if there is to be a  higher rate of 

development  This  question was re­

viewed recently by the National De­

velopment Council  and H was pro­

posed that for the next budget States 

should explore fuUy the possibilities 

of increasing their resources for de­

velopment such as  enhancement of

batterment  levies,  enhsnrftitiait of

water rates, revenue  resettlements, 

surcharges on land  revenue in  the

higher brackets,  receipts from com­

mercial undertakings and so on.  The 

National Development CouncU stress­

ed the need for action in respect of 

betterment levies on new areas which 

virere coming under  irrigation.  Tnie 

mobilisation  of the  aavings of  the

community  throu  ̂ every Tnpong

possible lies  at  the  centre of  the

entire problem of  development  In 

this respect  our  effort has fallen 

short of what we were expected to 
do.

If one surveys the field  of  plan­

ning in our country  and reviews  the 

experience of the past three or four 

years objectively,  certain points of 

strength and weakness stand  out  I 

have already mentioned in my intro­

ductory  remarks the  features whkfa

Progress Report of Five 371a;
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wUl encourage us and also shortcom­

ings of which we have always to re­

main aware and to  remove which, 

we are making a constant effort.  It 

is too early yet to strike a balance. 

In the picture as it lies  before vit 

there are signs  of  hope and en­

couragement as  well  as signs  of 

warning.  Large  as some  of the re­

sults achieved may seem to be, they 

are small in comparison to the mag­

nitude of our problem.  The need for 

intensive national effort and sacrifice 

is greater than ever before and it is 

in the measure in which our Plan be­

comes the symbol  of hope and ser­

vice  and the means for increase of 

opportunity for the  common citizen 

that the nation can hope to succeed.̂ 

Mr.  Depaty-Speaker:  Motion mov­

ed;

“That the Progress  Report of 

the Five Year Plan for the year 

1953-54 be taken into considera­
tion.” »

Some  amendments  have  be  ̂

tabled.  I  will ask hnn  Monbers il" 

they want their  rê >ective amend­

ments to be placed before the House.

I  reserve to  myself to suggest to- 

any hon.  Member  if I have any 

doubts r̂ arding any portion or the 

whole of any  amendment Anri ask 

him how far it is in order and, if I 

find it is not in order, to avoid that 

particular  portion.  Subject  to  these- 

conditions  I  am  admitting  these 

amendments  now.

Shrl Bagfaobir Sahal  (Etah Distt.— 

North  East  cum  Budaun  Distt.— 

East)  I beg to move:

That for the original  motion, tfasr 

following be substituted:

“This Hcuse having considered 

the Progress Report of the Five 

Year Plan for the year 1953-54, 

while appreciating tiiat—

(a)  the  agricultural  production- 
has increased,

(b)  the  industrial  production  has

maintained  a steady  upward 
trend,

(c)  the prices  especially of food-

grains,  have fallen coasider-
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tShri Blâ ubir Sahai]

(d) the controls  on foodgrains 

have been relaxed, and

(e) the balance of payment posi­

tion has improved, is of the 

opinion that—

(1) there are as yet no tangi­
ble signs of tiie solution 

of the  problem of un- 

emplyment, especially  of 

the educated class,

(2) the prices rf other ccan- 

modities hav«  not pro­

portionately  come down 

as  compared  with the 

prices of foodgrains, and

(3) there is very little p>*- 

licity  about the  achieve­

ments of the Plan so far 

as the man in the street 

is  concerned,  -witii the 

result tiiat there is lack 

of  urge,  desire and zeal 

on the part of the peo­

ple as a whole, which is 

so essential to make the 

Plan a success,

and therefore, considers it necessary 

that greater  attention  be directed

^wuds these matters  md suitî e

 ̂ takm to remedy this st^

aftjurs, especially in doling wîh 
Ûanmwity f>roj«iets,  the persooBCl 
in ;cl;iKge ŝ yld ppsŝ
lipecial 4uaiifip8ii£«s  pr>d p Hyin* 

in r̂ peet of  tfee Fiv? VSW 
FĴ a  ̂llihe fisitiro system of edu­
cation be so  over-to«ilei tbftt Ifyf 
Uniŷ îties,  instead of  pursuing 
theff ‘obsolete qjrrUrula ip a coî r 
vative manner, may attune it tp 
rapidly changing social and economic 
-titeuoture of the coontry end be l̂e 
-to turn out yonmgmen who cotdd be 
nttŝd in in ̂ e imiAementaUon at the 
Plan »t iril kivato."

Shri GadiIia0i» (iMK*
1 .1?̂ y} move;

That  for  the sâlnâ iwMlon.  the 

IpitoWW ibe

“This -House, having ,con êted 

the Progress Report Of the Five 

Year Plan for the year M5S-M Is 

of ftie ojifeiion that steps

have not been taken by ’ttie Gov­

ernment—

(i)  to give adequate publicity to 

the various  schemes of the 

Plan in the rural  areas,

(u) to remove  red-tapism, still 

rampant in the  services, to 

be able to  secure early ap­

proval  of  various  schemes 

by the departments to speed 

up  tne  works'  under  the 

Plan,

(iii) to  relieve  educated unem­

ployment  by  speedily en­

forcing the  Coitral Edura- 

tion Scheme  throughout the 

country.

(iv) to  supirfement  the  medical 

personnel to  give  medical 

aid to tiie  rural populati<»i, 

and

(v) to give facilities to the agri­

culturists  by  supiriying im­

proved  agrioultural  imple­

ments, by  setting up State 

factories  to  manufactui« 

these machines.”

Shri N. M. Llng«m  (Coimtotore) 

I b«s to rripye:

That  for  the (sigiiî  motion,  the 

flowing te ,suîtuti«d:

“This House, having considered 

the V*ogcmB Report et 4be Sfve 
Year Plan for «ie year 1B63-S4, 

is of 4he ô ziioa 4hait  fee

pcô cess  acbievsd is jnq»<esslve, 

4fce tempo <rf  ôgress  on  ̂  

<oUowî *as  to  be  acceierat- 
ed:—

(a) eonujwî  ;̂ jecte tmd Na- 

tiqî  ’Ezteĝiqn Sĉ cĉ

&>) land reforms,

(c) y,$pe and  un -̂Kale in-

,dus|ri|̂ and  rur̂ backing, 

4IJ4 ‘

(d) T̂np1«?rngTi*fltif>n  of  recom- 

ffendĴ ijs  wil  ̂g   ftn-
in

f*t.  «Uliag aii4lt <«tahabad
3ou.tM: I  to move:

4hat for -ilie ori^d  motion, tĥ 

ft  ̂o  ̂ be subsSuted:  '  '
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“This House, having considered 

Progress Report of the Five 

Year Plan for the year 198S-54, 
is o i the opinion that in view of 

the fall in  prices  of agricultural 

commodities proportional  reduc­

tion should be made in the irri­

gation  and  other  agricultural 

taxes which have  been enhanc­

ed due to the Five Year Plan.”

Shri  S.  V.  Ramaswamy  <Salem): 

I beg to move;

•njat for tiie ordinal  motion, the 

following be substituted:

"This House having considOTed 

the Progress Report of the Five 

Year Plan for the year  1963-54, 

is of the opinion that—

(a) considering the magnitude of 

the difficulties that had to be 

encountered,  the progress  of 

'file Fisrt Five Year Plan, has 

been  generally  satisfactory, 

and

<b) for tbe  fulfilment  of the 

,  Plan, it is  necessary to ac­

'  celerate Oie  tempo of pr»-

gress  for  the  remaisix̂ 

period of tfae  Plan and to 

Jmpfenent  more  viguouiar 

the measures  of  reorganisa­

tion in  Agriculture, Indus­

try and other  fields recom­

mended in the Plan.”

Shil  Veeiaswamy  <Mayuram—
Reserved—Sch. Casts): I beg to

move:

Ttat for the original 

following be snbstftuted:

motion, Ha

"This Bouse hMkig considered 

ttie ProgiWB ^poit of the Tive 
Year  Plan for «»e yeei mS-M, 
is of the opinion that—

(a) %e ruiti problems auch as 
coBununiaitiaos, medkd aid 
'and adueatioD tave Hot tieca 

teddei,

<b) land reforms  so far jxmia 
iame ̂ et ibensfltted  flie 

of tiia mO,

(c) no st  ̂have been taken to 

rdiabilitate  the  beggars 

whose  number is increasing 

day by day, and

(d) South  India  lias not been 

benefitted by the  Five Year 

Plan,”

Paadit Tkakor Das Kiazgava (Gur- 

gaon): I beg to move:

(1) That in  the substitute motion 

pressed by Siiri Raghubir Sahai. th« 

following be added at the ^d:

“but regrets to record that tta 

progress in  respect  of animal 

husbandry is extremely  unsatis­

factory  and immediate steps for 

rapid improvement in this Hit<—- 

tion should be taken.”

(2) That in the  substitute motion 

proposed by Shri  Gadilingana  Gowrt, 

the following be added at the

"(vi) to take  immediate  steps 

f(v rajpid  imptrovement  in 

of owî   husbandry 
tliA progress has been 

ektem«lT unsatisfactory.”

(3) That in  tlie  substitute  motion 

proposed by Shri N. M. Ungaro, the 

following be added at Uie end.

“(e) animal  husbandry,  whers 

the progress  has  been  extremely 

unsatisfaptoty.”

(.i) That  in  the substitute moUon 
proposed by Dr. Ram Subhag Sin  ̂

the following be added at the end:

"and is furtber of the opinion 

that the progeess as regards ani- 
*ushwadry has b««(i «xtresa- 

jjr imMtjsfartQiy and ft 4s aep«s- 

in 4fae intergBte at nml wel- 
tee to <levote .sper̂  

tor  in̂ proveBient  .thi»
4inactioBL”

X$d SEbat in  subottette «not»«a 
WBBosed -fcy glwi & V. Bainasww, 
the foUowing be added at m mi:
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“(c) in the essential  interests 

of rural welfare, it is necessary 

to devote  special  attenticm to 

animal husbandry in  respect of 

which the progress has been ex­

tremely unsatisfactory.”

(6)  That in the  substitute  motion 

proposed by Shri  veeraswamy, the 

following be added at the end;

“<e) the  question  of animal 

husbandry in the whole of India 

has not received the  attention it 

deserved and immediate steps are 

necessary  for  its  rapid  improve 

ment

Mi.  Depaty-Speaker:  If  one  is

adopted, the others  will be  haired 

later on.

The original motion and the amend­

ments are now before the House for 

discussion.

Shri S. N. Das (Darbhanga Centre): 

I would like to make a sulHnission. In 

the  discussion  on economic  affairs  a 

large number of M«nbeis were given 

an opportunity and I think that the 

same set of persons may be given an 

opportumty to participate in the dis­

cussion on this motion also.  I would 

request you kindly to see that ,those 

who had not jKulicipated in the dis­

cussion on economic affairs are per­

mitted to particqmte in tfaia.

Some Bon. Members:  We support

It

Mi. Depnty-Speaker: I have got a 

list of those who took part in that dis­

cussion, as many as twenty-three in­

cluding the Mmisteis.  1 have got that 

list side by side.  But I cannot avoid 

a few hon. Members who will be the 
spokesmen  of their respective parties. 

Therefore, except with regard to two 

or three such persons, I will certainly 

try to give an opportunity to those who 

have not taken part in that disciassion 

and an opportunity to others of there 

Is sufRcient time.

I would like to renind hon. Miw>-

bers that eight hours have been allot­

ted for this discussion on the whole. 

We started today at 12 o’clock at 12­

01 to be precise.  We shall go on till 

five.  There are five hours today and- 

threc hours tomorrow.  But I would 

like to remind hon. Members that after 

this the discussion on the Report of 

the  Commissioner  for  Scheduled 

Castes and Scheduled Tribes is com­

ing on.  Hon. Members have been stat­

ing that somehow tfie discussion is not 

allowed to go on for as many hours, 

as are  provided for and the  hours 

provided for  are not sufficient  Six 

hours are provided for that discussion. 

On Friday we have only got two, or 

two and a  half  hours at the moet 
Therefore we may not be able to finish 

that discussion during this session un» 

less hon. Members are prepared to sit 

till six today and tomorrow. But even, 

at four o’clock we d<̂ not  have quo­

rum,  what  to say  about six o’clock. 

That is the difficulty.  Hon. Members 

will try to make up their  mind by 

4-30 and if they are inclined we will 

sit for hall an hour or an tiour more 

today and try to do some justice to it 

and try to  conclude it.  Subject to 

this the proceedings will go on.

I have already received chits and T 

have noted down as many as thirty* 

six names.  There are others who may 

not send chits but on account of their 

importance they have to be called. I 

am not bound exactly by the chits;  r 

am bound by persons who rise in theit' 

seals also.  Therefore, may I suggest 

that if aU the thirty-sbc who want ta 

participate are to get an owxjrtunity, 

each hon.  Member may try to make 

his points in ten  minutes or at the- 

most fifteen minutes?

Shrlmatl Reno Cbakaravartty (Basi- 

rhat); In an  important  debate like- 

thls debate on the Five Year Plan, if 

we are to discuss the agrarian sector 

which has not come in for any discus­

sion at all, it will be impossible in ten; 

and  fifteen  minutes.  If we  have  to 

speak on behalf of a party whiî haai 

a particular policy....  .  '
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Mr  DeiNity-Speaker:  What shall  I 

<lo7

Shrtanati  Beon  CliakTaTartty;  I

would request tiiat we may be given 

twenty to twenty-five minutes.

Mr.  Depaty-Speaker:  All  right,  I

■will give twenty-flve minutes for the 

Communist Group.

Shrimatl Renn  Chakravaxtty:  Out

■of eight hours only twenty-flve minu­

tes?

Mr. Depaty-Speaker:  Thirty-three

divided by five  hundred into  eight 

'flours.  It comes to____

Shrimati Kena  Chakravartty: It is

xidiculous.

Mr. Depaty-Speaker:  What is ridi­

culous?  You have fixed eight hours. 

I have no  objection; if it is  eî ty 

hours I would have  distributed one 

Jiour each.  Hon.  Members go there 

and in the Business  Advisory Com- 

Tnittee say it is all right and tien say 

liere  ridiculous.  Whether their con­

duct is ridiculous or  mine is ridicu­

lous, I cannot understand.

Pandit Thaknr Das Bhargava: It is

■not a political matter at all.  It is an 

economic matter and therefore more 

time should be given to the Congress 

Party according to its number.

Shri M. S.  Onmpadaswamy (My­

sore):  Various Groups  are represent­

ed in the Opposition.  I suggest that 

half of the time may be given to the 

Opposition Members.

Pandit Thaknr Das  Bbargava: No,

310. This is not a  party  mattCT. All 

Members are  equally  emtifled to a 
chance.

Mr.  Deputy-Speakei’:  All  tight 

There are eight hours or 480 minutes.

, Uivide it by 500.  One  minute for 

. >ach Member.  If a Qroup consists ot 
, 33 Members, they wUl have 33 minu- 

-tK. They may distribute among them­

selves.  I  have  no  objection to  a

Group consisting of 30 or 40 Members 

distributing among themselves the 30 

or  40  minutes.  Let  them  not 

put  up  more  Members  and 

want  20  minutes  or  15  minutes 

each.  This is a Plan where everybody 

is interested.  Merely saying that it is 

my Government’s Plan would not be 

useful so far as hon. Members com­

ing from  side  are  concerned.

They also want to speak. I shall give 

one minute for every  Member.  At 

that rate.  Groups may  choose their 

spokesmen.  Let them choose one per­

son and let him take all the time; I 

have no objection.

Sardar Hnkam Singh  (Kapurthala- 

Bhatinda):  There  are  unattached

Members also.

One minute for  each 

will noit be sufiBeient.

individual

Mr. SepatyfSpeaker: I will request 

them if possible to meet and  choose 

their speakers and I shall allow five or 

ten minutes.  The same thing wiU ap­

ply to the Indepaident Group also.

Shri Vewaswamy:  As  Shri S. ,N. 

Das suggested, I request you to give 

chances to those who have not spokai 

on the economic affairs motion.

Shri Asî  Mdita (Bhandara): This 

allotment is not fair, if I may be per­

mitted to say so. After all, this Report 

has to be discussed in order that we 

may draw certain conclusions at the 

end of the discussion.  You know all 

the Members of the House.  You know 

who would have something significant 

to say on ttiis subject  Not only on 

this subject, but on every question. I 

would submit that efforts should be 

made to permit the Members who have 

something  significant  to  contribute 

whatever their party to speak.

An Hon. Member; This is not any 

thing new.

Sliri Asoka Mehta: The  debate Is 

not for the satisfaction of the Member 

here.  It is for  the  satisfaction ot 
those who have sent us.  It is not fair 
to- distribute time like that  I have 

got the least objection to the  entire
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time bemg  given to  the  Congress 

Forty.

Shrt Bosawat (î umednagar 

South):  Do you  think that the  Con­

gress Party lias noQiihg to contrib*̂ ?

Dr. SnUbtg Stogh:  Every

MeSnljet shoidd be given an <9partu-

nfty.

Pandit  S. V. SBslita (Monghyr 

Noitt-Easl):  In that case,  it would 

be bettCT il yoa have a list of Mem­

bers whom you will permit to partici- 

t»te in ttie debate s» that ttoy may 
go to tike Central Ball and come only 
when they are called.

Hr. »«̂ o»-tli>rii*nr: You are mak­

ing my task more difficult.  I am not 

participating in the debate.  It seems 

Toare difficult to allot fee time than 

igicaking from there.  It is true that 
representative opirrfon raast be atlow- 

«d to  stated tor <fae benefit ot the 

Konse, *>r the b««a <rf the Oovem- 
ment and for the benefit of those who 

have sent us iiere.  At the same time, 

hon,  5«en*ers -vriw are te««ers of 
tSronps want theinselves to spet̂ «nd 

their  iDlltrwers  to  speak.  I know 

Pandit S. C. Mishra.

S. C. IffiBhnr. Vou know me

Jtr. Depoty-Speakw:  He does ^
âtaee.  ̂ e ihiiiks I make a distinction 
iî ween persons competent to >̂eak 

ana not comp̂ aiit to  speak.  'Wty 

shokilS I take ihk on î y liead? 1 Qunk 
every lion.  ltlem‘ber is competent to 

speaik on every subject Of course, 

1 shall give due regard to all  *696 

matters and try to distribute the time. 

Perchance, if 4 am able to allow to a 
group only at the rate of one minute, 

it will be the minimum.  It would be 

iĵ«saed in prĉner xieses. Bttf iet us 
■aoB.  «hall BOW ̂  on.

sun JBagfaiiMiMMh '(Tenali): 1  do 

■tatrt warit'̂a rBiia*  nB(Se "by  Stoi 

jftedka Utelfta -to -go iuncoritradtcted t̂

affects the prestige of every Member 

of the House.  I can understand one 

saying  that  r̂ esentative  groups 

should be given time.  But, to go fur­

ther and say that only some hon. Mon- 

bers" have got  something to contri­

bute, is an aspersion \rtiich I think we 

should all protest against.

Shri Asoka Mehta: May I point out,. 

Sir, that I have  made it clear  that 

there are different subjects? I do not 

think that every Member is competent 

to speak on every  subject We deal 

with a variety of subjects. I am quite 

sure that diSo%nt Members here are 

competent to speak on different sub­

jects.  I was  only suggesting' compe­

tence arising in reference to particu­

lar subjects.

Dr. Snredi Chandra (Aurangabad):: 

What is the  use of  making -Biis re­

mark? *

Ur. D<̂ -̂Speaker:  What is the

harm if an lion.  Member  thinks he 

knows?

Shri Bogawat:  He should say that 

and not cast an aspersion on anybody.

Mr. Depoly-̂ pBaker: Nobody can
be an expert on every subject

Shri Sarai Sfeagbjl (Bikaner-Churu) 
As a citizen of free India, I feel ex­

tremely prtaid <ol the progrees and the 

gigantic strides that my country has 

made in achieving the  results  that 

-we base already achieved in the first 

three years of the Five Year Plan.

Hr. 9aptrty-S»eakar: Se is a rep- 

*ea«rtatisre of the independant ;groHp. 

aoE-i Tulsidas and Shri Kacni K n î 

are Independent representatives. iSiri 

Tulsidas is a businessman. Shri Kami 

£inghji wdll voice titeir grievances.

nri i&md Singl̂ :  It is extremely 

êasy to  criticbe -Bity  Pbai. I say we 
should look at this from a constructive 

point df view. India has faced ter rifle 

odds: partition, floods, ûnine and bo



im MOtiMt tc

on.  In spite of that, in such a short 

time,  we have been  able to  achieve 

sometiiihg  ̂  I  thihK as  free dti- 

ieris. we have got a rijsht to pat ouf- 

seivfe oh the back.  But we shouldl 

hot  on oiiir laiifelis.  We have got 

to build up our country further. It vnll 

takie many niore years: perhî  with 

another three or four Five Year Plans, 

we will be able to attain self-suffici­

ency.  I fwl teat to attain self-siiffl- 

ciehcy and tt feiii a moVe bn with our 

î ve  Ye  ̂ al'. of us in  this

frouse, ho matta' to whatevCT groups 

or partis we thay belong, have got to 

join hands and  together.  I would 

like to take this opportunity to 

and I am quite sure that everybody ih 

Rajasthan will agree with me, that the 

Prime Minister and the Mertibefs oI 

the  Planning  Commission  deserve  to 

be  congratulated on what we have 

been able tb achievii in such b sbbrt 

Kine.

Looking  at  sWhe of  our  achieve­

ments today ih such & Short time, 
have wclitte 6t Vbe Woî d’s Uirĝ  
span  our rivers.  To quote an English­

man whom I met a few days ago, he 

ssaid thil iie could ’iwMy brieve liiat 

India in these five years could 
achieved so much. That, I feel, is the 

view of many  foreigners who have 

visited India after fonif- ar fttfe yMrs. 

It is a sreat tribute to our  couzttry 

and to our adniinistrBtioo.

“rtie hydro-lpo'iyer rtfet-work Is spread­

ing over the iacfe bi biSIa.  thte

desiert 6if Ifejasiiran Is toihg to  ha«e 

several 'httedred miles <A hydro-pother 
net-work giving power to the smallest 

villages, thereby helping to solve our 

oneMfflbjrmerA ’problem throû  indus- 

tt-iaHsittibn.  WsctjcaT̂ y 

that 'we see to IhiSffe today is assem- 

■bWd  ̂  rtiaikn  Ta-bbtfi:.  >̂rSctic«»- 

'SVerir Wotbr ct& 'that We 'Se;*  'dh 
'Toaa fs %ssembfta  Jfeflidh '*leti.   ̂ 

■haŜe got « >}nitfkea sHf-sufflciencJr a  

 ̂  ran l)oWt W  'Somfe W Ufe 

imm «n« lidcmibt̂

TSrifldln̂, 'both 'tt 'ttie ■'KM >t«  IBdilS- 

'«Na -IŜtrSWenntl bui»&gs, Vb 

•¥an =be  ̂  in iHe ^Id.

lW4 PTogresi  of Five 3̂

Year Plan for 1953-54 

Our Indian AirliiieSi today, havs be­

gun to cro8» the ôbe and carty our 

message of goodwill.

1 P.M.

In spite of all the good things we- 
have achieved, there are certain  as­

pects in which we are still  wanting: 

and which require every efEort on our 

part to ovCTCome.  The biggest  hur­

dle in the path of full implementation 

of the ?ive Year Plan is  corruption. 

&rerybody  here, 1 am sure, has, at 

some stage or other felt that corrup­

tion is coming in the way oi the pro­
gress. i may be pardoned for sayinff 
this.  The other day, while discussing 

with certain in̂>OTtant  people  about 

how best to  stamp out corruption. 1 

wae told by one of them that corrup­

tion is BO rampant  that  a  persott 

would be a fool who does not acĉ t 

bribes.  That is a statement of fact.  1 

am afraid he was right

An no*. Mtntker; Who  was  that, 

man?

Shii Kunl Sioghitf:  He was a man 

who belonged to tlajasthan.

Ite. bepnty-iftlleiikfet: But he  is  ft

foOl 'who gives the btibe.

». ftaK Sahim «««)>:  ts com-
peBfed  tb XtMeffuptUfUS)

Shrl Kami Sln̂i: He who  gives, 

etad hte 'ttlio ttikieis »fe Ixdlfe ladian <Sti- 

ta*, ■mi therefore, I think we Isave 

to do someaiing rtiout ft

the nfext thing that cOmes  in  buT- 

way is red-tape.  As you know, Sit, 

India is a welfare State, &nd a potiT- 

matl’s country, and in <his Country of 

oars the poor man has the  greater 

difficulty in  acWeving  speedy Justice, 

i would like to illustrate it.  Tor ex­

ample, '{here is a villager who cOmes 

from his  village and he has quite a 

Jlegitiintite biee.  I «m sure % would, 

take  him  at  least  t'.iree  years  '6f
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"greasing" hands from table to tabic 

before he  can  get even  elementary 

.justice.  If we brag to be a  welfare 

■State and a poor man’s country, this 

Is the first thing we must put right, so 

that the common man can get cheap 

:}ustice and quickly.

Another thing which is particularly 

true of Rajasthan or certain  Part B 

States is what I term the poison of re­

gionalism.  It is due to this that the 

l̂ ve Year Plan cannot be  given its 

fuU and due consideration, as regional 

considerations play a more important 

part and not considerations of where 

natural resources  are most  abimdant 

«r unemployment is the most acute.

Switching over to Rajasthan and the 

Tive Year Plan, I feel that  we have 

seriously lagged  behind in Rajasthan 

«s can be seen from the Process Re- 

j)ort.  On pages 18—19 it says:

“Relatively  speaking,  that  Is, 

admitting the fact that the overall 

rate of spending has been behind 

schedule, the progress of expendi­

ture (50 per cent, and over) in the 

first five States listed above may 

be said to be satisfactory, and the 

progress of  expenditure  in the 

next six  (4C per cent, and over)

' may be regarded as fair, while Jn 

-the rest of the States the rates of 

-expenditure achieved  have to be 

considered  as  seriously  lagging 

behind.”

That is, Rajasthan comes under that 

xategory.  I feel that in the interests 

of the people of Rajasthan, the Cen­

tral Government has got to pull up the 

-administration there.  The  pre-requi­

site of any administration which  can 

-cope with a Plan of this magnitude is 

ministerial stability.  You will  agree 

-with  me that In Rajasthan we have 

anything but ministerial stability.  In 

:̂lx years, or rather in  less than six 

years, we have had six Ministries.

An  Hon.  Member:  Nothing  but

Trance.

Shri Kami Slngbji;  I am afraid I 

have become quite tired  Of  quoting 

France every time here,  but I think 

we are getting pretty dose to France. 

I am happy to see that the High Com­

mand has at last put its foot  down 

and said that no more changes will be 

brooked.  I wish the new Ministry aU 

success, but I hope  that, if any fur­

ther changes are coming in the Minis­

terial set-up of Rajasthan, the Central 

Government will  consider  President’s 

rule for us, for I am sure we would 

be  much better off that way.  I say 

that because I feel that the  present 

Chief Minister is a young man  and 

should  be  given  every  chance  to 

prove his mettle.

The Chief Minister,  Mr. Sukhadla, 

has given us a very hopeful  picture 

of industrialisation tor Rajasthan, and 

we all welcome it, particularly as it is 

going to employ a large number of our 

unemployed  labour.  Here  again,  I 

hope that he will live up. to his word.

An Han. Member; How long  will 

he last? - ■  •

Start Karol Slaghjl:  It is very im­

portant in a place like Rajasthan that 

we should industrialise in a big way, 

and preferably nationalise the  indus­

try, so  that  thousands and thousands 

of unemployed labour—a large  num­
ber of them caused due to Integration 

—are fully provided with jobs.

Rajasthan—and the northern part of 

Bajasthan In particular—is  going  to 

get by 1956.  I hope a very large net­

work of hydro-electric power, and un­

less we plan and locate our Industries 

at the right places, we will never be 

able to use this hydrixlectrlc  ,power 

properly.  We kaov for a fact  that 

tĥ e is going to be a lufplus. .̂ ou:̂  

of hydro-dectrlc power,  and 1 also 
teiow, and I am sure everybody «1»  

(eels, that no large industry can  be
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started in a year.  It will take at least 

lour years belore we can get a major 

industry going.  I  had suggested ;,yi;s 

two years ago speaking on the ,;,Fjve 

Year Plan,  but unfortunately we are 

stiU where we started and Bajasthan 

can hardly boast of any new industry 

worth the name.  i,„„ , . i
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While concluding—I should not like 

to take the time of other Members— 

I sincerely hope that in the interests 

of the welfare of our country, air of ui 

here will pull our ŵighf together, no 

matter what party we belong to,  so 

that in the minimum period possible, 

India wiU have attained complete seU 

suffi«en«y.

A few suggestions have  been  put 

forward,  especially  with  reference  to 

northern  Rajasthan,  for  industrialisa­

tion,  The  first is about the  ammo-,, 

nium'sulphate factory.  We hope, tl̂î 

one of these factories wiU be situated j 

in Rajasthan,  This ought to employ 

at least 1,000 people,  A cement-cum̂ 

sulphur  factory,  which,  I  believe, 

ought to be somewhere .near a gypsum 

deposit,  can,  with  effecl’,  be located 

near  Bikaner  "city.  This ̂ also  wiU 

employ at least 2,000 people,  A  car 

assembly factory can likewise be.̂ - , 

tailed  in  Rajasthan,. We  have  the 

bei;( system of railways, we have  the 

man-power and the labour, and skilled 

labour  for  work.  We  are  getting, 

hydro-electric power.  With thjj,̂  we,j 

may ernploy as many as 10,000 people 

in the car industry.

The  existing  coach-building  factorŷ 

at the workshops  ,of ‘ the  Northern 

Railway in Bikaner,"can be  doublê. 

This ought to employ another  ,i,00u, 

people in Bikaner, „„

The latest '  scheme  for  if'rigating 

Rajasthan  is  the  'fejasthan  canal 

which is quite diftereril' from the exis­

ting canal systems—that is, the Ganĝ 

Canal system aA'd the Bhakra syStSSi 

—and'it is reckoned that if t̂ S canal 

comes into being, which, I believe, is 

now being included  in  tH'e  Second 

Five Year Plan, we shrfufti be able to 

find employment for 125,000 rur̂ Un­

employed families, taking 32 acr̂s ns 

a basic unit.  125,000  families is a lot 

of people, and if'we can ftnd emplĉ. 

ment' for them, even, say, within tB6 
next five or ten years,  we will Ijaye 

taken a gigantic stride to solve  our 

unemployment (Jifllculties in the rural 

areas. .  .

Shrimati Rena Chakravartty; Yes- 

teptay, in the course of the economic 

detiiJtfe, we heard an  amazing speech 

by Pandit Nehru which was  largely 

devoted to bantejjng a very respected 

and efnihent scientist whom any other 

country in the world would be proud 

to  possess;  and  immediately  aftgr 

speaking ailjout the pride he felt in the 

people pf India and  charging  those 

wlfo ‘’Yril'icised  the  Plan  as  being 

agaiiis't the’people, it was a surprising 

tgne he adopted towards one who has 

rfsen from the ‘people  against  great, 

odds to heights of  eminence  which 

any person in  any country would be 

proud to attain,  I think the real rea­

son was that Dr, Saha hs(d Te?dl«,,iPut 

his hand on some of, the spre 
and I hope within the short time given 

to me to point out one or two of them 

—facts which Dr, Saha had correctly 

ppinteiiiut.  Here,  before I pspfeed,

I should also.,like  to  say . that  the 

demagogic fashion in  which  Pandit . 

Nehru tried to say thai all those who 

criticise tbe Plan  really  undermine 

and  actuaUy  are„,.going  against the 

people is absolutely wrong. Just be­

cause the Plan .i», there,  it does not 

mean that if you are fpr the Plan you 

are for the people.  It means that we 

have to see today what the ,people of 

India have been doing, how they have 

been  fighting  against  raapy of the 

measures which have actually brought 

great suffering to them, and how the 

anti-people  policies  of  Government 

have been fought by them  with so 

much courage; and that is why we say 

all honour to the people, but it does 

not mean  necessarily all honour ,to 

the Plan,

I am going to devote myself chiefly 

to tj».at sector to which the First Five . 

Year Plan has given the greatest em-
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phasis. th«t sector bcine the sector of 

•griculture.  Firstly,  I  should like to 

say that it is a peculiar thing  that 

both Shri C. D. Deshmukh and Pandit 

Nehru  said  that the  huge  unemploy­

ment figures which we face today have 

to be solved outside the rural sector, 

and  that,  chiefly,  it is a problem 

which has to be solved within the ur­

ban  sector  and  within  the  sector  of 

Industry.  Now, there is no doubt that 

we cannot progress without a  much 

larger  degree  of  industrialisation. 

But still if we are really to see the 

huge figures for whom we  have  to 

create  employment,  it is, absolutely 

necessary to get at least a portion, a 

significant  portion,  absorbed  in  the 

rural  sector.  Secondly,  we have to 

see that every precaution is taken so 

that the process towards landlessnesi, 

towards  destitution by eviction  and 

other  methods,  is  fully  protected 

against.

I would like to point out here that 

certain figures  given  by the  Finance 

Minister  have  to  be  reconsidered. 

Now. take the question of the employ­

ment potential we have to create, the 

potential  which will  be  necessary  in 

the next ten years.  According to the 

iigures that he has given, there are 15 

million unemployed.  If we take that 

as a static figure, and  accept  that 

there will be no increase in it right 

throughout the ten year period  and 

that we shall only have this 15 mil­

lion to  deal with, and add to it  1.9 

million of  annual  increase  in  the 

working force.  If you multiply  that 

1,9 miUion by ten, it does not come 
to 24 million but it comes to 34 mil­

lion in all.  I think there are  some 

wrong  calculations  done by the Fin­

ance Mini.ster.

Mr. Deputy-Speaker:  What is  1.9

million muftiplied  by  ten?

Shrimati Kenu  Chakravartty:  That

will  come to 19  million.  19 million 

plus 15 million is 34 million.

I  am  very  wary  of using  figures 

because I know  that  the  Finance 

Minister is a master juggler in these 

figures, but I have found that this is 

a  substantial  figure.  24 million  is  a 

big figure,  but when it comes to 34 

million, certainly, the anwunt of  in­

vestment will have to be even more. 

That is why it is all the more neces­

sary to find out how we will be able 

to  absbrb  a  larger portion  in  that 

big sector of national income, that big 

and important sector in  an  under­

developed  country  like  India,  which 

is the rural sector.

It is here that we have to see what 

is the record of Government,  In spite 

of the various claims about the great 

opportunities  of  employment  through 

production, and their working for re­

moving  inequalities,  what is It that 

we see.  The first and foremost great 

phenomenon we have to face today is 

the mass-scale evictions that are going 

on  right throughout  India.  We  say 

that if you are unable really to give 

land to the peasant without compen­

sation which is their legitimate  de­

mand and right, at least you have to 

see that you  stop evictions.  Just  as 

stopping of retrenchment  is  impor­

tant in the industrial sector, so it is 

important to stop the evictions that are 

taking place  in  the  rural  sector.  In 

Andhra, for instance. Government  is 

one of the  biggest  land-owners.  It 

owns about 13 lakhs of acres of culti­

vable waste, either under revenue or 

forest head.  Now, what has been hap­

pening there?  The Andhra  Govern­

ment have been stubbornly  opposing 

the distribution of this  waste land. 

Even in those  areas where the agri­

cultural  labourers  have  taken  this 

waste land today, they are being evic­

ted under the plea of giving them to 

"political sufferers”.  Then, again, we 

see that there is another type of evic­

tion, for instance, in the inom villai!e.< 

where  large numbers  of  the  agricul­

turists are being evicted, and they are 

being evicted from lands which they 

have  been cultivating from  time im­

memorial.  There  is  another  category
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there,  where  the  tenants  and  share­

croppers are  under  the pattadars: 

they have also not got that security of 

•tenure.  I can go on  quoting  from 

Punjab and  from various other parts 

•of India to show that this problem of 

eviction is a very big problem, but not 

cne word has been said in the whole 

review  and  assessment  of the  Five 

"Year Plan about  this  phenomenon, 

*ow it is increasing, what is its effect 

-on the labour potential, whether it Is 

increasing  employment or unemploy­

ment, etc.;  no  assessment has been 

jnade of this big factor up till now.

Mr.  Depnty-Speaker; In  Andhra 

■particularly, if the Government  are 

trying to evict those landlords or rich 

men  who  have  kept  adjoining lands, 

;and if for the purpose of giving them 

to landless people, they pass  legisla­

tion, is the hon. Member against it?

Sbrimati Benn  Chakrawtty: 1 do

mot think you have  understood  my 

ooint.  May be,  it  is my fault.  My 

point was that the Government owns 

certain waste lands there,  and those 

were  the  waste  lands  which  were 

!being demanded by the  agricultural 

labourers: some of it has been taken 

■over  by Government,  and  the labou­

rers are now being evicted.  The same 

1» true in Malabar also.  For instance, 

in the Kuthali estate, which belongs to 

■Government,  there are 2.000 acres of 

fertile land.  There,  an  agitation has 

ieen going on,  but up  till now, that 

land has not been given to these peo- 

pie,  I  can give other examples also. 

Actually, instead of giving them  the 

land, they are bdîng arrested.  This 

■whole question of............

Shri Velayndhan: This  land  be­

longed  to  a  particular  zamindar. 

When he died, it was taken over by 

Ĝovernment.

Shrimatl Renu Chakravartty: I think 

I am speaking with authority on this 

point, and I feel that if there is any­

thing to be said against it or for it. 

It can be stated later on.

The general phenomenon is that the 

question of evictions  assumes serious

proportions. Not only is eviction being 

carried  out  in  areas  of waste lands, 

fallow  lands,  etc.  or in areas of a 

ryotwari nature, but in certain areas, 

as my State, for instance, it is taking 

place under the plea of land reforms. 

Certain clauses  in  the  Bill  itself, 

which  is  intended  for  that  pun>ose, 

have given rise to  further  eviction. 

For instance,  in  the  West  Bengal 

States  Acquisition Act.  there i* a 

clause which says that land above 33 

acres, which is given to  share-crop­

pers, or has been sub-let, can be ac­

quired  by  Government. So,  imme­

diately.  large-scale  evictions  have

started taking place.  In this way. we

find that this whole  phenomenon of 

eviction has resulted in upsetting the 

equilibrium, or  I should not use  the 

word ‘equilibriilm,’ but say that it has 

rather  upset  and  thrown into the

ranks  of the  unemployed larger  and 

larger numbers  of the  cultivating

peasantry.

I would  also like here to make 1 

passing reference to what we feel........

Mr. Depaty-Speaker: Certamly, the 

House would like to know this, for it 

is a matter for the House to vote for 

or against; and if 1 put a questliHi, I 

put it on behalf of the entire House. 

I would like to know, in  regard  to 

eviction, whether it is the hon. Mem­

ber’s  contention  that  these  big land­

lords, who have occupied Government 

waste lands, ought not to be evicted, 

for the purpose of giving  it to  the 

poorer people.

Shrimati  Itoia  Chakravartty:  I

ha»e  made  very specific reference  to 

agricultural labourers.  I think I have 

made that point clearly.

Mr.  Depnty-Speaker;  Who are  the

persons in occupation of these lands?

Shrimatl Benu Chakravartty: Agri­

cultural  labourers  are  in  occupation 

of these lands.  If you allow me to go 

on you will know about it.

Shri  KasUwal  (Kotah-Jhalawar) : 

I may point out that so far as Pun­

jab is concerned,  all these eWctioni 

have been completely stopped.
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, Pandit Thakur Das Bharsava: And

tenants have  been secured  for ten 

years. ...

Mr. .Beputj-Speakfcr: ITdh. members 

will have an opportunity later.

Shrlmati  Renn  Chakravarttj: Let

us know which part of India has com­

pletely stopped evictioiis'.  I would, be 

verji. glad to Know it. The general and 

total effect is that  there is not one 

word about this question in the____.

Mr. Deputj-Speaker: The  House

would certainly like to know whether 

eviction by itself  is not an offence. 

Supposing  there is a  landlord who 

has an enormous wealth of land .and 

he has . occupied thê  adjoining land, 

and Gov.ernment  have pot  evicted 

so far, is it wrong fo? ̂ wern- 

ment to evict him now .;..

Shri Dasaratha Deb (Tripura East): 

Thirty thousand acres of land belong­

ing to tribal peasants in Tripura has 

been  requisitioned by  Government, 

and now those peasants are landless.

Shrimatl  Bena Chakravartty: One

can go on arguing in this way,  but 

the point is this:  Have the evictions

been stopped dh every <Kcasion?  Is 

it really going to stop now?  I have 

not  heard any' such  argument that 

evictldfis  cannot  be  stopped. 'And 

whaf is the category  for ĥom we 

want to give land? The category for 

whom we want to give  land is the 

agricultural labour, the  p<#orer sec­

tion.  We are. talking of unemploy­

ment.  We are  not  talking  about 

zamindars.  We are not talking about 

employment for the aamindars.  We 

are talking about  employment . for 

those for whom we want to give em­

ployment,  that is, the  agricultural 

labourer and the peasant. I say, that 

it is important to  take note of this 

question of eviction, in order to find 

out how much we can stop this sec­

tion of cultivating peasants from slid­

ing back to destiiution and landless­

ness.  That' is  the point that I am 

trying to make: It is not a question 

of giving land to the zamindar by the 

backdoor, of stopping eviction, tiying 

h> £ive protection- to thein. _

The other point which I would like 

to make in this  connection ;is  tte
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question of  ceilings.  Up tUl now, 

wherever land reform has been car­

ried out, there we find that this land 

refprm has not  actually resulted  in 

large  amounts of  land  being  made 

available for distribution to the peas­

ants. The reason for this is this whole 

question of ceilings. If we really take 

both  employment . potential  and pro­

duction  into  consideration,  we feel 

that one basic factor which gives the 

biggest  jineentive to the  growth of 

Bgrîlture and the rise, in production 

is the incentive of ownership in land 

to be given to the peasant.  That is 

the experience of China. That is the 

experience of our own country itself. 

Wherever the peasant has felt secu­

rity  of  his' tenure where  he  knows 

that the land belongs to him even a very 

small plot of land,  he has doubled 

and increased  the production.  This 

whole question of ceiling has raised a 

great  controversy.  There has  been 

instances  where  even  certain  Mfhis- 

ters of State have voted against put­

ting a rtllirig  land, with the restilt 

that large areas of land still remain 

in a few hands, we say that the ceil­

ings have to be fixed in such a way 

that the maximum amount of land is 

maide Bvlfilable to the peasant. I can­

not go into the details of what should 

be the unit etc. Obviously, it caimot 

be done  within the short  space of 

time which we have at our disposal, 

but we do say that that amount must 

be  of the minimum  and that  tnini- 

mOm'may not always  be what we 

would call an economic holding.

Now, the question arises, how then 

are we to increase production.  What 

is it that we have seen? We have seen 

that it is an incorrect, and a fallaci­

ous, argument to say that by giving 

the largest  numbers  of people  land, 

and reducing the per copifa  share of 

land we will be reducing agricultural 

production.  The first step  that "we 

have to take is land reform, and dis­

tribution of lan4 to the largest num­
ber of people.  The next step is to­

wards  forming  co-operatives.  In 

forming  co-operatives  we  have  to 

ensure  one  thing,  that the disparity 

between, the amount of land allotted



of land reform, land distribution and 

various other factors. In that way, we 

will have to assess it.
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to  the sharers of the  co-operatives 

will not be too great. Otherwise, what 

is it that we will find? A person who 

has  100 acres  of  land and  another 

person who has only 10 acres of land 

will be going into the same co-oper­

ative,  and we  say  that  that  w  ̂

merely make the rich man dominate 

oyer the poor, and will slowly lead to 

the rnin and destitution of the latter. 

This whole thing has to be assessed. 

Why is it that we have not been able 

to go forŵard with co-operatives? It 

has been admitted  that the progress 

in co-operatives has  not been-great. 

What is the reason for it? It is this, 

that we have to  have a  minimum 

ceiling, and we have yet to release a 

large portion of land for distribution 

to the peasants.  These are the two 

reasons which obviously stand in the 

way, and I feel  that this is a very 

important  point which  we have to 

take into consideration.

Now, here in the  progress report, 

we have seen that our food produc­

tion  has gone up.  The analysis of 

why we have got this production has 

not been very clearly worked out. In 

one  place,  it  has  been  said that 

almost all of it can be attributed to 

good weather. In another place, it is 

said that a  part of it is also due to 

greater coverage, a  rise in the area 

under cultivation. But actually, what 

do we find?  The two States which 

have spent a large amount of money 

in  agricultural  development,  both 

Uttar Pradesh and Bombay, have not 

shown any rise in  comparison with 

States  like  Rajasthan  where  very 

little has been spent. Therefore, there 

must be something more in it, and we 

have to have a right assessment of it. 

We have  to  see that  this  increase 

does not '  remain an  imstable thing, 

something that is only dependent on 

the vagaries of the weather.  We have 

had good crops even eartî Without 

the Plan we have had a big increase, 

due to good weather, timely monsoons 

€tc; It is '*a big" fattor exto 

if we have to  assess the  conscious 

efforts made, as to what has been-̂ip 

mctual aiSd real rasulte of-4Iie Flan, 

then we hîve to go to the assessnumt

Acharya Kripalani  (iShagalpur cum 

P iirnea);  What about removal' of con­

trols? "

Shrimati Rena Chakravartty: I am

going to take up now the question of 

agricultural prices today, and with it 

also I will  have to ask  something 

about rural finance, which we are not 

clear about.  The hon.  the Finance 

Minister says that in a month’s time, 

we will have the whole report before 

us. But one thing I should like to gel 

clear.  The question of giving rural 

finance, either on short-term or long­

term basis,  will be on the basis  of 

credit-w-orthiness.  Now  this  question 

of credit-worthiness keeps out of the 

area of rural credit those who have 

at  the moment not  got  security  of 

tenure. The question of ownership of 

the land also has to be taken up with 

this question of credit-worthiness.  I 

would like to  know  how far,  aiid 

what percentage, will really be able 

to benefit from the recommendations 

of the Committee and by the setting 

up of rural co-operatives, as has beeii 

promised.

Now, the other factor in connection 

with production, after the question of 

land, is the question of fair prices for 

agricîtural  produce.  we  all know 

how prices have been falling. Prices 

of sugar, jute, pepp«r, coconut, are- 

canut  tobacco, tapte<?a,  groundnuts, 

cashew-nuts—all haye  fallen. I hav« 

not the time to go inlo the question 

of sugar and jute. 'We have seen how 

we have not reached even the highest 

peak  levels of the  pre-1949 period. 

Actually, whatever increase we have 

recorded in record  years has  again 

recorded a iail. At tiiêsaime time as 

we see this big slide, we also see that 

profits are being made by the manu­

facturers—huge profits, as a matter of 

fact; That is why we leel that in this 

report, unless we take into considera­

tion this questtonr of how to stabilise 

prices, *how we- are going to really 

stop this slidktg down of the |)ric«i >
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[Shrimati  Renu  Chakravartty.] 

■gricultural commodities, we will not 

be able to effect a steady and stable 

increase in production.  Even if we 

have the potential of increase it, there 

will always be  a tendency  for the 

production to fall.  Therefore, there 

must  be  some  sort  of  a  set­

tled  price  policy  to  protect  the

growers.  With  it  also  inevitably

comes  the  question  of  protect­

ing  agricultural labour.  The  entire 

question  has  to be  examined.

We have to see how we have not been 

able even  to apply minimum wages 

to agricultural labour right through­

out the country. Only in very very little 

areas it has been  made  applicable. 

Sometimes  the wages of agricultural 

labour are very low.  Now all this

plus the effect that it  will have on

the slide in pric« and on the national 

economy has to be worked out.

I can give  other examples, but  I 

will now go on to the question of the 

national income.

Mr. Deputj-Speaker:  If the  hon.

Member wants, she can take the full 

29 minutes. But if another hon. Mem­

ber from her Group has to speak, she 

must resume her seat. I  leave it to 

her.

Shrimati Renn Chakravartty: I will 

just take two minutes because there 

is another Member  who  wishes  to 

speak.

.  Although I  had  much to  say, I 

would just like to point out two facts. 

One is about  the national  income. 

The national income over here, in the 

progress report, is given at Rs. 262 in 

1951-52 and Rs. 261 in 1952-53. Now 

this increase, I think, is unr̂ . This 

has to be seen from two points  of 

view.  One has already  been pointed 

by  Shri  Meghnad  Saha,  that  the 

increase  in  the population between 

1949-1954 has not been taken into con­

sideration.  If  that had been calcu­

lated, this increase would have been 

negligible.  The other factor is that 

the national income is derived from 

agricultural  income plus  industrial 

income. In 1948-49, prices were high. 

Now, there is a steep fall. If we cal­

culate today the total income in terms

of constant prices, and then take the 

population of  1953-54,  I  think  the 

increase would be much less. As such,

I  think  we  should  know  in real 

terms what the national income is. I 

am not now going into the standard 

of living, though that is the real indi­

cation of the  increase in the  well­

being of the people. But judging the 

national income  by  averages  would 

lead us to incorrect conclusions.

The next point I would refer to ia 

about the figures which Shri Jawahar- 

lal  Nehru  gave  about  increase  in 

industrial  production.  Actually  he 

quoted certain wrong figures. He said 

that the index  number in 1953 was 

111. I think that the correct figure is 

135. It is a  small correction.  Shri 

Jawaharlal  Nehru  who  always  says 

we are careless  about saying  things, 

should be careful in quoting figures.

I should like to point out that the 

base year here is 1946. But we have 

to note that 1946 wasTiy no means a 

good year for industrial production.  It 

was much less  than the  peak war 

years. Therefore, the Eastern Econo­
mist has said that with  1939 as the 
base year, production has gone up to-

126.8 in  1943-44, and in  1946-47, it 

dropped to 105. Seen in this context,, 

it means that the increase in produc­

tion in the third year of the Five Year 

Plan was only a little more than the 

peak levels reached  during the war, 

and I think Shri Meghnad Saha was 

perfectly correct  when he  pointed 

this out, through the Prime Minister 

in a bit of temper lashed out at him.

I am afraid I have not been able 

to cover all the points I had to put in. 

But I would like to say two words on 

this question of “peaceful approach*-. 

Nobody wants violence. If things can 

be done by peaceful means, we should 

do it that  way. Nobody wants vio­

lence.  The point is,  what are the 

things that we are seeing today?  On. 

the one hand, in regard to land poUcyr 

we see that the question of evictions 

has not been dealt with iirznly on an 

all-India scale.  On the other hand, 

the  question of  land  reform,  and 

availability of land for distribution to 

the peasants has not been dealt with 

properly. The question of bu^ng up
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co-operatives  wifB' the  ceilings  on 

land has also not been taken up.  We 

have  seen that  the  medium  size 

industries have been closing down In 

my §iate. I have got the figures wim 

me but I have not the time to give 

them. We have to 'help these medium 

size industries.  How to control  the 

big  monopolists,  how  to  actually 

expand the pace of capital production 

and the public sector, all these thinss 

have to be taken  into consideration. 

On the one hand,  we see that  big 

industries like the sugar industry are 

given so  many concessions, so  many 

concessions  are given to  these big 

capitalists and bis monopolists in the 

way  of  taxation  relief  and  other 

things—crores  of  rupees—and  yet 

what has happened. The prices have 

not fallen down and huge profits have 

been accumulated.  At the same time, 

we have seen retrenchment both  in 

textiles and the sugar industry.  We 

see that the question of labour insur­

ance has not been tackled.  I believe 

a Committee has been set up. That is 

all we did. We do not know when it 

will  come into force.

When  we  talk  about  peaceful 

approach, the peaceful approach must 

be judged from the point of view of 

an objective and that objective must 

be to  see that the  inequalities  are 

removed that the poorer sections and 

the labourers  and the  workers and 

peasants get aJair deal.  Those who 

are well placed will have to be curb­

ed by peaceful means, certainly, but 

if peace is not to be there, it has to 

be done with controls. That has to be 

done by the State and that is what 

we want to see. There is no question 

of  socialism.  We  are far far  from 

socialism.  Even  within  the capitalist 

system we can have certain improve­

ments and that is what we want the 

Government to go «head and do.

Tjr >iT atft t?t »n ^

 ̂ Tfr # 31T

(drift   ̂  1  ̂  

arinr,  ̂'

That for the original 

folowing be substituted;

motion,  the

“This House, having considered 

the Progress Report of the Five 

Year Plan for the year 1953-54, is 

of the opinion that in view of ihe 

fall in prices of agricultural com­

modities,  proporfional  reduction 

should be made in the irrigation 

and  other  agricultural  taxes 

which have been enhanced due t* 

the Five Year Plan.”

fTT f̂ nr mar t. 

anft   ̂̂ ̂ Jim

TifV?  ̂  ̂    ̂  JTtVC <n  ^

hI'iT  ̂ fpifg' w  'rar

ĤT ̂ i  *1*̂1 ̂  ̂ ^

V I  *f  ̂ a W w ?

 ̂ \3«  ̂  HH

s'W,  3IK

wriVi TfJV? I qHfft TOf  ̂  r̂?r t

arvft   ̂j??Rnr 4 fw  w   ̂ w f 

r̂gr arvni; ̂   ̂  ^

 ̂ iT̂n f-. Ip  ?i?r  ̂ qTJRntr ?r»TV=T

 ̂   ̂  ̂ -d -i  ̂

?Tt aft   ̂ iraisr̂  i

^

+1̂  ̂ I T̂T5T   ̂ VĴ

w w 31̂7 sjT  ?(W 5̂ 5RTT jf ginM 

=i ap?T  ̂ ^

i?iT  ̂  # I  ̂ 5̂

■̂ '< 1  TtftsPT lir,

i««riW<Rrr  q# 51̂ f t
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^   jf   ̂snr  ?T?   ̂ ¥h;

5  ̂  ̂  ̂  âfTzrr 3IHT qifr ̂ af jf_ ?T?

s; ^

5n?t̂ T̂ fsFTj Tff?  ̂ >T̂ I  trff=r̂ 

5fnftiFT  ̂   ̂  ̂ 'rai ?hiT

 ̂  T  ̂  =TfT̂ '<114

=T?T 'tw tn   #  ?Mlii-HI r̂fW ,

m w  T  ^

 ̂  5ft? w in  Tĝ #5r JJT3RT  ̂

sr̂ Tfrra*  rFTFT  >d H   ̂ vĵc

 ̂ ĉTWPTT  ̂ '31i4(   ̂ 3fi*?

Tjf  tn̂ fsTFHT  ̂ fjranj f, 

 ̂'I  ’iini   ̂ M'li -d *1  3T?r?r?T ^ 

?TfTT 5TT 5iW ̂  ̂  ̂  JT̂ ?t ̂
m'Thji  ssfhiR- % ifî  ?f. 'rai ?HT  af

4 aPT fTT  ̂  ̂ =r I ̂  si'pf wr

^  i(Ttr 1 g*)l<'  jffT  ̂ ^

jf :<̂,000 ̂  f;̂ qr̂ff T̂ Hdl  VI 5?f iTT 

5̂;,ooo ttF  ftratn i? i ?rf ̂

 ̂ ?5RT   ̂   ̂ 3IT̂  ̂  ̂  ̂ ^

5̂  ̂   ̂I f  ̂  'ITS?  ̂ift 

td W w  ?T iT̂  ^

f 1  5R5T? ?TTq;nf ̂  jf ̂  :*00 Ttfg--

W arft ̂  ̂00 ĤdijW fF- sVr ̂  

^ »rr ̂tv't, i(tVR ajft '(tv» if I 3ir 

 ̂?n»r T<t. «w f’ <n 3tf? jft trr? trr? ̂  s W  

HTw iTj} I wmt iKTr=Nr M tci ?nfT, 

5rf ?Tff F FT5r
V-̂d̂a'?  ̂ fr w r  ^

 ̂   V ro   f  I  ?rfg

4̂eC"(T  3?f̂   ̂ *T> < 'I  ^

i ̂  w>nr r»r  ?iW   ̂  ̂   *f“’

 ̂ ̂  ?-5tRf ŷ?d:,a"<ii hrm  ?niWn 

'inr=Nr yn?̂  ̂  ̂amvrf afft 

 ̂  ST '̂l̂ rm)=   ̂ V w m   5 W  

iT  ̂ sTOTfrf 5W fgT̂ Ripr >n. y

?q»«inr  ̂ «dîi «ini  ̂■«r< ̂ ?w  inrn 

?i;?r  ̂  ̂ffnf tWTfHf  nwi? aift

WT̂n̂ vT  ̂it I   ̂3rafw  iff 5rpin

f 1 Wff  7V̂ ̂  JT<f̂ sfsfif ?tê

 ̂  #.  ̂  <n fVâ n qpft fumr

?n   ̂   ̂ HTTHT grfgr',

f=r  ̂  sfiT <rai  ̂ hW  5R-  ̂  ?rai i 

KT  ̂Itto'   ̂ wnrar *1“

ŝn  sprfr so- n1\i!iia +rviii ^

^3IT  I  * r̂   *151'; q  =T  >ft f *   fT T   <n

^

5T̂ 9̂  (̂1 r  ̂  srî

I  fTT iST >ff  ^ ̂ntiw? Hrj>»i:;̂« 

 ̂  ̂  hT̂i  ̂ I ?̂r

 ̂  ŜTRTT  f  

 ̂  a tf ̂ T?f

 ̂  SPTT t  I ?TJT̂ <bT̂-’Ni
tuTitr;* ĵi =F̂  ̂ ipirwiFe "i«rn-f 

?% Ni'd-) iArrT  ̂  ̂aFTT 5Kt 

t5 «T  W   arSST  ?TrTT  I   ̂   «ld<HM'  fsp

53̂ ’T. m̂r if. TT  ̂sipfsnr w T'+̂i-ft 

wrWr  ̂ 5IT OT   ̂  ̂   j*

?H nTT  KT rffirr̂    ̂  set a i f ̂

r ̂   ̂   so iA r r t  ̂  l̂ STlT arh

 ̂  ir#T  ̂W^  ?rq- ̂

?̂ r?r  ̂ T̂  ̂  I  ?Tr t̂ t ̂  «ti!«(

fl!T = n w ?   *TH?t  f . T ̂   ?nr

3 *  ̂t W   ̂   w n r   rrrrf  ̂ TT?   ̂   ̂   ̂  

 ̂nil ^  r̂ar 1?  I

[Pandit Thakur Das  Bharcava in the 
Chnir]

3K 3nr ^  r>TPfr' srerrra-  ̂  ̂  ̂

(i'̂l'*(̂fd J1Tf*r jf ̂  ̂  ̂  
^'d «  a r-̂ n ̂  ■ ̂  ni   ̂ 1  s trt

'I'̂ i   ̂   ̂  ̂  51  VT  ?TT  ̂   ar*r

wrPTT <rs T?r f ajft ott t?

^ f I ̂TRT 3TT ̂T?y a ̂  imFTT Tfm

 ̂ w  ihr ttf  ̂ f

atft  ̂  f? (̂   ? W    ̂T rd

yTshT ri t i  î ffsnr  »*fliB  ̂

^  ̂  ̂ '/lo "1 ̂  di*̂ «?>̂11- Wp

, T  ̂’  5»<i«i  < s  ̂ J ih r w  ̂ 1  ? t.  fT P ii 

V F ?   ̂   ■d*1  n)<il  5̂  *i?t;«4r   ̂   WTOT  flift 

R15 <11  iff  ̂ 7   ( *1 5 ̂,  W

«Hr  h p rv f  WTT  ̂   jf  w  

V*r jnft?r  ̂  ̂it,  W!&5v̂*rf wî
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I  ̂̂ irtnT ̂ I ̂ H ̂

 ̂ir  ̂5f̂  w  if I

 ̂̂ ŴTcT W  I 'Tfcf ̂TT

TcTT’  ?IT e F W fw l̂t 4 ^

irŝ  3K  ?ht4  ̂  f  I  ̂ 

T?n̂  ^   3ift

 ̂I  ̂  ̂  ?r  ̂ 4»iw 3ITV

TN"   ̂ TĴ  ̂\

Shri  Meghnad  Saha  (Calcutta-̂ 

Korth-west):  May  I  draw  your

attention  to  the  fact  that  very few 

Ministers  are  there present  in the 

House—the  Ministerial  Benches are 

empty?  Would you kindly see that 

Ministers are present on this impor­

tant discussion?

Mr.  Chairman: The  Deputy Minis­

ter of Planning is taking notes.

Shri Punnoose  (Alleppey):  It does 

not  look  nice  that  Parliament  is 

attended only by Deputy Ministers.

2RT, 3TtlPER ^

f    ̂  ?7 W  ̂   ̂ ̂  ̂   I 

^ firaTH 3(TT  ̂yripi

c;  IJT̂ Wm  ̂  ̂ 3nr̂  ^

 ̂  3rf?  3TT3 3?ht

STPtV??  ̂  ̂I ^

?nntT)   ̂ f ̂  ̂

T̂ffhr  ̂ ^ ift tmr   ̂  ̂  ^

 ̂ ?r  fsffiEfT -oiidi  >d w ^

7̂̂ ?̂f7Tr <aT?TT ̂  ̂  

f   ̂ ̂  ̂  ̂

Tm f ^   ̂  ̂   Til f   ̂ ^

3r?r  ̂  # I TO

 ̂  T̂RTT f  ̂ ^  gp  3F5?TT?

A Wi fhft I  5ETT wraf ̂

TOlft f I  STToT 
h>̂ M\  ^  W  i I

Mr Chairman:  Shri  Nanda,  the

Minister of Planning, was here for a 

long time and he has gone out for a 
short time.

An Hon.  Member:

time.

This is  lunch

Mr. Chairman:  It does not matter

because the Deputy Minister is there 

taking notes for him.

’  ifTo ?nr fl5*nT  :

?T7̂ ̂  'd* <a  ̂  3TF3F nhSRT̂

 ̂  ̂ f \ »v ?)W

 ̂w  f ĵnt̂  aift  ^

 ̂ ÎTPIT  ̂I  <!IT| ?T tlpr ̂  

ftrejTÎ  ̂ 0̂.000  qî

 ̂q ?ro  3?ro f5TQ   ̂   ̂ rHW  OT

%k   ̂̂  f ̂  4er#=5 

aif? ?Ptb ficTErr it i

0̂ xfto ^ fptjf jff   ̂  ̂ ^

qf?rw  ̂  ^

f*R=T̂ f 3(ft   ̂ t̂pt

# I  ̂ q?  ̂ f  HI? ^

 ̂  Tif I  ̂ 7m sM

 ̂  ̂̂   |ir̂ xoo ?rq?f ̂

f   ̂  q  ̂  ĥr9r ̂TTthtt 

0̂0 ?nnJ  I  ̂  TOT ?iT

urar #  ̂TO'ihl   ̂ 4 ^

9vV?3pr cfhr 3?T?̂ ?ir 3rr̂ ^ W ĵ?nr

^f\ W ^ 4 wŵ  ^  ^

t ^  ?5R̂ qRT fW  ̂  ^

#,  fRnr 3ff?  f I ^

4 W  S W  3TT f,  qr  ̂ gjf

 ̂   ̂  f   ^

 ̂ 3IT3  ̂^

'FT  >nj f    ̂hraVhr ff>»-<T?IV»* 

flS 51TT <e, aift ̂t;  # fir? ̂  ̂ ̂

an »n3 f= I anft to f̂r ?nr 

 ̂athrftffn’ji ̂.ifiiflH w wiH- sttf >r«it
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[51̂   ̂ 

f  ̂ r̂f

if M  ̂n|̂ af f̂srnr stit ?V 1 

tjmi.,f *f ?[fNi  -3 oi*} ^

f I   ̂?mr Hw uriTn'i r̂rNnr ̂  ?r»r 

jf r̂>ft  f

i i i;h f-  arft   ̂  ̂ 3rî  ? *

??2 if *iMi wrai f fr-

arm’Ri  ?̂?TOT  erWJf T 1

jii<j jft  ̂ *r mX'wi'I

 ̂ ̂  frp irsr f,‘?5«r ^

Fn fw  ifff fn?r   ̂I anft ?T?r  if

>r5f -n   ̂  =* ̂   ^

?̂T!?T ̂  5TT?  ̂ ̂  ?*rom f I arra' 

•rra' ̂  ̂  aim̂ mn f  ^

 ̂  ̂ ̂  ̂m?f 1  arra-

9R- urffn'Ji  wnfn̂ T  ̂  ^

rer f cif   ̂  ̂ ^ ^

iT̂ k 3n?̂ft  T  ̂  ̂   ̂   ^

arpiwf jf »mft ?t ̂  1   ̂̂

:̂?r *f  TsttJI  ̂ w'̂s e"̂ -a Jt
ap  ̂jf W  f TTO aF̂ mr *f  r^

?r?f 2 ̂   ̂ f I  W=  ̂ 5rn?; rm?r

■ 3fh HT  ̂̂  «n5T 3PTT ■qiV̂'J I
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iTfT ^ aRT”Twnf5  ̂ r̂aT?r f c*r
anft  ̂ ?5=T «Pi   ̂   ^

T*<yct̂4 fsFTT̂ SiTt)  STrft

# 3if? T  ̂ '511  ̂ M=n  ̂’nrâ 

lif̂  ̂  jft ̂  f  I

<??r  ̂ 'T?!

jft ITT̂ »f  T7=IT  gir̂ T  ̂  ̂*T 

IPHT «P7̂ W*T?i  # if? ^

H  ̂  ̂ if*/?  ̂  '5«’’1'<I

sd W i’t ̂    ̂  aft ̂  ir̂ ifl

4,  TT̂ rar  =T «< i«';i“}  t '̂ ''̂ 1

5T7T «nr  ̂ »T5̂ =f|ff 

i*T7rr iR  anfcff-̂gT  ̂̂  ̂
«iiW4  ̂<rw  apTH  gkn t r>irf 

T*)TH«'<f  ̂  <?ft5nT in6lPr  ^
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jfprn  ̂ ar<f̂ ifts‘   ̂  ^

UilVÎ ft  ̂ <855*̂ 'ftsî -"Wni a,

:rW )  anf»f̂   t?it  ̂ a}? >ft  art=r   ̂  

îT?̂  3(f? ̂  3̂  r ̂ !snT ̂  «  ̂w  nr?  ̂

 ̂  irsiTT w  ̂ m  ̂ ŵ x̂  t=̂   «

5̂fiT̂  ̂ $RFi|T  ̂  ̂ ^

?r?  I 3irT fro  ̂   ̂  in 

3n  r?r #  atî tm wife  ̂   m f̂rsr

 ̂  ?V « w . <wiT* aira-  ̂ ?TW  if 
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sn 5"  'ra  ŝid ^  aiTT'fr

nf?7 <n  ̂  cif 3rfi s ;;̂   ̂ »fl m si gT=T 

 ̂ TOT,  arra" 5̂   ̂   ̂  ?rw5r

?V  #  I  arw  anf̂ft w t k
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anW  ̂ *̂ T'<ryiy'  ?t  ar?

aPFTT ifriR" Mm-i   ̂  aii? 1

4 ?râ ̂  nVk ?ifjT ^

 ̂  ̂  ̂  ̂  T aiTjf I Ip ̂  ̂
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‘T̂JT'D  fsTflPT  ̂̂ *1

5ffir  aift  I# ?75f rff  MiMiinfe  if

aif?  ̂<?il̂  ̂aiF̂fcTW ̂  tfwsr ̂ 3(i 

?̂ T I IW f ift <JT2f   ̂  3? t ^
fsiw rf  arw  > nt ̂   ̂ ̂  if  W J'

fT# ̂  gnn f I  >f n̂rwf 

t,  rn'Nr$i;«r7w gpnn  ̂!3nn

it,̂  ̂  anpra- >f ̂  M  10̂  

'hm aPTiw »f  ̂ Hjw ?>iw
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Shri Ra«taaramaiata:  The speech of 

the  hon.  Minister  of  Planning  this 

morning in commending the progress 

made with the Plan, I think, is a very 

modest speech,  because he has  not 

only pointed out the very many items 

of progress which we have achieved, 

but also some of the difficulties with 

which the planners are faced. One of 

them he has  stressed,  and I  think 

quite rightly, and that is  unemploy­

ment. The object of a socialist State, 

as it is commended to be, is not only 

to increase production but also—this 

is more important or rather the ulti­

mate  objective—to  see  that there  is 

proper distribution and that there is 

an increase in the standard of living. 

The success of the Plan, therefore, is 

to b« gauged by the measure in which 

we will increase the  employment in 

this country, and the schemes that are 

being added on to our First Five .vear 

Plan with this objective are to be com­

mended.  But I  would suggest that 

perhaps  a greater  effort  should be 

made in  that direction  within the 

period of two years  at our disposal. 

Wherever  we  go  we  find  enormous 

number of young people queuing up 

for  jobs.  We  have  created  that 

atmosphere  in  the country  where 

government service seems to be the 

be all and end all of a young man’s 

career.  We have got to change that 

atmosphere and the question arises as 

to how it can be changed. By rapid 

industrialisation  and  by  employing 

all the young men in the new indus­

tries that will come up in the coun­

try. But there is one great hitch for 

that, because as stated by the Finance 

Minister  yesterday, the  Government 

of India seem to be thinking of pro­

viding jobs which will secure for a 

young men about Rs. 1,000 per year. 
I do not know how this is going to fit 

into our present pay structure.  The 

greatest  hindrance,  at  the  present 

moment, to the country’s progress is 

the pay structure of the government 

servants. We have got the colossus erf 

some people  drawing  Rs.  5,000,  and 

Rs. 10,000.  How many jobs of that 

category can be created? It is praqti- 

CBlly impossible. Even if you create 

10 million  jobs  wherein our  young- 

men can get Rs. 100, by itself it may
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be  all right, but when  compared to­

Rs. 3,000 and Rs. 4,000 it will lead to- 

more dissatisfaction and greater frus­

tration.

We have got, therefore, to treat it 

on a more radical basis. While creat­

ing  employment we  must bear in 

mind  the economic structure  of this 

country.  We should  not  make the 

youngmen who are going to get Rs. 

100 frel that they are not treated in 

the proper manner which they would 

feel when they find others getting Rs.,

3,000 and Rs. 4,000.

The  question  has  been raised  of 

late in a  very  prominent  way in 

regard  to  the  privy purses  of the 

Maharajas.  There  is a growing con­

sensus of opinion in this country to­

day  that the  anomalies  that were 

created by the privy purses must be 

rooted out.  I would say there is a 

growing  feeling,  a  consciousness 

throughout the length and breadth of 

the country  that perhaps  we have 

made a mistake in  having  allowed 

this  high  pay  structure.  So,  some 

radical reform is called for. It may be 

by voluntary appeal and if voluntary 

appeal  fails  it  may  be  by  legisla­

tion.  I  would  therefore,  strongly 

impress  upon the  Government that 

they should take up the question of 

reducing the  present enormous sala­

ries of government servants, while at 

the same time they should go ahead 

with further and ftjrther increase in 

employment.

Sir, however  many jobs more we 

may create, whatever further employ­

ment we may add, there is one thing 

which is now eating the very  vitals 

of the body politic  of this country 

and the earlier we cure it the better 

it will be for the  progress  of this 

country.  The itlaharoja of Bikaner 

has  referred  to  corruption.  I  am. 

sorry to say that cormption is on the 

increase, corruption in every walk of 

public  life,  and  I  do  not  know 

whether we are doing enough to stop- 

that corruption. The removal of cor­

ruption from the body politic of this- 

country  must be  taken  up  as  the- 

biggest  target in our Plan.  Unless
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that  is  done,  public  opinion  will 

not be behind any plan that we  may 

put forward. Everywhere there is  a 

feeling that  a good  portion of  the 

money that is put into this Plan  is 

going  into the private coffers of the 

employees who are administering the 

Plan.

Sturl Gidwani  (Thanal:  May I ask 

whether our Prime Minister believes 

like that?

Shri  Raghuramaiah:  I  am  not  the

people there is, I am told, very negli­

gible.  The  time factor  involved  is 

very  little;  within  a  period  of two 

weeks or three weeks, or six weeks, 

they are able to train up a whole 1st 

of young  people into a  disciplined 

life.  That, Sir,  is a thing  which I 

would very  greatly commend.

We mjst not for>;et the fact tiiat we 

are in a democracy. Democracy has its 

own disadvantages. Many more things 

are possible in a  totalitarian  State 

which are not possible to us. To get
Prime Minister. I am giving expres-*j;5Wthings done under fear of penalty

Sion to my own personal views.  '  '  under fear of death is easy in a to'tali-

It is no use hood-winking ourselves ,  tarian  State;  but  in  a  democracy

' that  wonderful  things  are  takingt  everything has to be done  by persua-

Tiiw QT-o toiriTio niaoo sion, b.v training, by a proper handl­

ing of the youth  of  the country. I 

feel that we have not started in right 

earnest about it. We have got to ex­

pand the scheme which is now being

place. They are taking place, there is' 

no  doubt.  But the  public  conscious­

ness is impaired by the feeling that 

there is  coi-ruption everywhere.  In 

every country from which corruption 

has been rooted out, I have heard that 

they have  done  it  as  major  pro­

gramme their plan—a two year pro- 

r̂amine, or three year programme to 

root out corruption. The most severe 

punishment should be given to those 

who receive  bribes  and  they  must 

be made publicly  ashamed of their 

conduct. Six months imprisonment, or 

eight months imprisonment for a man 
who has  accumulated some  Rs. 30 

-crores or Rs. 40 crores of mraey by 

•way  of corruption is  a  mockery.  I 

would therefore,  suggest to  Govern­

ment that they should give the high­

est priority to this and see that cor­

ruption is rooted out. Unlras we root 

put corruption, whatever we may do 

will not achieve that amount of pub- 

Jic approbations as it ought to achieve.

There  is  another thing  which  I 

would  commend  to  Goveriihient. 

Young  people today  are not,  only 

without  emplojroent, but  they are 

suffering from a sense of frustration 

.and there is a high sense of indisci- 

jjline among them. Of late we, some 

of us, have had the good fortunf.,of 

visiting an institute here, the KMtur- 
■ba Niketan, one of the Rehabilitatlea 

Centres,  wonderfully  organised  by 

'.one '6t ’oCfr' Deputy”'iCnisters, Mr. 

■Bhonsle. The amount that is spent on 

ihe  training  given  to  the young

worked  out  so  wonderfully  well  by 

Mr.  Bhonsle  througout  the  length 

and breadth of the country.  Young 

people want a slogan. We have got to 

give  them  a slogan,  and unless you 

give it, you will not have that youth­

ful co-operation for your Plan.

They talk of economic equality. We 

certainly have  done something. This 

Government has and I feel is doing, 

its very best to achieve that economic 

equality which is the objective of a 

socialist  State.  I  am not  referring 

merely to the  Estate Duty Act.  Of 

late, the returns are not perhaps so 

very encouraging.  I mean the  land 

reform to which some of the previous 

speakers have referred. Some of the 

States have limited holdings. Some of 

the States are going to limit holdings. 

But I would suggest  that limitation 

of holdings of agricultural land is not

- the be all and end all of this program­

me. You must at the same time take 

up limitation of all  other property. 

It is not fair to the agricultural class­

es that you should  limit only land 

holdings  and you  should not  limit 

irther  acquisitions.  A  man  having 

crores and crores of rupees, and  hav­

ing several buiMtngs  in a  City ^es 

untouched;  that  is  not 'fSir''to  the 

erther sectors which yo£i  are  going to 

equaliie.
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Take companies.  The amount and 

the extent of the  dividends  whicii 

some of the shareholders get is enor­

mous:  20 per cent,  30 per cent, 40 

per cent. In the name of the socialist 

State I ask Government to see that a 

limitation is  placed even  on these 

dividends, in the same manner as the 

Government is  now trying  to limit 

agricultural  holdings.

Aljout  the  minimum  price  of 

agricultural labour, I certainly agree 

with some of the  previous speakers 

that the -time has come for assuring 

labour a minimum standard of living. 

There are diiBculties of course. Mini­

mum wages for  agricultural labour 

can only be fixed when you are in a 

. position to fix the  price of agricul­

tural commodities. Yesterday I under­

stood that Government is conteinplat- 

ing some kind' Of a prize; fixation for 

some of the agricultural products like 

maize, etc. I would suggest that they 

should fix the minimum price for aU 

agricultural  commodities  and  that 

will facilitate the fixing of minimum 

wages for agricultural labour.

.  Slîl Heda (Nizamabad); But not as 

low as they are reported in the papere 

—Rs, 5-8 per maund of jon'ar.  "

2 P.M. - -

Sbri Bafiliiirainaiab; The price fixed 

must.be reasonable.  The prices must 

enable the Agriculturists to ■make bo.tt 

ends m*et. It must be economical. A.s 

a matter of fact, we are very proud of 

the  achievements  of  the  Planning 

Commission  in. having increased food 

production.  But what  is  happening?

In some of the States,  the  price  of 

agricultural  produce  has  gone  down 

enormously.  It  is  slowly  becoming 

uneconomical  for  agriculturist  to 

raise, for instance, paddy in that part 

of the country from  which  I  come. 

Therefore, in fixing a minimum price 

for  agricultural  products,  I  entirely 

agree with some of my  friends,  we 

should see that the prices are econo­

mical to the agriculturists.  In  com- 

taenting thus upon agricultural prices, 

it is not my object to take away the 

approbation which is certainly due to

the work that has already been done 

by  the  Plannmg  Commission.  The 

wprk is enormous.  There has been a 

general public awareness of the  tact 

that we, are going ahead.  There  are 

difRculties, of cou;;se. and the greatest 

thing which the Planning Commission 

has so far done is to make the public 

realise that planning is not such  an 

easy thing, that it is a very difficult 

processj  esp̂ially  when  so  many 

crQ.res of people are involved.  It  is 

easy, of course, to decry.  I ̂ was think­

ing that probably the greatest menace, 

the greatest danger to the success of 

the Five Year Plan is not any defect 

or default on the part of the (Jbvefh- 

m t̂. but the  existence  of  what  I 

'would- call a sixth coUmm in the coun­

try.  I call it sixth colunm because we- 

tiave already heard of the fifth column. 

In war-time, if a national of a country 

helps the i)pitionals of .piher counliles 

by espionage, he is said to indulge in 

fifth column activities.  In peace-time, 

time in time out. when certain people 

go on decrying, go on criticising what­

ever comes in the name of their coun­

try, whatever the country .has achiev­

ed, and if that becomes a habit, well, 

the person who acquires ̂that habit is 

—I would call him—a menjber of the 

sixth column.  Unfortunatelŷ  ̂those of 

us who have been outside this country 

lately have come to realise that there 

are a good many members of the sixth 

column in this country.  Of late, one 

of. our friends  had  been  to  Russia. 

Having gone  there,  he  has  written 

some  love letters to some people  in 

this country, and in those love letters, 

he has stated that the so-called dams 

in India are iust like munidpa'l drains 

when compared to the big, the wonder­

ful  dams  that  are  being  built  in 

.Russia.  Well, it is a shameful state­

ment.  I do not know  whether  that 

gentleman has toured this country and 

seen the wonderful  things  that  are 

being done in this country.,

finr (wjt t r

’ ■......'I
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Shri Raehuramaiah; It  is  unneces­

sary  to  mention  names,  nor  is  it 

possible tor me to do it. because there 

are so many of them going out every 

day and trying to decry the greatness 

and glory ot this country. I happened 

:to mention this because in some coun­

tries which we happened to visit, some 

people  told  us—they  told  me  parti- 

-cularly—that  some  people  decry  our 

country and that they are our own na­

tionals.  They  say:  “Your  own  na­

tionals come and tell us that you are 

■doing  nothing, that your Government 

is wasting money  and  that  there  is 

t̂errible  distress  and  dissatisfaction 

among the  people”.  In view of the 

ibel! you have rung. Sir, I shall close 

my speech with the remark that while 

we should be proud  of the achieve­

ments which the Planning Commission 

has made, this is not the time for any 

.complacency.  We should certainly do 

bit more to create  employment  in 

the country, to create that amount ot 

public confidence and public co-ou!ra- 

-tion without  which it would  be  im- 

■.possible for any Plan to succeed.

Shriinati Tarkcsbwari Slnha (Patna 

Ê st): I would have liked the Finance 

Minister or' his deputies to be present 

here because I would like to deal with 

the financial aspect of the progress re- 

,-port of the Five Year Plan, but unfor­

tunately they are not here.  There is 

.no doubt that India’s achievements in 

the first three years of the Five Year 

P̂lan which have been reviewed in the 

Planning  Commission’s  progress  re­

port of 1953-54, are very commendable 

in the spheres of agriculture as well as 

Industry,  Agricultural production has 

vastly increased, I do not  agree  with 

the hon. lady Member who spoke ear­

lier that agricultural  production  has 

increased only due  to  the  weather 

conditions.  This is not a tact. Nobody 

can challenge this  fact  that  bccause 

of the  increase  in  fertilisers, because 

of the scientific methods of production, 

,agricultural  production  has  increased. 

Even in  foodgrains,  the target  that 

-was fixed for the Five Year Plan has 

been  exceeded  during the  course  of

three years.  Two more years are left 

still to have more and  more produc­

tion of foodgrains, and I think in the 

course ot the five years this target will 

be  very  much  increased,  much  more 

than what we see now.

I now come to the index of indus­

trial production. My hon. lady  friend 

made it a point to criticise the Prime 

Minister and the Finance Minister as 

regards the figures.  I was  surprised 

when she said that the  Government, 

with  all  their  departments  and 

bureaux could  not collect the figures, 

that they have been  eolle<rting  since 

years and years. But  how  my  lady 

friend could be ta possession of such 

vast resources as to say that the Prime 

Minister as well as the Finance Minis­

ter have made mistakes.

Siirinuti Rau CkakravarttT; It is a

simple case of multiplication.

Sbriauti T<irkeshuarl Sinha- It is a

very strange case of multiplication’. I 

want to tell, the House that the index 

of  industrial production that was- ar­

rived at in the base year, 1948, was 105. 

The hon. lady Member said that she 

cannot  believe it. because during the 

war period, the index number  was 

very high. We cannot compare the 

figures of the war period with those ot 
the normal times. The war period was 

certainly an abnormal period and nor­

mal  times  cannot  be  compared  to 

those of abnormal times.  But we can 

find from the present report that  in 

1954, during the first five months, the 

index figure carrie to 140. That means 

there was a spectacular rise in the- in­

dustrial production also. Many people 

have said that agricultural prices are 

falling.  I do agree that they are fall­

ing, but we must remember that with 

the  Korean war situation,  the  prices 

went up abnormally high.  The prices 

have to, in the normal  course,  come 

down to a  certain  extent,  a id  here 

also they had to come down. So, if the 

prices have come down  to  a  certain 

extent,  there  is  nothing  to  worry 

about.  I would like the Members  of 

the Congress Party to say that there 

is nothing to worry about...........  ■
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Shrl  G. H. Deshpande  (Nasik Cen­

tra!):  Why only  Congress?  She must 

appeal to the House.

Shrlmatl  Tatkeshwarl  Sinh»;.......

:because, after all, the situation that is 

-at present obtaining in  our  country 

-does not indicate that the prices will 

he falling further.  I only say this to 

the Congress Benches and not to Op-' 

position because it is their purpose to 

make this issue a political issue. For 

them falling of prices is very welcome 

because they can make it a  political 

issue.  There is  nothing  for  me  to 

suggest  otherwise  or  make  any 

amends to them.

But satisfactory as all this has been, 

it must be remembered that the main­

tenance of this rate of progress itself 

-would require more resources than are 

at present available. In  reply  to  * 

■question, the hon. Minister stated that 

the size of the Plan which was origi- 

Tially Rs. 2,069 crores had to  be  in­

creased by about Rs.  216  crores  in 

order to mitigate this tide  of  unem­

ployment.  Accordingly,  the outlay of 

the Plan in the present schedule, with 

the additional figures, is of the order 

of Rs. 2,285 crores.  But  during  the 

-three-year  period  which  ended  in 

March, 1954, the  actual  expenditure 

has only been Rs. 885 crores.  This is 

really the point where we have to de­

vote all our attention.  This low level 

of expenditure  is  very  undesirable, 

-during the plan period and during the 

period of planned economy. The  Cen­

tre's share accounts for Rs. 445 crores 

and the States for Rs. 440 crores. Even 

in  1953-54, the actual expenditure by 

the Centre and the States, as against 

the budget provisions of Rs. 237 crores 

and Rs.  176 crores respectively,  was 

Rs. 188 crores and Rs. 167 crores res­

pectively.  In 1954-55 a substantially 

larger amount is porposed to be spent 

—a sum of Rs. 356 crores by the Cen­

tre and a sum of Hs. 216 crores by the 

States.  A large outlay of this, I  am 

sure, will go to irrigation and power 
projects.

The lags in expenditure on the Plan 

which have come to the light must be

judged in the context of the  circum­

stances of the last three years. During 

the first year  before  the  Plan  was 

finalised the budget was presented. In 

the second year there  was  a  slight 

recession of the Indian economy, and 

the whole energy of  the Government 

was devoted more to stabilise the eco­

nomic system than to expand the eco­

nomy and to devote  its  attention  to 

the Five Year Plan. It  was  only  in 

1953-54 that the planners devoted their 

energy to the implementation and ex­

pansion of the Plan.  Therefore there 

is nothing surprising in the fact that 

there was a lag in expenditure.  And 

we hope that tbis lag will not be there 

in future.  The authorities  say  that 

the lags were due to the  insufficient 

working out of schemes  in  advance. 

With regard to  this  attitude  of  the 

authorities I wish to say something. I 

do admit  that  allowance should  no 

doubt be made for teething  troubles. 

But to say that the schemes were not 

worked out in smallesl details is not 

an excuse; and in future I do not think 

that this should be an excuse that the 

Plan could not be worked out .accord­

ing to the schedule because the details 

of the programmes  were not worked 

out.  Schemes should be 'visualised to 

the smallest  details  and  the  fullest 

investigation should be made. It is not 

only for criticisms that the fullest in­

vestigation should be made  bur  with 

the object of preventing recurrence of 

mistakes, when the  plans  go  wrong, 

whether in terms of money or of time
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Some of the defects, which  accord­

ing to the authors of the report  have 

caused delay in the implementation of 

the Plan, include the lack of availabi­

lity of  certain  types  of  equipment. 

Three years have passed now and  I 

do  not  think  it  is  proper  for  the 

authors of the Plan to say there is still 

lack of material to push forward the 

Plan.  The second  aspect they  have 

pointed out is that they are faced with 

the  shortage  of  technical  personnel. 

And the third  is that they have not 

been able to set up and put the  ad̂- 

ministrative machinery into gear.
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I am very happy to know that they 

are trying to devote their attentign to 

increase the technical personnel in the. 

country.  But to say that the adminis­

trative machinery has not  been  put 

into gear, I do not think can be a good 

excase..  The- country is not going to 

take it as a good excuse.  Most of the 

Members have raised this point  that 

the attention  of  Planning  Commis­

sion must be directed towards puttjing 

the administrative machinery in gear.

There were  questions by some  bon.

Members and I  could see the anxiety 

of the Members of  Parliament  who 

wanted to express the feeling that the 

officers, the administrative  machinery 

is not co-operating. They are not pr̂ 

iudiced against theyoffieers. But 1 ,im 

sorry to say that  the - hon.  Minister 

when answering the questjpn said that 

nothing objectionable has teen receiv­

ed so far.  They are not' supposed to 

be a body who should be silting idle 

in.this matter.  Is it a businesŝ  a 

Member of Parliament  to go and re­

port about the misconduct or ,̂ k of 

co-operation  of  the  administrative 

machineiy to a  Ministry?  It  is  an 

indication, a proof  of the  feeUng  ifl 

the country th*t the country is  not 

inspired with the progress of the pre­

sent  administrative  machinery.  Jn 

spite of the Plan—and I  really  feel 

that the Plan as it is put  before  the 

counlry is highly commendable, I am 

prouti to feel that no country in 

world, in a democratic set-up has put 

forward such  a  comprehensive  and 

scientific plan—but to  say that  the 

administrative  machinery  is  not  in 

gear is not a good excuse, and I think 

the whole attention  of the authorities 

should be directed to that aspect.

There  is  another  aspect, namely 

shortfall in resources.  Kven the Fin­

ance Minister in his speeches year in 

and year out has said that there has 

been shortfall  in resources.  And the  '

States are rather more guilty in this 

respect than the Centre,  The Centre 

is expected to raise during the Ia51-S6 

period Hs. 726 crores.  It has  raised 

Hs. 324 crores o.ver the three year peite

375»

iod. and I think at this rate it  could - 

raise Rs. 540 crores over the fiv'e year 

period.  The States  are  expected  to 

raise  Rs.  532  crores during the Five 

Year Plan period. But so far they have 

raised during the period under review 

only Rs. 212 crores.  At this rate tiwy. 

woiiI<f be able to raise only  Rs.  353 

crores over the five year period.  We 

have seen  that  the  Centre,  during 

these three years, had to  devote its 

energy for providing funds for Central 

purpô Ss as well as for State purposes.̂ 

Almost all  the States  have been  de­

manding resources  without providing 

the  resources  that  they  ttiemselves. 

have been allotted  to provide  undei" 

the Plan. Although the States have so 

far, received Central assistance to the 

tune of Rs. 122 crores, they had to rely 

to the extent of. about 25 per cent of 

their share of exp,enditure under  the 

Pl̂ ,  on  depletion  of  cash  reserves 

and  increase  in  short-term  indebted-’ 

ness. .̂ Therefore  the  report  rightly’ 

hold̂ ,that financing in this manner oT' 

asmucii as 26 per cent of the Plsn at 

the low levels of expenditure, record­

ed in the Plan in the, fîrst three years, 

is a matter which mus’t cause concern. 

The  Pljjiners  have projjerly  realised 

the, importance  of this  matter  and  I 

hope that they will devote their eneî” 

gies to  see that this  shortfall  of ex­

penditure in the Plan is not there.

rtiav̂  so  many  other  points  to 

make, but as the time is not there I 

will not take the time, of the House.- '»

Shri S. S. More (Sholapur):-  We 

were not Very enthusiastic about the 

effects of the Five Year Plan; not be- 

caiise we belong to the Opposition but 

because of the way in -which the Plan 

was framed and because the objective 

coflttitions-'expectea for the fruition ot 

the Plan were nbt existing.  We  feel 

that the  hundred  and  one  problems 

with which we are faced  do  require 

very serious  consideration,  a  sort  of 

consideration which  is  beyond  party 

affiliations.  But  unfortunately  thS' 

problems of  this  country  are  betnx 

utilised for party purposes. /
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Leaving that aside, the real problem 

is  to consider whether  the schedule 

Iramed  by  the  Five  Year Flan ia 

implemented or not, whether  certain 

results which they anticipated as  the 

Plan goes on unfolding itself are being 

concretised or not.

Take  for instance  corruption.  The 

Tive Year Plan stated that  there  is 

rampant corruption and that we will 

have to carry on  a  continuous  war 

against  corruption.  What  is  the 

nature of this war, this report has not 

îven us any information about. That 

is one aspect.

Then, securing public  co-operation. 

Because the soul of a Five- Year Plan 

if it is really to do some good to the 

country must be the voluntary, enthu­

siastic co-operation of the people.  No 

country in this world has succeeded in 

implementing  any  Plan  worth *the 

name without securing such co-opera­

tion.  What do  we find?  we find that 

this Five Year Plan is'left to the ten­

der mercies  of  inefficiency,  incompe- 

lence and  the  wasting  habits  of  a 

bureaucracy.  This is not carrying on 

the Five Year Plan with the co-opera­

tion of public. It is  only  bureaucra­

tising the administration working out 

the Plan. Naturally, what we find  is 

growing corruption. Instead of  creat­

ing more food and more jobs for the 

unemployed, we  are  adding  to  the 

corruption and  inefficiency. Therefore, 

if we say that  we  are  not  satisfied 

with the results of the Five Year Plan, 

no one, even no Congress member can 

say that we are saying  this  because 

we happen to belong to .this side of the 

House.

I do not want to utilise my time by 

traversintr over a  larger  number  ol 

areas than I should. I propose to pin­

point the  agricultural  conditions that 

are obtaining in this country. A sepa­

rate chapter was devoted in this  big 

tome for the  purj>ose  of  developing 

agriculture,  particularly  for  solving 

the food problran. In  this  Plan,  on 

page 180, it is said;
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“A policy  of price stabilisatioa 

must have in  view certain maxi­

ma as well as certain minima. At 

a time when the economy is sub­

ject to inflationary pressures,  the 

emphasis  is  inevitably  on  the 

maintenance of the maxima. But, 

if the trend of prices is persistent-  • 

ly downward, a system of controls 

with  defined  procurement prices 

can be  used—indeed  should  be 

used—to  safeguard  the  interests 

of  the  producers  by  prevettlnc 

prices from falling unduly,  judi­

cious purchases b.y Government at 

defined prices are thus an  excel­

lent device for  establishing prices 

and for evoiing out to some  ex­

tent inter-state disparities.”

I shall be more justified in asking 

whether this para of the  Five  Year 

Plan  has  been  implemented.  You 

know that when (̂ trols were ranov- 

ed, we feared that tĥre will be a rise 

in agricultural prices.  Because,  that 

tiappened  in  1947 when  the  controla 

Were raised.  When  these  controla 

were  removed,  immediatdy  therê 

after, Shri  H. N. Mukerjee did  table 

an adjournment motion  in  orier  to 

invite discussion about the  enormous 

rise in prices.  Unfortimately, instead 

of an inordinate rise in prices, whk* 

would hit the consumer hard, we find 

a  precipitate fall in  agricultural pri­

ces.  What is tile fate of this agricul- 

t'aral community? I am sp̂ aUng'witli 

great feeling, because the agricultural 

community forms a very large sectim 

of the picture.  Out of 36  crores  of 

people, about 24 crores live on  agri­

culture, to put it properly.  Most  ol 

them are small peasants.  What  is 

their fate? Shri Jawaharlal Nehru has 

on  many  occasions  said  that  the 

peasant in India is the most neglected 

creature.  It is the middle classes who 

are in power,  'rtie middle classes are 

controlled by the vested interests. The 

industrialists and numufacturers from 

merely a  fraction  of  our  population. 

Still,  their  Interest  is  becoming  the 

predominant interest. Everybody talk* 

about  capital  formation,  talks  about 

incentives  to  industry.  Is  it  not



3761 Motion re; 22 DECEMBER 1B54 Progress Report of Five
Year Plan for IDfJ-Si

37«a

[Shri S. S. More.l 

necessary that  we  should  see  that 

even the  agriculturists  get  some  in­

centive?  Have they been created  by 

God as automatic machines which can 

work without the petrol of incentive? 

That is my question to the  Treasury 

Benches. What is the fate of our agri­

culturists due to the falling prices? 1 

am referring to the Reserve Bank of 

India  Bulletin  for  November,  1954 

which  gives  index  figures  of  prices. 

You  will  find  the  figures  there 

are  very  instructive.  The  pri­

ces of rice, wheat,  gram  have  gone 

down.  Only tea has shown some ac­

cretion. Otherwise there is fall in the 

prices to the tune of 16.8 points in the 

case of rice, 17.6 in the case of wheat,

35.8 in the case of gram. 13.1 in the 

case of ffur and 0-3  in the case of 

sugar.  Take  for  instance  industrial 

raw.  materials.  The  prices  of 

cotton  and  jute  have  gone  dcwn; 

the price of groundnut has gone down 

to the tune of 50.4 points.  I need not 

give all these figures.  It is a very dis­

mal picture which gives a feeling of 

disquiet,  of  something  disastrous 

which is  going  to  happen  in  this 

country.  What has Government done 

to stabilise the prices? That is a very 

pertinent question that one can ask. I 

have read in today's papers that Gov­

ernment  intend to make  some  relief 

purchases: bajra at Bs. 6 a maund, 

maize at Ss. 5-S4) a maund and jotoar 
at Rs. 5-8-0 a maund. You are aware 

that  the  peasant  has  no  staying 

power.  The  moment  the  crop is 

gathered, there are so many inelastic- 

ally pressing claims which force him 

to take his produce to the market.  In 

a month or two, the produce will have 

ône into the hands of the middlemen 

and they will be beneStted  by  your 

delayed schemes.

In spite of what the Planning Com­

mittee  has  recommended  and  their 

declaration that they want to tiave a 

stabilising  machinery  where  a  mini­

mum price shall be fixed and a maxi­

mum price shall  be  fixed  and  that 

Î ces wiU  not  be  permitted  to  go

under a certain minimum and go be­

yond a certain maximum,  some  m«- 

chin̂ y has yet to  be  devised,  why 

that machinery has not been devised? 

The prices are showing'a tendency to 

fall in a precipitate manner.  Yet, the 

Government in their cranplacency teel 

that they have got the  requisite  ad­

ministrative  machinery  to  stabilise 

prices.  They have said in their Press 

Note  that  necessary  instructions  for 

the purpose of purchasing these arti­

cles î ch are showing a tremendous 

fall in prices, have been issued. But I 

fear that there is no machinery worth 

the name.  My submission is that this 

is  not a  very  happy  thing  to  (hink 

about.  It is a fact that our food situa­

tion has eased to some extent.  But, 

it has eased to some extent not because 

of  the  cleverness  of  the  Treasury 

Benches or the drive of the  Govern­
ment....... '

Some Bon. Members: Ohl

An Hon. Memi>er;  Because of  Shri 

S. S. More.

ShH S. S. More:... ..or the vigour or 

capacity  shown by the planners,  but 

it is the  small  peasant  who  has  la­

boured hard to show  better  results. 

(interruptions).

Mr. ChainnaB;  Order,  order.  The 

hon. Member  should be  allowed  to 

proceed in his own way.

Shri 8. S.  More;  Are  we  showing 

solicitude to the small peasant?  Are 

we  showing  any  solicitude  to  safe­

guard the interests of these peasants? 

I think  my  hon.  friends  from  the 

Congress will not be so allergic to cri­

ticism from the opposition. Facts are 

facts  and  they  must  be  accepted 

whether the Congress is  in  oJBce  or 

somebody else is in oiBce.  The falling 

prices are going to ruin the  peasant 

even if the Congress is in power,  or 

somebody else is in power.  It is ex­

tremely necessary that all sections in 

this House should  stand  solidly  aid 

irrevocably  for  the  interests ta Htt 
peasants.  Look  at  the  capitaUsCb
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Those who represent the interests  of 

the capitalists, whether they belonc to 

this side of the House or that, speak 

with  the  voice  that  their  interests 

■houtd be protected, that they should 

be given  some incentives,  that they 

should be given some protection. Un- 

(orttmately, the so-called  spokesman 

for the peasant and the landlord, are 

more obsessed by  their  party  alixn- 

mraits and they speak  wHh  different 

voices with the result that the peasant 

for whom we are supposed to  stand 

suffers and there is nobody to  place 

his case.

Some Hon. Members: No.

Shri S. S. Mare; My submission is 

that the prices are goizig down.  What 

is to be done?  We say we are plan­

ning democratically. But a democratic 

Government is  expected  to take  les­

sons from the conditions prevailing. I 

would refer you to the report of the 

Prices Sub-Committee of  which  Shii 

V. T. Krishnamachari.  who  happens 

to be the Vice-Chairman of the Plan­

ning Commission,  was the  Chairman, 

and what did they say? I quote from 

page 60, paragraph 112:

“We are aware of the desire in 

certain  quarters  to  reduce  the

level of agricultural prices.......”

And what are those quarters? They 

are the industrial quarters, the manu­

facturing  quarters.  They  want  the 

raw material at the cheapest rate. The 

imperial powers were trying to  pur­

chase raw material at the rock bottom 

rate.  Now,  an  indigenous  imperial 

interest is developing in this  country 

which is  likely  to  go in  the  same 

direction.

“We are aware of the desire in 

certain quarters  to  reduce  the

level of agricultural prices, parti­

cularly the prices  of  foodgrains, 

on the plea that agricultural pri­

ces influence the costs of produc­

tion of industry, and  weaken the 

competitive  capacity  of  Indian 

numufacture  in  the  domestic  as 

well as  in  the  foreign  markets. 

WWl* we are not  unmindful  of
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the importance  of  these consid»- 

rations,  we  are  of  the  view 

that  prior  consideration  should 

be  given  to  assuring  an 

adequate return to  the  tiller  of 

the soil. Once this is acliieved the 

increased  purchasing  power  of 

the  agrlciatural  masses  will  be 

adequate Insurance  for  the  suc­

cess of Industry.  Any  deliberate 

efforts to reduce agricultural pri­

ces  merely  to  safeguard  the 

interests of urban areas or of the 

manufacturing industry will be at 

the cost of the standard of living 

in the rural  areas  which  is  al­

ready notoriously low.”

I would request you to note this-

“The unorganised  character  of 

agricultural  interests  in 

country has resulted in their case 

having  gone  by  default  in 4he 
past.”

I know that time is pressing but 1 

want to point out that this prices Sub­

committee recommended that  in  Ax­

ing prices, we must Hake into  consi­

deration not only the cost of produc­

tion, but also the cost of living. Now, 

here, the cost  of  production  is  not 

taken into consideration.  I  asked  on 

many occasions whether  Government 

have any reliable statistical  data  to 

give us tlie cost of production of the 

different foodgrains, the different arti­

cles, the  raw  materials  wiiich  are 

produced by our  illiterate  and  ignt̂ 

rant peasant, and the Finance Minis­

ter on one occasion was frank enoû  

to admit that there was no such data. 

Even after the  prices  Sub-committee 

recommended this—it  was  a  report 

submitted  in  1946—during  the  last 

eight years we have not been able to 

collect any reliable data for the pur­

pose of  fixing  what  should  be  the 

remunerative price  for  the  peasant, 

with the result that  the  fete  of the 

peasant is left in a very fluid, nebu­

lous state, and nobody is there to look 
after him. .

In the Five Year  Plan  which  was 

planned  by  Eastern  Germany,  they
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made it a point to say:  ‘ We shall fix 

the minimum prices, we shall fix the 

maximum prices,  we  shall devise  a 

machinery for the purpose of giying 
ample protection to the peasant who 

is the backbone of the country.”  But, 

here, the backbone is  beinc  isnored, 

neglected, slighted,  and possibly only 

the collar-bone of  industry  is  taken 

care of.

In the progress Report, some refer­

ence has been made on page 52; they 

give figures about the  falling  prices, 

but they speak in a sort of comĵ acent 

way.  They speak  in  a  self-satis&ed 

manner. They seem to heave a sigh of 

relief that  prices  have  gone  down 

They say.

“The  improved  food  situation 

has also led to a marked fall in 

the prices  of  cereals  and  pulses 

which  at  the  commencement  of 

the  Plan  were  causing  consider­

able anxiety.”

I say that thiŝ marked fall in prices 

is a marked symptom of a  calamity 

which is going to overtake this coun­

try, because if the peasants lose their 

incentive, what ia  there  for  them— 

nothing but despair  and  frustration. 

Whatever  gains  we  have  secured 

during the last two or thr̂  years are 

likely to be frittered away.

Again, I would refer to the interim 

report of the Foodgrains Policy Com­

mittee, You will realise that the food- 

grain  prices  as  they  were  devised 

under the procurement scheme were a 

bit higher than the  prices  that  are 

obtaining now.  In spite of that fact, 

tiiis  Foodgrains  Policy  Committee 

which  was  presided  over  by 

Shri  Purshottamdas  Thakurdas, 

says  this  at  page  20.  In 

almost every case they say  the  price 

paid to  tije  producer  must  be  in­

creased.  What was the  ground  for 

this  recommendation?  The prices fix­

ed  b̂ Government even for purposes 

of procurement were  not  remunera­

tive prices, were not giving  a  suffi­

cient incentive to the  producer,  and

therefore they said  that  the  price* 

ought to be increased.

I would refer to one instance. Take 

the instance of gur prices.  Now,  I 

have got figures which I have no time 

to disclose to the House, but the cost 

of cultivation per acre for  sugarcane 

comes to Rs. 1,900.  And what is the 

actual price the peasant gets?—some­

thing like Rs. 1.400 to Rs.  1.500.  So, 

the peasant is likely to suffer a net 

loss of Rs. 400 per acre. Is it going to 

help the situation in the country?  If 

the  production  of  sugarcane  goes 

down,  our  sugar  situation  becomes 

not sweet,  but  difficult,  bitter,  and 

What will  happen?  Government  will 

have to  come  out  with  an  import 

policy.  They are not prepared to take 

into consideration.4he interests of the 

indigenous peasant who is bearing all 

the burnt, who tS carrying all the load 

of the difficulties on his broad should­

ers, but they  are  prepared  to  give 

better prices  to the  producers  from 

Other  countries when they go in for 

import.

I do see that you are persisting with 

your beU, but I say it is high time for 

Government to realise that tiiey must 

take into consideration the  interests 

of the small peasants who  constitute 

about 65 per cent of the total popula­

tion, and that  alone  will  save  the 

situation, and not such wordy,  bu  ̂

plans which lead us nô ere.

 ̂ .sih ?ti5r

 ̂  mi?'   ̂  ^

I atft at îpr 4

 ̂  fsrflRf  ̂  Ttnsf  ̂  ̂  I 

 ̂ i;vo

 ̂ <IT I *1  ^

srf i;oo  fiM»J w
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 ̂ q<rtf-f  WI57  «rai I V(o 

?np} V) T<ire-  ̂  I

 ̂  a p  ̂   ̂   1̂ 00  Tnrai 

ifem 1̂ 1 <?̂T <R ’irVhr «o  fiW  

 ̂   w =nft̂ *1? ^

trra- )sn?i}=   ̂  ̂ '̂ »̂°  ̂  ̂

 ̂ ?IWR  T̂T?  ̂ ^  '

»»? af t5ft=fn m  ̂   ̂Tw ^ 

 ̂ t5fti;fiT SnfNR- S(ft ?<»«wr  ̂ 

?qn îkn?̂  ̂  < 1

rft̂TR-

!T?̂  T̂?iti s; I T̂ -̂ ww  ̂5T  ̂?>râ 

1(5 ?n?rf  ar ̂ r̂̂ qTn  ̂ rm=f  ̂?rr*f 

wr̂ kr ^mroi irar atft  ̂ «<

 ̂31̂ 1 j ~-T 500  ?m  ̂r? ?nfr

 ̂  sTFiTn  ̂Jnm̂ tgrfw 

atft   ̂  '?>«•}  ̂  <lTVtr  ^

 ̂ 5"tRT  3Fnsr V*in 

gir  ̂  q̂   ̂ 5n  I JT+h 

atw »f ^

ar  ̂?ww  ̂I aw  ̂ 0̂ <fto  ̂ar^

1̂̂   tfT fi?n   ̂ ar ̂  -snî,  ̂ ?r 

JT=+  ̂ Vkw ?n7̂. ̂  ^

 ̂  ̂;W   ̂?iTr4  ̂fw ro  anw  f  ?rf 

r̂ff M*/ ^  *')<TW  ̂fnr4 ’i Vcictw 

aim r  ̂i *fr̂  ?n   ̂ »% n  frr^

atRR-  ̂ I  ?THT<rf5r tr̂

«n farr iTOT=f  ̂an  ̂ =n7r «it, 

Tfr aRn  ®»raT  *!T :  ̂t?

?cr5n”  1  rfiN rr am  ito h if ̂ atft

r̂firV  ̂  ̂    ̂ =rm  ^

 ̂ j}= irfmnr   ̂  f I atft anr

w Af t Trero?   ̂qw # I  aro

tr̂  aift  "iV  irar f  I 'Tsî  farr

V̂    ̂ ^

?thT  ̂   ̂  W  :rrfhnf

 ̂ .̂r  ̂I afRT  ?i? 8,0 atft so

aW=  r̂arar f  i arn t=t̂  'ftfwi?   ̂ 

 ̂ f  ̂  anr W k

ar=̂  5r>Tpt >f W T   ^

 ̂   ̂ wf =r st, ^

jîjfj}̂, ̂  5? frtpft   ̂ 'P»f =f

sV, fW rf  ̂  «RW  ̂  =1̂

?T  ̂ a rtifw  = r ̂ Ji? # n  ?*5 *t?

 ̂ ff W f ^
»f itv̂ kr  sinpft 

 ̂ qw iT f̂5PT  <n̂ sWt Tit

anq-  ̂  ̂  ̂  ̂ ^

jf f  arf? qf«<nF ̂  jf  ̂q? >ri»

■ ̂   T?   OTJfft  I  ̂   ’H

f"   ̂ l̂  W iT «<̂ M  ̂arfj

r>n̂  ̂   T̂=r  ̂ M=r  ̂ ^

iT̂  ̂  anr̂ n  Hw  ̂   ̂  aift 'd'̂ l'i

»ft  ̂    ̂ <ps  ̂   ̂'

jf OTJrai <   ̂ ^

 ̂  ̂  ̂ ftpft

SKT   ̂ F5T ?̂r«JT ̂   ̂  15̂^^

 ̂   = t ̂  f   I  4   ITO IJ ̂  f   ?*s  ’f  ^

fir j}=  ̂   =T̂  f I

arsf «FT=n  W 3T s;  afw  # 'fl̂

4̂4m »r <nw  arf̂ 1̂;° "ff"

HW an? Ko ?nr?f  «pt

?W at T̂? htW"  ^

?5n3 straw jf aiT  I ^

ân  ̂  ̂^

WtT̂  ?T TT̂ ITTJ I 5 1ft <TT? ^

 ̂ r̂ns w anr  r̂rar ân # Ĵ?r 

if ?r?r ^mr #   ̂  (î ?:) to itt

j rui?':; 3?,  q̂  sw 

¥117̂  ̂  ajft ?rf̂  VTR- ?W  OT fTT^

 ̂ r̂aR »}' an ̂  atft  ̂'sft̂ 1

jhr  ̂  =r  ̂   'm ^

?hn irf T̂? »f >nTaT ̂   ^

r  ̂nf #  ̂fV W   ̂«T»T- tr̂ iraw

f I

Mr. Chairman: Is it economic priee? 

 ̂0 mVh f«r? : »f arsF  ̂ r?r VT ?SB

an̂   ̂  ̂  ajro flh rw r ^

r̂̂ nr  arn? ?r-   ̂  ’i?
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[gfWt] TTinfN f?r?]

 ̂ >» i«i «oiMi  ̂aif? 31T

jJ* ^ ̂  aift

^ Tttî w o I 1 ^

ai  ̂ atpt  ̂  ann «y 4>t< ^  

?;b^ 71̂ *F  5T  irft

aft itlT  ̂qnfhmr ̂  ̂  ̂  =t ̂e»i«n

?it J(iiM>t  ̂ d»i*i W T it

 ̂ HcTT̂  ̂ftTTJ  5  ̂ aipf

•r?i«fT  5nrptT  I ‘

njr («ft wnft)  : fv m f

fid !j=rfg- jf ̂  ?hfr =T̂ arê  w?ir i

'rfo th4? fa i: ?f, itw at f̂ mra’

M =r  ̂>ft mi jf ̂  ̂  

<TT  Jl !̂Tqi 'sfr jf  ̂Jii<j4i 

V7̂ ? ̂  <3’̂  ̂  fM   ̂?T!r   ̂5W

 ̂5 4j(ii  ̂n  ̂̂Iqi  ̂ ann >si*v ?̂ d

*bV anr st airsr   ̂ anr «is)li  <?̂ y

anq-  ̂ t 'H ^

yi'Ji-J) T?  I

^ ar̂  ̂ T̂  «n 5̂

^   ̂ 1̂ 9"  R̂TH

<i«ii  f<5 ill  ̂I   ̂ap  ̂aRT̂ 

T̂iw ̂  aift  îhrf ̂  if<{i<(i« «rer̂

 ̂   ̂ aih  ̂ IT̂ ?TWtr

 ̂ am?   ̂f?  ̂jf  ̂  fr»w  f,

 ̂ ̂ ITT 7̂'  ̂  ̂aiFt 

 ̂1 5̂    ̂   ̂  T̂TTTT

s'T'oTtlC M>15 1̂ W7V ̂  t aiT̂

 ̂aift  IW f ̂ »!W ̂  »TfT̂   5W  

4 »!TKr q»ic-j‘fg»T  ^

 ̂ V'iip'ft  anr vr=n ̂rri",  ^

f  I

?ir̂ frtTiTT anr 1?̂  ̂  anr̂ 5̂  ^

jf >ft Vlf'H'l Î?TTI  ̂I   ̂■TOT

#  ̂  ̂  jpjTtft t fww  ̂ 5TW 

f atft hra-  upft airar # aift ^

sfw ?rf ahif  ̂  ̂ <qTi(i   ̂wrar  ̂

?* ̂ >tff =T ̂  1  ̂ *P ̂

f̂v ̂ n̂r; wi Ti it atft ^  <i>)4

17 ¥T̂   ̂  f  I snfT 5T̂ <n

fw   ̂irnj ? W  ^

TnsTRr ̂  I aiR Jp  ̂5i;o <fto aî mfi ^

>̂17̂ ar̂  ̂̂  T̂ t t <r̂  ^

WTV  ̂  ̂el'll sW  ̂ T3tT*T

fir ww  ̂?i5  ̂ 5T? stfev r̂m  f» 

 ̂3nn  ̂    ̂irnj  ̂  Tnm

<5fTsT»T V»<hpT 

 ̂ cTT? TTtjrf ^  Irfir T̂Trtl rtrf̂

 ̂ Upft   ̂ >rai5'  ̂ftTTJ fT̂JTRT

»f aiT  atnr *(?  # ?!? îr (ipft

 ̂ iT̂rnr  <ri*? 17 r̂nj ajf?

«̂o iffo   ̂  »«inji  <jpft  r<;«<i  ain; 1

grgin  ̂ fw   ̂^

 ̂  ff «TT5=iT ̂  ̂    ̂ r̂ «w «rerf

 ̂sj*i4>i 5̂  nl  ̂aft fir

4" *̂ 0 iffo  ̂fspnH >ft ajT  f  I f̂ Tnr 

aô qi?fl  r*i«i«  17 n   ̂ 

f  ̂  «Rpf  ̂«mst

 ̂  f?wff  ̂S)*fcr7y  ̂1W 

f  ̂ KK  77  ̂̂  jrf>T

 ̂   ̂  wffxj I ?i? y7 ̂  ?i5 'raw

HT?t̂ T>ft̂  ̂ftnj W J THTO 

 ̂  li ̂sTj- jf  5n ̂  ̂  1  «7 #

7T<ĵ  <û 7n?rv  »f

5mf hra-  ̂  ̂jitit  # i

f}fi?rT jp arrf *P  ̂ 1?

T=THT 5rerV?  ̂aift >1? 7!W  iltlT

7rm7  ̂ fift iTif 7n?rv <5ftr jf  ̂f̂ îT 

ajHi  I

aR" ̂   5TT «]+ H 'I'TtT ̂    ̂ar̂

 ̂<'ii  ^15ni  I  aiM   ̂  ̂ ^

?5*%jt̂ii»i  ̂  amn   ̂ ti<>a n*(l

thft 7̂  ̂  ^  ̂ t ^

i<r?HJi 4>4)i(h 7rrs>T7 ̂ 15 Jl 1 arft 

4̂ ĤTT 7̂ fW f  ̂f 'hi

7ifw4 aift  ̂ nfl>Di  ̂  anftw

f- I aw r>r  ̂» T̂7h  TIM  ̂W  

aift  !i  ♦fie hMm  fTT TTiTr  skr?r wsif
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 ̂ ITW »nfi*  ̂ WJT

*T*ii  ̂fif   ̂ 3fMi

<Tsmr  I r̂r  ̂  »f

arô Tf  ̂ (fiTT  JPTT # ?35r ̂ ira

aipf  ̂ 0̂00   ̂«W ?rW »«ii<5i

♦> HM!  STlpi   ̂  ̂I niVH  ^

>̂raf  ̂?5T3 TTw ^    ̂hrj

anFHTf ?? >T  ̂5f=n 5nrVf rai w   f i

rf= vnninTT  ̂ r̂?r ^

?hift  qi??T3 ?rW  ̂  HNio>4

ft r̂a w ?V I rffvT ̂  anr?n aiw qrsf 

57? ar̂  ̂   ̂  inr̂  75#   r̂r 

?nnf  ̂ ?r̂ r̂pf  ̂?«t3 «T5(;̂ 5W   ̂ 

3?nf ĤTPTT   ̂gHir i *W snf ^

FiHi <<f=T  ̂ jriiiV  ̂iraw ??

»tW  hrnf   ̂  if?T  w  #  aift 

 ̂ ■mil ^15J  ̂3tft *̂tVl a»̂rn 

jf >si?' w atr î̂ T am? ai??  hRRT 

*»H«4i 4  Rn-n  n̂iT 3?TOT 

VO V M>  ̂  ̂ 5TT

50̂. 5̂    ̂?5nJ J(<».«<r  ̂ wsq(\

»Ni =T̂ ?hr 9i??T3 I

Shri T. Subraliiiiaiiyam  (Bcllary): 

Thi-« dlebate  provides  today  an  op­

portunity to have  a  sort  of  stoplc- 

taking and an assessment of what has 

been achieved and what remains to be 

achieved  with  regard  to the imple- 

inentation of the Five-Year Plan, This 

 ̂at national undertaking was taken 

up with a view to utilise the material 

and human resources  of our country 

for the purpose of eradicating poverty, 

providing employment to all the people 

and raising the standard of life of our 

countrymen.

While we  assess  what  has  been 

achieved,  we should also  remember 

the legacy that we  have  inherited 

from the past foreign rule. There  is 

room for criticism and for differences 

of opinion, but  an  unqualified  con­

demnation of what has been achieved 

and a deliberate attempt to inculcate 
opposition to the  implementation  of 

•this great Plan  is,  I  say,  almost 

criminal  You  remember  what  a

crisis we had to face in our country a 

coUple of years ago. There was a seri­

ous food shortage and then we had to 

import from America 4-7 million tons 

costing nearly Rs, 216 crores.  Every­

where it appeared' as if there  would 

be a breakdown on the food front. Our 

Government took courage, our country 

gave them support and the î an was 

implemented. Nature also was bounti­

ful,  helpful  and favourable.  There­

fore, we tided over the crisis. All the 

lood controls were removed.  In  this 

connection, it will not be out of place 

if I mention here that I took a very an­

xious and tamest part in seeing  that 

these food controls were removed. I am 

gratified to note that against the tar­

get  of  7-6 million  tons of increase in 

foodjErains, we have  actually got an 

increase of nearly 11'4 million tons in 

the third year of the Plan. With re­

gard to cotton also, there bag  been 

some increa.se. Bi.t there is a shortage 

with regard to sugar and jute.  With 

regard  to sugai  in the first  year 

production was i early  15 lakh tons. 

Then there was  a decrease  because 

there was a fall Ln the price of sugar­

cane.  Now, aA  attempt is  made to 
start more sugar  factories in  South 

India. In  Bombay,  11  co-operative 

concerns have been given Uc«ices, in 

Mysore there is one cooperative  con­

cern which is  In my  own district of 

Bellary which has secured a  license. 

In this connection, I would request the 

Central Government to provide these 

co-operative  concerns with  as much 

financial assistance as is possible and 

see that these undertakings are success 

fully implemented.

Then with regard to irrigation  and 

I»wer, the immediate programme  is 

expected to add 8-6 million acres  of 

new  irrigation  and  ri  mHUon 

kilowatts  of  electric  power up to 

March. 1954.  More than  2-8  million 

acres have been or are being brought 

under  irrigation  and  an  additional 

capacity of 450,000 kilowatts is there.

In this connection, I must say that we 

must pay special attention at this stage 

with regard to the development of the 

acreage that is to be  brought  under 

irrigation. Big dams are being  ron
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structed. In my own district, the "fun- 

gabhadra project has been constructed, 

and canals have been dug. We should 

immediately attend: to the problem  of 

completing  distributaries  and seeing 

that fields and lands are levelled  to 

malie them fit and suitable tor irriga­

tion.  For this Burirose, the ryots and 

villagers  require  some  long  term 

loans;  otherwise,  they  have  no  re­

sourcê Day before  yesterday,  the 

Finance Minister was pleased In make 

a statement according to which he was 

thinking of  starting  a  commercial 

banking  institution  to  provide  credit 

facilities for rural areas also.  I ap­
peal to  the  Government  that  this 

should be  implemented  and  given 

concrete shape as early as possible so 

that either the local  land  mortgage 

banks or other banking institutions or 

the  local  State  Governments,  by 

means of taccavi loans,  may be able 

to provide enough credit facilities  to 

the villagers and peasants.

I must say a word with regard to 

industries. Our index for 1953-54 rose 

to 13f-3.  Chittaranjap  produced  64 

units in  1953-54  as  against  17  in 

1951-52 and the 1955-56 target is 100 

locomotives.  This  is proceeding  well. 

With regard to steel. 1 am afraid we 

are not making as much progress as 

possible. It is gratifying to note  that 

in Rourkela a plant is being installed 

with the help  of  German  experts. 

Some  Soviet  experts  are  now  in 

India with a view to help Government 

to start a third steel plant. In Bellary 

we have very excellent iron  ore  of 

the most  precious  quality  and  in 

limitless quantity.  That  has  been 

recommended by Mysore Government 

—̂it has come out in newspaper report 

—and I hope that the Government will 

take up considteration of this matter.

One word I have to say with regard 

to  small  cottage  industries  and  vil­

lage  industries.  For lark  of  finance, 

marketing  facilities  End  technical 

assistance, these sm«7.-scale industries 

and village industries  have  not re­

ceived that adequate and practical en­

couragement  they  should  receive. 

During the Plan i>eriod', R«. 15 crores

were piovMad  for . esiiê ituie  w

these cottage and  village  industries. 

But actually Hs.  lakhs were spent 

in 1951-52, Rs. 293 lakhs in  1952-53 

and 79 9 lakhs in 1953-54. In addition, 

financial assistance to khadi and hand- 

loom has been provided from the cess 

fund' expected to be Rs. 6 crores per 

year.  I must say in this  connection 

that the hon. the  Finance  Minister 

and the hon.  the  Commerce  and

Industry Minister have  given  vexy

great assistance  to  the khadi  and

handloom industries, I am afraid that 

the Textile Inquiry Committee Report 

which was submitted to us  recently 

does not give sufficient encouragement.

It actually depresses  the  handloom 

industry.  The estimate  of handlooms 

in our country, according to one ver­

sion, is 2:B million: according to  an­

other. it is l;5 million.  These are the 

limits.  The  dependents  on  these

numerous handlooms are several mil­

lion. According to  one  report,  the 

number is 15 million and according to 

another,  it is  20  million.  The whole 

mill  industry  employs  only  about

7.50,000  people in the organised  cot­

ton textiles,  about 50,000 people are 

employed  in power loom units.  The 

mill indVistry produces  about  4,800 

million yards.  The power looms pro­

duce about 200  million yards.  Hard- 

looms  produce  about  1400  miUicn 

yards a year.

According  to the  Textile  Inquiry 

Committee r̂ wrt,  the  emploTment 

potential in the  handloom  is  very 

great; it is 20 times what H is in the , 

mill industry.  If the recommendations 

of the Committee are Implementedj X 

am afraid the handloom industry will 
be ruined. They have  said  that  ia 

some areas all these handlooms should 

disappear and power  looms  should 

take their  place.  Of  course,  som* 

automatic looms are also recommend­

ed.  In this  connection,  I must say 

that  I  am positively OK>osed  to  the 

introduction of power looms  ia this 

context, because while we are tiyin* 

to provide employment to as larse a 
number of i>eople  as possible, we 
cannot afford to take up a process or



shotdrf not be left to private agencies 

only and should be taken up by Giov- 

enuneat.  For the  last  35 years we 
have been  trying  to  improve  the 

charkha by which the spinner  would 
be  able to get  three or four times 

more yam and which will put more 

purchasing power in his hands. It has 

not been done till now. I submit that 

the stage has  been  reached  whê 

priority should be given to this pro­

blem and this  must  be tackled at 

once. There is a great deal of urgency 

about this matter. I have no objection 

even it these charkas are  manufac­

tured in large lactories but it should 

be neat, plain and efficient—something 

like the Singer Sewing  Machine and 

should give an  output of three  to 

four times and give more purchasing 

power to the spinner.

Shrinati 11a Palelioadhiiry (Naba- 

dwip): After hearing all the  speeches 

I certainly think that no ‘ism’ is going 

to be of any use to us. It is national- 

i.sm that we need.

Pandit  K.  C.  Sharma  (Meerut 

Distt,-South); Ladyism also.

Shrlmati Ila  Palcboudhury;  I sup­
pose so.

Our plan  is  certainly based  on  a 

nationalistic  spirit.  I  heartily  con­

gratulate the makers of the Plan.  It 

goes without  saying that it is very 

good. How far the implementation has 

gone,  whether it is enough or not is 

a matter for consideration. It is auite 

tnie that in a welfare State if we are 

to  have all the amenities  that  we 

want, the  nationalisation  of various 

industries must be there and we must 

not be frightened to go ahead with it. 

An Hon. Member opposite.  said the 

other day that “money is muck.”  I 

agree that  money is much.  It is the 

amenities that money can bring  that 

really matters.  If  we are  to  have 

better conditions,  better  educational 

facilities, better hospitals, better h«lth 

facilities,  then  we  must  ha TO 

more  money.  How  are  we 

to  get  it  until we nationalise  the 

industries that make for the develoi>- 

ment of the country? Private  enter­

prise could not do this. That is one of 

the things—as another hon. Member
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an  idea by which people  who  are 

provided  with  employment will  toe 

deprived  of it and thrown out of it 

in  the yeare to  come.  Day before 

yesterday,  the Finance Minister  was 

saying that in a decade about 24 mil­

lion people  will  be  provided  with 

employment.  But  the  proposal  to 

introduce power-looms is not a thing 

which is going to help.  I  am  not 

against  the  improvement  of  hand- 

looms; I  am against outmoded looms 

and uneconomical  looms.  But  we 

^ust  see that  these looms  are  re­

placed by better looms, better type of 

looms, by which the production rapa­

city will be increased, the output will 

be doubled, trebled and quadrupled.  I 

am certainly against a process which 

throws large numbers of people—lakhs 

and millions of people—out of  em­

ployment and  creates a problem,  a 

terrific problem, on account of which 

there may  be a breakdown  of  the 

economic stnicture altogether.

3 P.M.
Now,  the idea  should not be for 

having labour saving  machines  but 

for labour utilising machines.

I will refer  to  only  one matter,

that  is the small  scale  or  village

industries.  The  B\ard  Foundation

International  Planning  Team  for 

Small  Industries  recommended  the

establishment of four regional  insti­

tutes of technology for small  in<Jus- 

tries which would act as agencies and 

assist the small industries in improv­

ing their technique of production and 

management  etc.  There is nothing 

wonderful about  this recommendation. 

At the same time I must say that it 

is  a very  helpful  recommendation. 

Some time back, 1 put a question  to 

the hon. Minister for  Commerce and 

Industry and said that the matter of 

finalising an improved charkha should 
be taken  up  by  the  Government 

Technological Institutes and it should 

not be left  only  to the All  India 

Spinners’  Association.  In  the last 

exhibition  a charkha  was exhibited 

which  had  four spdndles  and  which 

could produce three to tour times the 

yam that  can be  produced in an 

ordinary charkha.  The yam was also 

uniform  and  stuong.  This  matter



3777 Motion re; 22 D£CEMB£K 1954 Progress Report of Five
Tear Plan for 1953-54

377«

[Shrimati Ila Paldioudbury] 

opposite put  it to  the House  the 

other day. What have we learnt from 

Russia and China? I think what  we 

could leam with profit is getting for­

eign  aid.  China  has  taken  aid from 

Russia and Russia  took  aid  from 

America and  England  during  her 

building period. We need not be apre- 

hensive of taking foreign  assistance 

on honourable terms,  because,  it  is 

quite true that ultimately  it is trade 

and not ai<r that we want. We want 

Iree trade and even importing is not 

.so bad if we can ĵ t un to exporting 

matter more than what we import. It 

has  been  said  that  politicians  think 

of the next elections  but  statesmen 

think of the next generation. It is on 

this basis that we must build and the 

plan will undoubtedly lead us on  to 

build for the future generations.

A vast field yet remains for private 

enterprise. I would  recommend  that 

the Industrial  Finance  Corporation 

and such like  bodies—̂ t̂ ugh  much 

fault has been found with the person­

nel of these bodies  and I  am  not 

competent to say who should be there 

and who should not be there—should 

help smaller private industries more, 

because private  industries  form  a 

very big sector.  It has  become  the 

fashion to have a  lot of loose  talk 

about nationalisation  of every  thing 

and also to hurl invectives at indus­

trialists. In the private sector, there is 

much  scope  for  developing  employ­

ment and giving  revenue to Govern­

ment. I have got train figure. If you 

only look at the private  sector  from 

tĥ employment point of view, it will 

be  found  that  big  indiustries  like 

cotton  textile,  jute,  engineering, 

metals and minerals and chemical and 

others  give  a  total  employment  for 

13,94,000-  workers  and factories and 

plantations employ another four  mil­

lion and odd workers. If aU these have 

an average of four  or five  persons 

dependent on them,  then  approxi­

mately more than 16 million t>eoDle are 

directly interested in the  continuance 

and  proper  functioning  of  private 

enterprise.

In this connection, I would say that 

in the Five-Year  Plan  more  stress 

might be laid on the private  sector, 

and that they may be helped in every 

way. Improve  labour conditions  by 

legislation. Impose  your taxes where 

there are bigger profits and  thus in­

crease  yotir  revenues  but  not 

to  the  extent  so  as  to  dis­

courage  the  industrialist.  He  must 

have a certain return  for his brains, 

work and risks.  George  Cannins—I 

think—said, many years ago, “In mat­

ters of Commerce the  fault of  the 

Dutch, is offering too little and asking 

too much!” It would not be feasible to 

ask too much in that sense of the in­

dustrialist because after aU human na­

ture is human nature.

Why  is  the  industrialijt  or the 

capitalist  necessarily  anti-national? 

Have we not had-T>eople who had  a 

certain amount of money and yet who 

were nationalistic? Did  not Subhash 

Bose himself come from a family that 

was weU placed?  Is not our  Prime 

Minister the product of a family that 

had a certain amount of wealth and 

is he not one of the most ardent na­

tionalists?  Why should  our industri­

alists be necessarily  anti-national?  I 

have never understood It. To get the 

best out of the private sector and the 

public sector would mean a thorough 

co-operation  and  co-ordination bet­

ween the two. I am sure the  private 

sector  would not  be  backward  in 

Putting forth their efforts for nation- 

building, It is  the  human  element 

that counts  and  nothing  else  does 

count. There may  be bad  industri­

alists but I assure you there are bad 

peasants as well. Now that we have got 

over the difficulties of partition to  a 

good extent, I think, the jMivate sec­

tor should have a little more help in 

the Five-Year Plan if it were at  all 

possible.

In the various notes that have been 

supplied to us in the Progress Report 

there is a  note on  machine  tools. 

There is one point which I would Uko 

to bring to the notice of the Planning 

Section, if I may. We are yet Import­
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ing about Hs.  199-3 lakhs  worth  of 

tools and there are  14 fac- 

toriej which are manufacturing thm.

This is an industry which goes pracU- 

caUy hand in hand  with  the basic 

industries, hencc, it is very important 

and for this reason I think, it should 

get more help for esUbUshing itself.

There  is  another  industry  that 

causes a lot of  apprehension in  the 

pubUc mind as far as we can   ̂e  

out when we go round our constituen­

cies. It  is the  tea  indust̂  as 

stands today. It has a lot of  foreign 

capital in it. It is  sold  by  fore  ̂

agency houses and shipped by foreign 

shipping. If there can be some policy 

of Indianising thêe things,  then,  I 

the Plan would find more  ̂  

port. This policy should be enforced 

a little more.

Secondly, when  Government gives 

orders, surely the Government orders 

should have the  first priority in oî 

own factories and it should not  be 

given  to  companies  with  foreign 

capital.

There are a lot of things said by toe 

Trade Unions. My subimsaon 1.3 t  ̂ 

members of  Trade  Umons  murt 

leabse where their  real inte  ̂hes 

what conditions are reaUy good  for 

the country and what is not  8°°̂ 

even for the Trade Unionist  himself 

labour must  realise  that «  strong 

trade union  is  very good but that 

trade union must  be  practical and 

lair. Hone.it discussion can get  over 

most things.

Regarding the publicity of the poh- 

cies of Government, I think the Press 

today must take a very great part m 

making this reaUy understandable  to 

the public. The  Press  m  India  is 

second to none it is one of the finest 

It is vital and Uve, not muzzled and 

dictated  to, hence  the  Press must 

enthusiâticaUy take up the objects ol 

the Plan and put it in the right way 

so as to create, guide and form public 

opinion.

The publicity of the Plan itseU can 

be taken up much better by the In-

1954 Progress Report of Five  yj9o 
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formation  and Broadcasting Ministry 

than by pamphlets.  Pajnphlets are 

read by very few. The rural parts of 

India can be reached by the  Broad­

casting Ministry if  that money  was 

spent on mobile  vans  and  various 

staUons that would give pubUcity to 

the Five Year Plan.

On the refugee  problem, I  would 

only stress this bit that Rs. 32 crores 

have been granted to West Bengal. No 

doubt it is a large amount of mone>. 

but really the scheme needs vast ex­

penditure and  I would  recommend 

that some more money be granted to 

deal with this problem. It is not only 

grants and loans  that  the  refugees 

need, there must be some  way  of 

looking after them after the rehabilita­

tion has been done. When they have 

invested the money in land,  surely 

they must have uomething besides the 

30-acre ceiling, because  thirty acres 

of land would not give than a living 

in many places and they will 1̂ made 

refugees again! In this connection, the 

displaced person  must  have  some 

special conditions.  Whenever we are 

offered a Chinese or Russian pill as > 

panacea for all our ills, I am always 

reminded of a story. There wau once 

a vaid and he said to his patient who 

was very ill. “Look here, there is only 

one cure I can give you and that  is 

that you have to  swaUow a  whole 

cocoanut.” The patient said "If I do 

that, vaidrai, I will die.” The «oid said 

“Well, that is just it tiU you  die—TOu 
can’t be cured!” The Chinese or Russian 

pill, taken as such, would mean death 

for us! Our own policies  and  plans, 

administered with thought and imagi­

nation will. I am convinced, see  us 

through.

Sardar Bnkam Singh: I do not want 

to minimise what has been achieved 

so far by the  Planning  Commission 

and I do  appreciate that  whatever 

has been done Is for the good of tha 

country.  Moreover, Shri Nanda, our 

Minister of Planning, was so apologe­

tic In his defence, so dodle In  his 

speech and so weak In his tone that 

it will be sheer cruelty if we criUcise 

him severely.
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Fandit K. C. Sharma: Pity him or 
STinpathise with him.

Satdar Hnkam Sineh;  He  began 

•with his faults and concluded  with 

his  achievements.  That is a  good 

process and I appreciate it, but there 

are certain difficulties which  I  must 

bring to his notice and consideration. 

The first is a complaint that I have 

to make and it is this. He agrees with 

me that there has not been any im­

provement in the  machinery that is 

to execute the Plan.  That  is  most 

essential. You  might  plan  anything 

and you might write out volumes ot 

very high  standards,  but  it  depends 

upon the machinery that is to execute 

that Plan whether you  can  achieye 

anytning or not. This was remarked by 

my friend, the Maharaja of Bikaner, 

about some officers in the service  of 

Rajasthan,  that  is,  that  everybody 

thought that he  who  would  not  ac­

cept a  bribe iu  a  fool,  and  I  also 

endorse that there is such a  feeling, 

because people say:
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the District Magistrate came about an 

hour and a haU  late. We  sat  »nd 

waited, and I do not blame that maa 

because he might have other duties to 

perform. But how could there be any 

enthusiasm for the Members of Par­

liament or of State Lgislatures when 

I myself, going after two years, found 

that the presiding officer did not come 

and there was nobody  to take the 

initiative  to  conduct  the  meeting- 

When some of us thought  that we 

could  transact the  business in tiie 

absence  of the  presiding officer,  the 

District Magistrate,  the officers over 

there said that that was not possible.

There is a loot going on on  every 

side and one who does not participate 

In it is certainly a fool, He will repent 

because he does not take  advantage 

of the opportunity that is offered. to 

him. Therefore, the first thing  that 

the Minister ought  to  set his  atten­

tion on will be to improve the machi­

nery so that this work can  be done 

more efficiently. There was a quec-titm 

this morning that the District Magis­

trates are left with  these tasks and 

they are overburdened with other res­

ponsibilities and they have not  the 

spare time to attend to these things, 

these meetings etc, and therefore the 

functions that these Advisory Boards 

have to perform do suffer. I have also 

a little experience of  that.  Perhaps 

without consulting us, it was thought 

advisable that Members of Parliament 

and Legislatures should be associated 

with these Advisory Councils. Wi'hin 

thase two years I have been  called 

many a time, but I could attend only 

once, and when I went, I found that

Then, there  is another  Advisory 

Committee and from them I have been 

receiving notices for  meetings.  After 

three or four  meetings, the  officer 

concerned wrote to me that he would 

report to the  higlier  authorities  to 

reconstitute  the  advtvjory  body  be­

cause the Members of Parliament and 

the State Legislature were not attend­

ing at all. I just sent him a reply that 

that was very good.  These meetings 

are fixed only a day or two before and 

then the notice is  sent.  Sometimes 

you  get the notice  after the date of 

the meeting.  Anyhow,  it  is  not pos­

sible for us to attend the meeting at 

such short notice.

Mr. Chairman; In  Gurgaon  and 

Hissar  districts  the  meetings  are 

fixed generally on particular days of 

the month.

Shri tJ. M. Trivedl  (Chittor): 

is because you are there.

That

Satdar Hukam Singh; We do not

know on what date the meeting will 

take place.

Shri B.  S..  Cbaudharl (Gauhatl̂; 

Even during Parliament session we get 

notices of such meetings, (Interrup­

tion).

Sardar Hnkam  Singh: Anyhow,  it 

is not possible for us to perform any 

useful functions.  Therefore, I would
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request  the  hon.  Minister  to  recon­

sider these thinei, and If really they 

have to do any useful service,  some 

revolution should be  brought about 

so far as this thing is concerned.

Now  come to land reform. 1 am 

only making suggestions and 1 cannot 

make a long speech. I am in favour 

of equitable  re-distribution  of land 

and I do not hke the intermediaries to 

continue, I am against thie big hold­

ings  of these jagirdars. There is an­

other problem as well, and it parti­

cularly exists in the Punjab—I do not 

know if it exists in other States. We 

are peasant  proprietors  and we

fixing t"he celling as well.  I ddp, 

know whether  there are  any 

States where this is done, but it will 
do good. Anyhow, I am in favour of 

giving land to  landless  proprietors.

There is another class which ii; going 
landless, and that is not being looked 

into. In the Punjab, there  Is a good 

number of peasants who  have  un­

economic holdings—havlnc  ODe. acre,

' two acres  or three acres—and they 

depend upon agriculture.  Such peas­

ants used to  get  their  neighbours’

lands. Where the neighbour had, say, 

25 acres and he kept only  12 or  15 

acres for his own«plough  and  bul­

locks, he used to spare the remaining 

10 acics for this small tenant, which 

he would cultivate as a tenant, and in 

that case, he can continue in agrl̂l- 

ture to maintain his family. But now 

when there is  the law  that k man 
can claim and keep to himself what­

ever he can cultivate  himself,  cer­

tainly that man is very jealous of the 

tenant  or  cultivator  because  he 

thinks that this cultivator might ap­

propriate that  piece  of  land  and 

might become the owner.  Therefore, 

he is shy of it and he doeu not give 

that land even to that tiller for cultiv­

ation. The position becomes that this 

man is a small holder and he has un­

economic holding. He is not allowed to 

till his neighbour’s land  because the 

other man has the fear that this man 

might become the owner of that part

of the land if it is given to him  for 

tilling. Therefore, he is thrown  out 

and he does not Bet the land, and he 

is left with one or two acres.  We are 

focussing our  attention  on the land­

less labour. That is all right and I am 

also in their favour, but what about 

this poor man, who wants to stick to 

agriculture but is thrown  out?  He 

cannot leave his land and go to the 

town for  labour. He has to  remain 

there on the laid and  starve  there, 

and he cannot  be given,  fresh land 

because he is not a landless  labour.

Mr. CSiatiman: You want  that  he 

must have an economic holdmg?

Saidar Hnkam  Exactly; that

should  attraat the first attention  of 

the Planning Commission. When these 

land reforms are  being  introduced, 

those persons who have  uneconomic 

holdings should have preference, even 

over those wi» are landless, because 

they should be retained in that  job 

fliut of all and they do  deserve  our 

sympathy.

llien there is  another - industry  to 

trMcfa I want to draw the attention of 

the hon. Minister.  During  the  last 

session also there was a one-hour de­

bate about the  automobile  industry.

The Minister for Commerce and  In­

dustry admitted that  so far Govern­

ment had not been abled to do much 

and he  gave us an  assurance  that 

perhaps, next time he came here he 

might give us certain concrete things 

I now  ask  the  Planning  Minister 

whether  reallv  something is being 

done in that direction or not.

The automobile  industry  is  very 

r3j st )i ssnsoaq ‘aiqissod sb uoos ss 

quired in times of peace as well as 

essraitial and we ought to develop it 

war.  We had  about  12 assembling 

plants.  Now  the  production  pro­

gramme has been taken over by the 

Hindustan  and  the  Premier  Auto­

mobiles, Even their installed capacity



was taken notice of and in one regioo 

JuUundur.

I remember when  the  time came 

for renewal  of the  licensee, instead 

of renewine them for a longer period, 

they said: “You go on now; they will 

remain valid from day to day.” Previ­

ously the validity of  the licence wa* 

from  week to  week; they now  said 

that they will be renewed from  day 

to day.

Mr. Chairman;  How  could that be 

managed? How could license be taken 

every day.

Hukam  Sin :̂ That  is  ex- 

the diCBculty.  The  authorities 

Ltte  operators:  You go  home; 

we want we will take It  over; 

is no question of any  further 

renewal. Is it possible  for the auto­

mobile industry,  which  is so impor­

tant for our country, to be developed 

under these circumstances?

When I  wrote  to  the Planning 

Commission they replied to the effect 

that they had asked the Punjab Gov­

ernment to  submit a  phased  pro­

gramme,  and when that is received 

they would take a definite  decision. 

There was a statement of the Puniab 

Minister  that he  had  submitted  a 

phased programme and he was going 

on with nationalisation. But I remem­

ber to have read somewhere that the 

Planning Commission complained that 

they had not received any programme. 

I do not know which of the  two 1» 

correct Anyhow, if the Govemmenta 

want to take over the road transport, 

the  operators  are  prepared  for 

it,  but there  should  be  some defi­

nite programme by what stages it is 

going to be taken over, so that  these 

citizens might not  suffer,  and  the 

whole capital that is invested  in  it 

might not be  ruined.  That is also 

national capital.

One  thing  more:  that  is  about

Singer  sewing  machines,  tliis  is  a 

very important indut;try.  There are 

several units in the country that have 

been producing these machines and I 

feel that we can be independent  of
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is not being  utilised,  because  the 

demand is not sufficient. The  Tariff 

Commission was asked to go into the 

question. That Commission  made  a 

thorough enquiry and it made certain 

concrete suggestions in that direction. 

But what was the result? They advis­

ed that the States should adopt a go- 

slow policy with regard to nationalisa­

tion of transport. In that  case  only 

could the demand increase. But what 

do he find. The States  are going  on 

a wreckless speed without having any 

definite or phased  programme which 

the Planning Commisjion  has asked 

them to submit. They are nationalis­

ing it.  Even in the Progress  Report 

for 1953-54 it is put down  that  the 

licensing  policies  of  some  of  the 

States are rê nsible for  retarding 

the growth of this demand. When  I 

raised this question last time, I gave 

some instances. The  Punjab Govern­

ment has been issuing  licenses from 

week to week.  With  the  Damocles 

sword hanging over the head of the 

operator, be is not inclined to  go  in 

for new vehicles. The  operators  are 

not against  nationalisation.  Let  it 

come. By all means, we would  wel­

come it. But Government should have 

some policy. The Planning  Commis­

sion should draw up a plan according 

to which the States  should proceed, 

or putting it in a  reverse  way  the 

States should submit their programma- 

to the Planning Commission for  the 

Planning Commission’s  decision.  In 

that case eadi  man may  at  least 

known when he is to hand over  his 

vehicle to  Government, and he will 

adjust his programme in that way.

Now the policy  of  nationalisation 

of road transport has been going  on 

for the last eight or ten years. Some 

routes have not been  acquired;  but 

because thfe licensing  period  is  re­

newed from week to  week or month 

to month, no replacements have been 

made and therefore  the  clemand for 

motor vehicles has remained low.

When I raised this  question  last 

time on the floor of  the  House  it
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and the industry is suffering. There is 

danger that they might give up their 

busiiiess  altogether.  Therefore,  I re­

quest that this might also be looked 

into. The Planning Minister might see 

that this difBciilty is removed.
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all Imports if we chalk out a definite 

programme. There are about 250 units 

in North India and they are producing 

a good number  of sewing  machines. 

They compare favourably with those 

that are imported from abroad. Even 

in Ludhiana alone, the investment in 

this industry is about  Rs. 28 lakhs. 

About 6,000 workers are engaged  In 

this industry.  '

The Tariff Commiâion has recently 

recommended that the protection en­

joyed by this  industry  should  be 

withdrawn. I am not opposed to  it. 

If it is felt by the  Tariff  Commis- 

tion. an expert body,  that it is  not 

necessary  to continue protection  to 

this industry, I would not oppose it.

I am told that about  7,700  machines 

are being produced;  90  per cent, of 

the components are produced locally; 

the remaining 10 per cent, is imported 

from abroad. Japan is the main coun­

try from which this  10 per cent,  is 

imported.

One fact which I wish to bring to 

the notice of Government—I wish the 

Commerce  and  Industry  Minister 

were here—is  that the licenses  for 

the import  of this 10 per cent, were 

not given to the  actual  consumers. 

Now there is  an  association of the 

producers at  Ludhiana.  They want 

that the license  for  the imj)ort  of 

these components should be given to 

them. But that licenije is not given to 

the actual users, but to thousands of 

other persons who are professionals in 

imports.  They  import  the  parts 

that  are  needed  here  and 

they pass it on to the  industry at 

five or six times the value,  and  in 

some cases, I am told, ten times the 

value; because these components can­

not be produced here, these manufac­

turers have to go in for them at what­

ever price they can get. That black- 

marketing can  only be stopped  if it 

is planned like this; that  the actual 

needs of the consumers  or of those 

manufacturers  are  ascertained  and 

licence is given to them directly, or. 

it should be ensured  that they  get 

the parts that they require at reascm 

abte profits.  But this is not happening

DELIMITATION COMMISSION 

(AMENDMENT) BILL

Shri  Barman (Noî h  Bengal-Re- 

served-Sch  Castes): I beg to present 

the report of the Select Committee on 

the Bill further to amend the Delimi­

tation Commission Act, 1952.

Mr. Chairman: I have  to  inform 

the Members that copies of the Select 

Committee’G Report, which »re beinit 

stencilled, will be  available at about 

4 P.M. at the Table Office.
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C-Hî   ̂flcT  KT if ̂
«irai f I ̂ fW  ^ ̂raf ̂ aifi 

3Rrf̂ jJ?ni tngx  >ff  r̂jr,  9rf 

alfvV   ̂>ft 'd'̂ nl'lT ̂ ̂Mf

f  ̂ fW  ^ «iW  ”̂1̂,  ^w m ,

«nr?f ̂ iTif̂ ihfCT 

crfjr  i»9  ̂  ̂iri%-  ̂ ?iW  ̂fTpft 

3tf? d t/f ̂ lAr 'd'̂W »5I 
aPT? 3  ̂ ̂  ̂  5IW,

w •lid'iiHi/'iiiH ^ V<j*<i «n̂r ?[f Tir 
TiîJwTTjr 4  wtnn ?hft   ̂

?5t̂ ̂  I ̂  jf if ir»
«pjTT  «»T  ̂5it ?!B sknknr̂ 

!j'S+<̂ W ghft f ?̂T >n ̂  ̂ nr vT̂f q«i
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?W  ̂  ̂ 3IT?'o ^O IT̂ro  ̂ifl  ^

r ̂  ami  f   in fjp f  fTpft  WeTOT ¥m  ̂

 ̂ 5T̂ ?hft ̂   ?H> fsiM I

?5TO  ̂ sh >5̂ nrr̂  5̂nr

inpn ̂  nNi vpT   ̂ inpn ^

3  ̂4spkn|̂  >f 7̂  5(1̂ 5̂

 ̂irf?r « <  ̂ t?n̂   ̂1  7T?

9» 5  îr  n< 4)  irrvn   ̂   *t̂

jf?r ,2Tf <*5̂ 1 >ff 5T̂   ̂ ani'o ifto 

ifyo  ̂ ^ vpT vTti  ̂^

Ŵil< ̂  f̂W !T̂ ^ «q>  TT̂  ff,

 ̂  ̂5TT  3Ĥ <<S'̂  ̂ VPT

^mr ^ f in fjp f •iiw i'4*  ̂  jf  ̂ 

 ̂ i'e>̂<i  >f ?Vir ipRn  if  f̂w ̂ rr?ii

griW, ^ an  ̂T=r   ̂ 5f̂ ̂  I

HTvn   ̂  ̂ f̂TH" 

nf  <nT»i  ghit  I

3PC  srf  <*5̂1 ̂   ̂ 2T? ̂

r»n  ̂=T̂  in?X  ̂ T̂tTilT  JT?  ̂ <MfT

ran   ̂   ̂ ̂ ̂  ̂  W

 ̂ I  iĵ   ?if  ?r?   ̂ >i?T

jiH ij«TtPpjjg f,  4*im iVi   ̂   ̂ fv

5r̂T  ̂ aift  «J?  ar̂   ̂ 'I'T

>fV  T3T f   ̂   ̂ IRt

arrrf  ?>w # atft iT̂  an?  ̂  ̂<mr wrst

 ̂ f"  '«!',4i  trf ’̂»<l̂r oHMi  arr̂f

»r <W  VT9T ?  afh  <̂««i

an̂ f̂t  îwr  f̂T’f WHT >ff

inrerr  ?r?  ̂ >f̂ t=t qhif *f f   ̂   ̂ 

r>» f I 'Jr̂  ^

irursf fn is' <f̂ «b̂  ̂t it if 

?rf   ̂  ip r̂fr 5f̂  âiT  u? WTT 

ITT  ̂   ̂  ̂  V7  ̂if  IT T̂jfh  ̂^

f   I  g-̂ 4   ?rt  ̂ Huf 

«TT  ̂ ŝur fw fll it I 'd-̂ t'f 3T̂ '̂*<5TFr»fs 

 ̂WT̂  ̂  ̂ f̂T̂ ST  ̂ T̂ET  ̂ ̂  Hfll 

r̂liU it   ̂ 'imjH<;|W#  ̂ «JT 3TT  if 

jf5 f.  ^

at̂ij'iw u N  f   ̂   ̂  wim  ̂ 5(TW

?, r̂»r  ŝtlT f 1  ̂  W Kifii s t
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Vi   ̂ ̂  ̂    ̂̂ ̂  ̂   «?3 5

 ̂  ̂ iEnfvcT   ̂ ?fT̂ ^ vflfsi

 ̂  ̂«F1   ̂v3 H  ̂ ^

^   fk r  #  I   ̂ 3T?fT̂ M
5  ̂  ̂  # TO li"  ̂  qrn

 ̂ ?:V HRT, 3̂̂

 ̂ i^ D HTcT P̂r*T «h  ̂ elW'* 

 ̂f i ̂   ^
4<]'Jîil<   ̂  ̂ F̂TFT  fjTvTtTT

3rf̂  cHTT) ?hr ?hr  3tnt̂   ^

\d   ̂ Ĥ ?rfiT < ? > F̂? tl̂ t? 

f 1 ^ frrfŝ OT  fiir̂  ?̂r ̂

 ̂ if  ĉRTT  ̂ W^ *R

Ĥf* r̂rf̂   ̂I %

3T̂ *T̂ 3TFT   ̂  ̂ R̂T  TfT

*iT wrŵ  TO   ̂  WIR ̂  

 ̂ ?P7̂   ̂  ̂f, ̂  ^
3ncrr  ̂i w^  ̂̂ ^

wŵ  5T  ̂    ̂  «n ^

fT   ̂   ̂\fffl  ̂’̂nn hNiT ^

vi??Fr '4Kl1  ̂clV’̂ *f N̂f21  ̂ F̂HT?

tî  ̂ V3?Fr  ?̂T?TT  C • C*TT̂ •T=̂

41 r̂'̂  ̂9r?n?nm ̂  w^

<̂4̂ 7 ^ «̂-̂>̂/l'al vJ*̂ W

|rT  ̂  if

 ̂ t I  R̂vprfgr  ̂  ̂  ?5rar f̂i

snr r̂?r ĥi/ 5̂?t ^

 ̂ # ?3f;  ^

 ̂  aif?  IRTf

•?̂f>Tfa  ?»T5r̂ ?FT W  # I  ^

xr̂  3(15 Vs*lf<!l?'afl ̂  3fFT ̂

d̂HTm  ̂  ̂  ̂  r̂pTT   ̂ ^

# TO if 7TS?  ̂ ^

Mf rlf  ̂  ̂*11̂ WIH'̂T  ̂  frî

 ̂I ^ 3TR ̂ rhrf ’3|5̂ ̂  W9TRT 

xjl̂rn  ̂ ^ «l̂ 4c ’f ̂jTR"

<rnrT  TO ̂   ̂3TH  ̂ ^

\ooo  77̂   ̂I ar̂ anr?

^̂̂ d̂ w    ̂   ̂ if

3?f7  ̂   ̂  ̂  ̂Hl/i  ^

3if?  r»T  ̂m im

«I5T̂ Wi  f 3jft iPr TOl ̂ TRvftT  ̂

froai  ̂ fTr  ̂  xtiT̂'sJ fgp TO 

 ̂ 3nn r*TT̂ ‘̂wTwf  ̂ inf̂

 ̂  gfiTT f I t̂rr  jrf̂ w^  ̂  

3rf? JTif̂  ̂fziR enT̂rtor

iVqr lA wo  ?rq̂  ̂  ̂^ JINT

W   F̂?T # ?WT   ̂   if

f̂r̂rr ^  ̂  ̂ rff tt̂  i 

cif»r ̂  fT??T  ̂ >̂iV, »rt ^

5TT?̂ cRTTcf TOif q ;^

\j*̂r«i skr  ̂  ̂^

•*j(̂  ̂<T> V'li n̂̂nf  ̂I

WT *5  ̂ ̂  «iT ?3P r*r crW

 ̂ ^ iTTT̂   ̂ ̂ ̂fraF #  3if?

 ̂   ̂ ̂   ̂  r̂niT f  I  ̂  ̂  ^  sW

 ̂  wiFT  ̂   I  ̂ ^

M to i iniT  T̂?f f q^

r̂*̂?TPnf2  ̂  c;  ^

Î ^ Wf  ̂rf; tF   ̂?rf jW iHTfr  ?n

’̂rgr r̂?̂ if ^

r̂âmn̂xi ^  3lf̂  ?m if 5T5

ctfW I  ;j5r ^

T̂R-fAt 4 T̂T̂ H jf

 ̂  ̂  h W ̂ ‘̂ nr ?JTW, ^7  ̂€ff 

w   mf̂ 5  ife*̂   ̂ R̂

I   ̂  »ft  5̂T̂  f

?>w ?T  ̂t aif? r? ?nT̂ Tf̂ ?ik 

3fH  ?f fW  f  I  ̂ T̂

if  ^  ̂I T̂TTTT  ^

HTT̂ ifVei # ’F mn ̂erm f,
tF )̂PT r̂tit #  ̂  ̂  ̂ 

il̂  ̂  ̂ TOriV  ̂    ̂  ?ir

 ̂   ̂iT̂T̂f  ?f qpf̂ >d

 ̂ # I w t F  ̂urĉ d iJ*̂  ?TT  q̂ W<<> 

îfei  ̂ TOrf̂  ̂ ^

r̂frr  ̂  ̂  ̂ f   fTqrr̂  ̂ if

iV »Tî, finft 71̂, iipf

3nr*ff  ’n wmA T[̂,  ̂  fi?̂  

 ̂ ?rnT5f  ̂ 5T̂  ̂  îfr̂, «r?



iRRT jits'  # I ^

Private Sector ^
rmff  ̂  ̂ «tT,

C’T <n

qTEfr  ̂  K̂Tit f hRRf  ̂ 3(f?

arr=ft   ̂ ?hmrV?  ̂ IV? f̂rtW ^

I f ^

'n't! jf n <isi  ̂ ni';i<; *f  ĥ k % SiT*T 

 ̂< *1 T̂H *̂(1   ̂«4S5U

r̂r ^̂  ̂ r̂ •* *1 rf̂ >d <m*i

T W  3TFT I fTra  ?Tf ariHĵ

 ̂  ?T ̂  f 1

Shri Velayudhan: When  I  was
hearing the speech of  the Planning
Minister 1 was trying to compare it 
-with the speech  made by  the h;n.
Prime Minister, who is the Chairman 
of the Planning Commission, in the 
Development Council meeting that was 
held in November last.  During these 
last five or six months we had come 
acroijs a lot of speeches, commending 
as well as criticising the progress of 
the Plan, from the planners as well 
as from outsiders.  When I compar­
ed the speeches of the planners as 
well as the speecboj of those who cri­
ticised the Plan, I could discover that 
the bitterest critic of this Five Year 
Plan was the Prime Minister him­
self.  You might have read the speech 
made by the Prime Minister in the 
Development Council.  I  was  to 
some extent amused to read it be­
cause it was a downright criticism of 
the Planning Commission’s activitiai 
and its progress.
What is the reason for this apolo­

getic appearance before the House of 
the Planning  Minister  in  regard 
to the activities of the Planning Com­
mission during the past three and a 
half years?  I do not blame him at 
all.  Because I have felt that  the 
whole basis of the Five Year Plan, 
the whole philosophy behind it was 
ba-ed on a kind of an  imperialist 
economy, based on an economy of ex­
ploitation, based practically on  an 
economy of extortion of the millions
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of people  of this  country.  A plan 

like this  will not satisfy the people

of India.  During the last two days 
we were  having the  discussion on 
the economic policy. And  yesterday 
the Prime Minister himself  bluntly 
said that not only the objectives but 
the approach to the planning for ple­
nty for the people of India is a soci­
alistic approach.  X do not know, there 
was a terrible confusion, a terrible 
conflict in the mind of the Treasury 
Bench itself, in the mind of the party 
in power itself.  Otherwise this Plan 
would not have  been a  haphazard 
development, otherwise it could not 
have been minimised by the people 
of this country.  The Prime Minister 
was saying the other day that there 
is a section of people who are under- ' 
rating the progress of the country. I 
must humbly .«ay that I am proud of 
the progress made by the country in, 
the last seven years.  Wherever we 
go we see great national activity, un­
precedented in the history  of  the 
world taking place in India today—
such an unprecedented and intense 
national  activity not to be seen in 
any country in the world, either Europe 
or  Russia,  except  China.  This
progress is there.  But I  am  not 
willing to give credit for this  to the 
Treasury Bench or to the Congress 
Party which  is in power.  It  be­
cause of the  basic factor in  which
we are placed, in which India  is 
placed  today.  That  is why  this 
national activity is now seen all over 
the country.  It was here that this 
opportunity should have been seized 
by the Planning Commission, by the 
planners  by the  Congress so as to 
see that a target l? fixed and achiev­
ed in the swiftest and minimum time 
possible.

Yesterday when the Finance Minis­
ter spoke on the economic policy he 
put a target of employment in  the 
country for ten years.  Do you think 
that the country is going to wait for 
ten years for full employment?  It is 
impossible for a country where milli­
ons of the people are peasants, where 
millions of the people are workeri.



where of  the  people  are

suffering on a star\>ation basis.  It is 

impossible to wait lor ten years for 

full employment.

There is nothing lacking as  res­

ources  in the  country;  there is 

nothing lacking as co-operation in the 

country; there is nothing  lacking as 

technicians  in  the  country.  The 

Prime  Minister  himself  when  he 

spoke  in  the  Development  Council 

reterred to  ‘his.  There is something 

basically wrong when we have plenty 

of technicians coming that there is a 

clamour  and  a complaint  that there 

is lack of technicians.  He said blun­

tly that it was a ridiculous  position. 

If we want engineers in the country 

we have got thousands of people com­

ing over.  But  at  the  same  time  il 

we go to the Planning Minister, Shri 

Nanria. or his officers, they will say: 

we have no; got enough engineer,;, we 

have not get enough technicians.

Therefore, the  Prime  Minister  has 

bluntly stated that we  must  make 

use of the available resources in the 

country, whether we have got techni­

cians or half-trained men or even un­

trained  men.  We  cannot wait  lor 

long and allow time to pass to gear 

up  the machinery.

Turning to my State which I think 

has been  a  problem  State for  India 

during the  last  15 or 16 years,  I 

must say  that  the  unemployment 

position in my State is most acute In 

India.  I  am  very  grateful to  the 

Finance  Minister  as  well  as  to  the 

Prime Minister for  giving a lot of 

attention  whenever  questions  regard­

ing Travahcore-Cochin  come in.

Komarl Annie Mascarene (Triva- 

drum):  They are not doing anything.

Shri Velayudhan:  When  1  say  I

am grateful  to the Government, I am 

not  saying that  I  am  satisfied  with 

what  they  have  done.  I  .nurt 

say that the problem in my State is 

tremendous.  It  is  an  import­

ant problem.  It  is a problem which 

will  have  great  effect and  in­

fluence on  the  future political set-up 

of  India.  There  is  great unemploy­

ment in my State.  In the  statistics
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given in  the  report  of the Planning 

Commission, it is  stated that we have 

made use of about 43 per cent, of the 

£rant that is already given.  At the 

same time,  there is  a Budget deficit of 

Rs. 2 and 2/3 croresin thatSt̂ . Thi» 

ii3 a kind of capitalist economy which 

is  in  force  at the  moment.  But,  I 

must  admit,  as  the  Prime  Minister 

pointed  out  yesterday  that  the  lar­

gest investor  in  the  country  is  the 

peasant or the worker and that any 

plan of economic development  will 

have to be based on the peasant or 

the worker.
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There  is  political  uncertainty  in 

my State: an uncertainty created not 

by any ol us, but, I may humbly say, 

by the Congress' party in the State it­

self.  It is said that we are in the lap 

of the Prar-ident’s rule.  We are also 

told that the Congress is coming into 

power again through some backdoor.

Some Hon.  Members; No  back­

door.

Shri Velayudhan: I must say  to

my friends  in the Congress Benches 

and Treasury Benches that the Con­

gress is  a discredited  body in  ray 

State.

Shri  Achnihan (Crangannur):: 

Question.

Shri Velayudhan:  The  CongreuS

is never going to De in power in my 

State.

Shri A. M. Thomas:  On a point of

order. Sir, I do not know what rele­

vancy this has got with regard to this 

discussion,

Shri VeUyudhan:  It has got every

relevancy.

Mr. Chairman: There is no point

of Order.

Shri Velayudhan: I say, the Cong­

ress is a discredited body  in  my 

State.  Therefore,  I  am not  willing 

to see  the Congress  coming  into 

power in the pr&-ent set up.

Shri A. M. Thomas: What is  thfr

reason  why  my  hon.  friend wanted.
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[Shri A. M. Thomas] 

to join  the  Congress  a  few  months 

back?

Shri Velayndhan: This  allegation

is absolutely false.

Mr. Chairman: Order, order.  This 

is not an occasion for reciprocal ex­

changes.  The hon. Member’s time is 

up.

Shri Valayndhan: What  my  hon.

friend say Is a patent lie...

Mr.  Chairman; The  hon.  Member 

is îtill going on.  Why docs he go on 

like this.  He ought to have stopped 

when the Chair asked him to stop. He 

ought to have sat down when  the 

Chair was standing tind speaking. He 

is an old Member of the House and 

be ought to observe discipline.

Shri Velayndhan: What my  hon.

(riend said is absolutely false.

Mr.  Chairman: Order,  order.  The

faon. Member’s time is up.

Shri Moraika: (Ganganagar; Jbun- 

Jhunu):  During the last two day.j in 

the  debate  on  the  economic  policy 

and today in this debate on the pro­

gress of the Plan, we have been often 

told that there cannot be two water­

tight divisions of the Industrial policy, 

as private sector and the public sec­

tor.  I  do  not  know  whether  there 

can be such a division or  not  or 

whether there should be such a divi­

sion between these two .“icctors or not. 

But I do not want that the basic in­

dustries or the key industries,  must 

be reserved exclusively to the public 

sector and  no  private  enterprise 

should be  allowed to operate  in that 

fleld.  The 194B Resolution clearly laid 

down that all the new enterprises, in 

the  future, would be initiated  and 

developed by the State.  And  even 

for  the  existing  enterprises,  it  was 

said that after 10 years, that is, some­

time in 1958, the policy wouid be re­

viewed and if at that time it was con­

sidered necessary, then, they may be 

.also owtied by the State.  'This was a 

deliberate decision of policy taken by 

the Govemnŵ * in 1948.

Sir, you know as well as the House 

does that the nationalisation policy of 

the  Labour  Government  in  England 

sprang from a  deep-seated conviction 

that  the basic  industries  and  the 

essential raw materials must be own­

ed and managed in the intera;ts of the 

whole community  and  not by  any 

particular section or by private enter­

prise in the interest of few.

Our  progress in  this public  sector 

has  been,  by  and  large,  very  satis­

factory. Out of 80 crores  which the 

Central Government planned, we have 

already inves'.ed Rs. 50 crores in the 

various  projects  and  public  enter­

prises.  This  is  an  evidence  of  our 

progress.  If  we  include  the  invest­

ment of the States also, then out of 

Rs.  89  crores  yiat was  planned,  we 

have invested Rs. 60 crores.

In spite of this progress, I  must 

say something about the management 

of these  public  corporations.  It  is 

gratifying  to  note  that  Government 

has selected the public corporation aj 

an instrument or as an institution for 

owning and managing these state in 

dustries.  By and  large  the manage­

ment  of  these  public corporations  is 

satisfactory as I said  before.  But, 

there are a few guiding  principles 

which  must  be  observed,  when  one 

adopts public corporation as the  ins­

titution  of management  for  these 

public enterprises.

The first principle is that the public 

corporation  should  be free from  de­

tailed scrutiny  and  detailed  enquiry 

of the  Parliament.  That does  not 

mean that Parliament should  have 

nothing to do with the policy of these 

corporations.  But, so far as the day 

to  day  management  iii  concerned. 

Parliament should not interfere.

The second guiding principle is that 

the personnel of these public corpora­

tions should be free from the  rigid 

rules of the dvil service.  Here again, 

this sound principle  was  evolved 

after long  experience  in  other coun­

tries.  In  commercial  and  Industrial
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enterprise, no  rigidity  oJ  service 

should be allowed to come in.

The third principle is that as far as 

possible these  public  corporations 

should be Iree from the profit motive. 

There should  be  present the  ‘social 

service’  motive.  Though  a  public 

eorporaUon is supposed to pay its way 

and b» self-sufficient, profit chould not 

be the guiding factor.'

The fourth guiding principle is that 

the  finances  of  these  corporations 

should  be  self-contained  and  should 

be divorced from the national Budget 

of the country.

Then, Sir, I want to make a  few 

suggestions  regarding  these  corpora­

tions. The first is that so far as the 

head  of  the  executive  or  managmg 

director  of  this  corporation  is  con­

cerned. there should be some security 

of tenure of service.  I do not know, 

but I believe that in one corporation 

alone,  the  Sindhri  Fertiliser  factory, 

ID a period of less than three years, 

we had six managing  directors.  On 

an average it gives a life of less than 

six  months  to  a  managing  director. 

Not  a  very lon.e period  either  for 

them  to  show  resultc  nr  for  UJ  to 

expect  any results.

The Minister of Finance (Shri C. D. 

Desbmukh:):  The  Industrial  cadre.

Shrl Morarka;  The Finance Minis­

ter  says  Industrial  cadre.  Unfortu­

nately, we have not yet built one. I 

do hope that the Government’s atter 

tion wiU be  directed to this and we 

would very soon have an  Industrial 

cadre.

My  second  suggestion  that since 

most  of these  corporations are in  a 

monopolistic position, and since these 

public monopolies can be as danger­

ous as any private monopolies, I wish 

that  in  each  corporation  we  must 

have  a  consumers’  committee  which 

will safeguard  the  interests  of  con­

sumers.

Thirdly, since in these public corpo- 

Mtions we do not have parliamentary

scrutiny  or  the  shareholders ta 
watch their  interests  and  put  ques­

tions in general meetings there must 
be an Audit Commission appointed «t 

intervals of five or sevoi years. That 
is done  in England.  These  Audit 

Commissions must report to the Gov­

ernment, to  the  Minister  concerned, 

and  also  to Parliament  about  the 

achievements  of the various  Corpor­

ations.  They also make  recommen­

dations for improvement, if any.

Another suggestion is that the cor­

porations should take more and more 

co-operation from  businessmen  ana 

public men.  So far we have found 

that  the  management  of  these  cor­

porations has been  left to the  civil 

servants.  The management  of these 

corporations requires something more 

than the mere ability to coUect reve­

nue or to maintain law and order.

i P.M.
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you require some sort of imagi­

nation,  some  sort  of power to taKe 

decisions,  and wider experience  of 

managerial  ability.  There is  no 

doubt  that  in  this  country we  have 

got business enterprise,  we have got 

persons  of  public  standing  who  can 

contribute  to  these  requirements 

greatly.  The civil servants are very 

capable and no  doubt  they  are 

eminently suitable for  administraUve 

purposes, but it is yet to be seen how 

far they would meet the demands for 

economic development.  In this connec­

tion. I would only quote what  Mr. 

Durbin, an ex-member of the British 

Cabinet  said  once  about  these  civil 

servants.  He said:

‘•They are intelligent, charming 

and conscientious men; but they 

are not men  of imagination  or 

action.  They  are slow,  cautiot's 

and  obstructive.  They  are  shr 

ewd but not wise, dependable but 

not creative.  They are too often 

cynical rather than  realistic.”

I am anxious to make this sugges­

tion because it is  on the success or 

the failure  of these  enterprises that 

the case for future  nationalisation, 

for future socialisation  of the  other
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meaivj of production would depend.
If we fail in these corporations, then 
-the case for nationalising other indus­
tries would also be prejudiced.  It is 
therefore imperative that we take all 
steps and reasonable care to ensure 
that our public  enterprises  do not 
show lesser degree of success than the 
enterprises in the private sector.

Coming to the  private sector, I 
must say that though the progress in 
this sector is not unsatisfactory  or 
lest satisfactory  than -the  public 
sector, yet, there was  apparent dis­
satisfaction in the minds of the pub­
lic,  and Government  was also not 
very happy  about its  development. 
So a committee, under the chairman­
ship  of  Shri  A.  D.  Shroft,  was 
appointed to find oUt the reasons for 
the slow progress in the private sec­
tor.  After a  detailed  enquiry,  the 
committee came to certain conclusions 
and diagnosed certain reasons for this 
slow progress.

The first  reason that  Committee 
gave was that the socio-economic cli­
mate of the country is such that the 
people are discouraging private enter­
prise. They are deprecating the profit 
motive and  they have  developed a 
ôrt  of  prejudice  against  private 
enterprise. This reason is more psy­
chological  than real, and  1 do not 
know what concrete steps can be taken 
to overcome this.

The second reason was,  according 
to the  Committee,  the threat  of 
nationalisation.  The Committee says 
that even though our Plan has accept­
ed the private sector and assigned a 
definite role to  this sector,  yet the 
people in the country seem to tolerate 
this sector rather than accept it as a 
means of development. Here again, I 
have got one suggestion to make, and 
that is,  the Government should ex­
amine whether it would not be pos­
sible for  them to  give  the  same 
guarantees to some  of the concerns 
vwhich require  big investments  and 
iiteke longer time to fructify, guaran­
tees smilar to those given to the oil 
refineries.  The oil refineries, as you 
know, are mostly alien concerns, and

if similar guarantees are given to the 
Indian nationals, 1 do not think any­
thing would be lost.
Another reason given by the Shroff 
Committee for the slow progress was 
that the labour policy of the Govern­
ment was creating a lot  of hinder- 
ances. It was the considered opinion 
of the Shroff Committee that the Gov­
ernment had recently passed so many 
labour legislations that  the cumula­
tive effect of all  those was to slow 
down or curb the incentive to invest 
in the  private sector.  There is no 
doubt that  we are  pledged to  the 
policy of social justice,  but we also 
agree that  our ability  to do social 
justice has to be equated to the eco­
nomic development of our country. It 
is no use equating that to the high 
philosophy  of* social  justice  of 
advanced countries and at the same 
time carry on  our  production  with 
inefficient and old  methods.  If we 
want to have the full standards  for 
labour, if we want to have ideal con­
ditions for labour, then our means of 
production also should be ideal.

Finally, I will say only one thing; 
that so far Government has given a 
lot of  attention to  public  interest. 
They  have  exercised  control over 
industry,  they have  regulated the
means of  production  in the public 
interest.  But Government has com­
pletely ignored the other aspect, equ­
ally important, and that is the eco­
nomic  efficiency of ihe  enterprise. 
Government should keep two things 
in mind when they  exercise control 
over or regulate any enterprise, viz., 
the public interest and the economic 
efficiency. How would public interest 
be served and how long would it be 
served if there is no  economic effi­
ciency and as a  result the concern 
ultimately has to go out of produc­
tion? The public interest would then 
be in greater jeopardy than what it 
would be otherwise.

Mr. Chairman: Shri Meghnad Saha. 
I would request  him to be  rather 
brief  because  many Members  are 
anxious to speak.
Shri  Meghnad  Saha:  Yesterday

there  was  some  talk  about  th*



3803 Motion re:

achievements  of  our  Planning Com­

mission.  I was  told  that  my  figures 

were not  correct.  I  want to  correct 

that idea.

What I said was this, that Mr. G. 

L. Mehta in a speech  in New York 

had claimed that as  a result of the 

Five Year Plan, our national income 

had gone up by 13 to 14 per cent. I 

said that  it is a very bad  way of 

advertising the achievements  of  the 

Plan, because the real  index is the 

increase in the per copita inconr.e.  I 

have got these figures from the Sta­

tistical Institute, Calcuta.  The fleures 
are;  248.6 in 1949-SO; 246 next year; 

231-7 next year; and  this year, i.e., 

1953-54, it is 261.2. So, if you calcu­

late,  apply a little mathematics,  it 

comes to a five per cent increase  in 

the per capita income  in the  course 

of four years.  Therefore, there  has 

been practically not any increment in 

the per capita income—only  one per 
cent per year; and therefore, to reach 

the doubling of the national income, 

which Russia  did in ten  years, we 

shall require about  60 to 70 years. 

This has been my contention, that the 

whole Plan, the First Five Year Plan 

is not a Plan at all, it is a muddle.

Hon. Members: What is it?

Shri Meghnad  Saha: Muddle. It is 

not a Planning  Commission, it is a 

Muddling Commission. The Plan has 

been a miserable failure.

Now, even these figures are subject 

to a certain amount of suspicion.  In 

the last vear. the average per cnpito" 

income was Rs. 251.7, and this year it 

has shown  a  huge  increase  to Rs. 

261.2. So, I looked into this fact, and 

I find from the report  of the Plan­

ning Commission  which  has  been 

given to  us that  almost the whole 

increment has been in agriculture, if 

■their figures are to be believed.  On 

page 3 it is claimed that our agricul­

tural production  has gone up by 18 

per cent since 1950-51. Since our pro­

duction  in  that  year  in  agriculture 

was Rs. 4,500 crores,  18 per  cent of 

it comes to Rs. 810 crores. Mind that 

nil these figures are calculated in the 

standard  rupee of  1949-50.  It  is 

cl»tmed that we have  got a 13 per

cent increase in the  aggregate nat­

ional  income.  Even  accepting  thl* 

figure,  suspicious as it is, the total 

amount of increase  in the  national 

income comes to Rs.  1,100 crores. If 

you take out from that Rs. 800 crores, 

only  Rs.  300  crores  remain,  to  be 

attributed to  industries  and  other 

causes to which I have drawn atten­

tion on page 14 of my Rethinfcino out 

Future, which the hon. Finance Min­
ister  and  the  hon.  Prime  Minister 

must have got, for I sent them com­

plimentary  copies.  Our  total indus­

trial production was worth about Rs. 

1,500 crores. and if we ascribe about 

half of these Rs. 300 crones, to indus­

tries it comes to Rs. 150 crores.  So 

the industrial  production could  not 

have gone up by  more than ten to 

twelve per cent. The claim of 40 or 30 

per cent is absolutely incorrect. And 

that was the point which I made out, 

and on which the Prime Minister got 

wild.  I had  never  compared  my 

figures with 1946 figures as stated by 

the  Prime  Minister.  I  had  started 

from the year 1949-50. I think I have 

explained the  position taken by me 

yesterday,  and if  the  hon. Prime 
Minister, instead of relying on hear­

say,  had before him the Parliamen­

tary Debates, he would not have com­

mitted the blunder which he had done.
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Even  this  increase  in  agricultural 

production is not ascribed,  even bj 

the  Planning  Commission,  in  the 

Report that we have got here, to their 

efforts. They say that much of it is due 

to successive good monsoons. Supposing 

in the  next two  years, we  have 

got  bad  monsoons,  then,  ■  I 

think,  the  per capita  income  will 
come down from Rs. 261 to Rs. 25S 

or Rs. 256, and we would be exactly 

where we had been in the beginning 

of the Plan. So, the large claims that 

are being made on behalf of the Plan 

are absolutely groundless. I am sorrj 

to say all that, and I shall expand ii 

later.

We have been given very rosy pic­

tures of the plans which are going to 

come in  the next  five years.  The 

Indian  Statistical  Institute,  under 

Professor Mahalanobis, has engaged a 

very  large  number  of  great  foreign
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experts to make the second Five Year 
Plan, of which  we expect to  hear 
from the hon. Finance Minister. I Vmrt 
gone to the Statistical Institute, and 
I had talks with all these experts and 
I had asked them to read my Rethink­
ing our Future.  They have read it, 
and they have told me;  “what you 
have said is absolutely correct, we do 
not differ from you.” But our friends 
here on  the  Government  Benches 
seem to think that unless,  a state­
ment comes from a European there is 
no truth in it, and  that we Indians 
are incapable of  saying  the  truth. 
May I ask the hon. Finance Minister 
to ask Dr. Rubinstein, Dr. Bettelheim 
and other three really great experts, 
who have come here, their opinion on 
my RctfiinfciTip our Future, which has 
been given to him as a complimentary 
copy, as also to the Planning  Com­
mission as well as others, and ascer­
tain whether I have stated the correct 
view on Planning or not.

We have been told  that they are 
making a very good plan. I have seen 
some of  these plans,  when  I was 
there. They are indeed making a very 
good plan; they are making a very 
detailed plan. But I am putting a per­
tinent question to our  Government 
members, which I shall illustrate  by 
means of an example. A very great 
painter who was asked to make  a 
very good painting made it and gave 
it to his master. The master said, well, 
we have got a very good painting, 
but for its appraisal I shall send it 
to my private  friends  and  other 
experts. He sent the painting to his 
other friends,  the private  experts, 
and asked them,  would you kindly 
put a black dot wherever you think 
this  painting is not  good.  By the 
time the painting came back to  the 
master,  everything was a mass  of 
black ink. It is a very good plan that 
has been  made by the  Statistical 
Institute; I have no doubt about that 
and our  thanks are due  to Prof. 
Mahalanobis and his coworkers.  But 
it will go to many of the friends of 
the Government for opinion;  it will 
go to all our  industrial friends,—I 
Would not name them by families—

the Kungs, the Soongs, the Lis  and 
Chiangs of India, and all of them will 
be asked to put a black dot on it, and 
other friends also will put a black dot 
on it, I am sure when it will come 
back, you will find nothing but a mass 
of black ink remaining there.

The planning which we had made 
in the old  National Planning  Com­
mittee, and which I  have reviewed 
in my Rethinking  our  Future, was 
quite good. There was nothing wrong 
in it. It was not detailed. We are now 
making a detailed plan,  and I hoi>e 
that when  this plan is  ready, the 
Government may see its way to give 
effect to it.

We have  heard something  about 
the formation » of finance  from the 
mouth of our Finance Minister. It is 
good that he is  thinking of raising 
investment finance to ten per cent of 
our national income. I have said so a 
year ago, that  unless you  increase 
your  investment  from the  present 
figure  of  five  per  cent to ten or 
twelve per cent, we shall not subs­
tantially  increase our national  per 
capita income.  The question  which 
comes after that is  very important. 
It is not only a question of making 
investments. We may make ten per 
cent investment, but that investment 
must be properly done, it must be in 
spheres which will give a return.  I 
find no indicatidn in the plan, as to 
how that will be done. In the plan, 
we find that a large amount of money 
is being diverted to sectors which are 
very  unprofitable,  the  community 
projects, and so on, which do not give 
a return but  have advertising  and 
vote catching value for the Congress. 
The only sector which can give you 
a good  return, and  of which  the 
country is in great need, is the indus­
trial sector. The raw materials in this 
country are there on the ground, and 
we have to pick them up and trans­
form them into industrial goods, iron 
and steel, soda ash, chemicals and so 
on.
We find that since 1947, nobody has 

given an iota of  thought as to how 
the proper investment has to be made 
in the industries.  The much-lauded
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1948 policy, of which we are hearing 

so  much  from  the  Government 

Benches, does not  come from their 

head.  I know it—I had been contact­

ing the Indian Government for a lone 

time—it was  the late  Sir Ardeshir 

Dalai who was Minister of Pla^ng, 

who had prepared that Plan in 1946. 

And that Plan has been taken over 

by this Government, and nobody  in 

this Government has given an iota of 

further thought to it. The Ministry of 

Planning  was  somehow —  ̂

not  know  why — for  some  dark 

reasons,  abolished  in  1946  when 

this Government came into power; we 

had two years of economic  confusion 

from 1946 to 1948.  •

Shri S. S. More: What else today?

Shri Algu Rai Shastri  (Azamgarh 

Distt.—East cum Ballia Distt.—̂ West): 

Much  improvement.

Shri  Meghnad  Saha:  After  1948

the  industrial  policy  which  was 

stated by Sir Ardeshir Dalai was put 

before us by the  Congress Govern­

ment, and they are taking very great 

glory for it, just as they are takmg 

all the credit for the river valley pro­

jects, the plans for increase of power, 

for the Sindri FertiUser Factory and 

other things. May I.say, as one who 

has been connected with the Govern­

ment  of India in  the pre-Indepen­

dence days as  member  m  several 

committees, that this Government do 

not deserve any credit for any of the 

constructive  works that  had  been 

started? As regards the Smdri Ferti­

liser Factory, I might claim that I was 

responsible for bringing that ̂ int of 

view before the country m 1943.

Shri Algu Bal Shastri: Thank you.

Shri Meghnad Saha:  There was  a 

great famine  in Bengal then, and  I 

sponsored an article  in the Sctmce 

and Culture about it, and I was told 
that I would be put in jaii. I had said, 

why this dearth of food, it is because 

we have no fertUisersjn this country 

and  Lord Linlithgow, the  Viceroy, 

was against the use of artificial fe -̂ 

User*.  This article came before  the

Viceroy’s  Cabinet,  and  Sir  Rama- 

swami  Mudaliar  took  it  up,  and 

appointed  a  committee  consisting  of 

Sir James Pitkeathly  and two other 

Indians. They made all the plans, but 

when the  plans were  ready, these 

came  before  the  Congress  Govern­

ment. But there was an apprehension 

that the whole plan was going to be 

wrecked, because a very great Cong­

ressman said, we have got plenty o' 

cow-dung in this country, and there­

fore, no artificial fertilisers are neces­

sary. Anyhow, the  cow-dung theory 

did not find favour because the late 

lamented  Dr.  Syama  Prasad 

Mookerjee was there.  He said,  the 

plan is there, some work has  been 

done on it, I must see that it is work­

ed up to a finish.  That is the whole 

story of the -Sindri fertiliser  plant, 

for which the present Congress Gov­

ernment is taking credit.  The  same 

thing holds  good about the Damodar 

Valley project,  about  the  Bhakra- 

Nangal project and other projects for 

which the Congress Government are 

taking all the credit. The credit for 

all these river valley projects—if it ii 

to be given to anybody—should  be 

given to Dr. Ambedkar.
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An Hon. Member; Or to the British­

ers.

Shri  Meghnad  Saha:  He was  a

member of the Viceroy’s Council. He 

saw the whole thing through and laid 

the foundation for it.  All that this 

Government have  done is to  mis­

manage affairs.

Shri Algu Bai Shastri: Was he thett

in Government or not?

Shri Meghnad Saha:  Yes, at that

time.

Shri S. S. More: Not of yours.

Shri Meghnad Saha: He was Minis­

ter of Fuel and Power in the Vice­

roy’s Cabinet.

I wish to explode  the myth that 

the Congress has been responsible for 

anything constructive which has been 

done in this country, except to waste 

money on community projects and on.
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inany  other  themes. If you have  to 

industrialise this country,  you must 

fiive your brain a racking, which you 

have not done so far. Nobody in the 

Government has  gone deep into this 

matter  of  industrialisation  of  the 

country. You have to follow what the 

Chinese have done.  They are very 

keen on industrialisation.  Formerly, 

they followed  the  Chiang-Kai-shek 

pattern.  and  Chiang-Kai-shek 

brought the country to disasters. Now, 

out of 36 Ministers, 12 are in charge 

of industralisation. Here we have got 

ionly half-Ministers and quarter-Min- 

isters for industrialisation.  In  China, 

4here are 36 Ministers;  of these,  12 

are for industries. We have got here 

one Minister for  industry  and com­

merce combined; so industry is only 

half a Ministry. Now, if you want to 

industrialise  the  country  properly, 

you must do it seriously------

Shri Also Hai Shastri: More Min- 

;i<trie«T
Shri Meghnad Saha:  There should

be five or six Ministers for industry 

and every  Minister must give  his 

whole time to the Ministry, not doing 

industry  and  commerce and every­

thing else simultaneously.

So. if we have to do plaiming for 

. the country,  we  must  think very 

’ radically and I think my Rethinking 

OUT fiiture, which everybody there has 
got, will provide a very safe guîe.

lift ifs IT5T0 teroiHTR

aT3(ivr  ̂ f—

Mi. Chairman: At this stage, I may 
announce that the Delimitation Com­

' mission  (Amendment)  Bill will be 

taken up  after this motion  is  con­

cluded tomorrow.
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 ̂ ĝHHl 5iT̂ ?f I anft  ̂ ?Wf 

ift ar̂fiTJtf  f. 3T WTS

s-m # I f  ̂ nir̂ 2  « ni4<l̂ d*f

sfer # I ^ ?TWT? f I

3ir inilfsRT  ^

 ̂  ̂   nr  nrr̂   ̂   ^

uiuviid'<̂ «f? ?̂d4i,'ri  ̂    ̂in ^

icT f, r=r   ̂ jf iT̂ 3fft  5̂V? 

flOT'  r̂ar  ̂5(f Jptsfffrw ̂ V? ?kr

f. «(■ ?nn ?TOTJT  ̂   ̂  r,  ?̂ pf

arr̂ ?T?w >f 5̂4  ̂ 3ift 

vf) fT?Trf̂ griW   ̂  '*>1W'

V? I  vi-<<tiT ift «̂ «(l'i 3ift  mtg-

«FT51T '̂rfW

wi>l<Ijd J  ̂tnfWFT  f' 3  ̂’H  =T 

irf I ar>p ?iT  i?w   ̂  ?rf ?tt 9sn̂ i!r*î
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-̂11  r«̂l  ̂?5f> ̂   ̂tIT?f,

 ̂  ̂ r>f '5?f=ft ^

atH*i  ̂ ?V'T>Jtt'i -îT  ̂<a, ^

 ̂  7̂7̂ f I r  ̂  am  5lt

 ̂<4l41  5 tl flTpT  ̂ "̂FTVt 'JHdl

f,  fW=r w w f.  f̂r 4  frm=̂

T) ̂ ̂   ̂I >d«   ̂ 3F̂  3PT̂ anr̂TT ^

^    ̂I if* 3imT c;  ^
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130  fiRIRfvnl

5TT  ?WUT

4 fatwn «''•<■#  ̂  ?TT  5T̂ 

 ̂   <ir̂ , 51? ^
f I am ̂  srfrr so, sv ?nr«n ^

sfiTrf f, ?5nr ̂  ŝr 

i   ̂ ̂ ?Tcf f, ̂  ̂  w f»N

HTTO IT rf  ̂ *1̂

 ̂ fT  ̂ T  ?5*?T̂  at’’̂  T5 T>T

 ̂  ?pj? ?5»T ^

 ̂   ̂T=T   ̂  ̂

=f̂ =t̂  ̂ ifT  ̂?Trfâ ?5»r ^

?F ̂  ar?V  aift   ̂ ^

Tiir̂ 4 , 5IT ?r? ^hr,̂  =T̂ i I 4'̂
?r? firrgrzr  ̂ Tir  ̂ ht̂  

gip tlf5?ra it'Rl »f ?TT ?W  ^

;jf  ̂ "̂,̂ /  3tTC fsf̂ lT 317̂ f  ̂  JT^

 ̂ vTT̂   ̂  F»T5T TT=n  ̂f I  3rr? 

f}̂ ̂  ;jf 3m ?5iW>T # 3̂ <isV
fTT if ̂ rfii at gW?  5"̂ ôi  ?r̂

ciKnft rw 'st  =T̂  < I 'f?

ra TCT̂ ’Pr w'-fs'  ̂  ^

$RTrr  tttwrvr ?qn  *1̂ ŵ ht  ̂1

?5R- amf ̂  «'''«■# sfN(T 

??>T  ̂ 5̂ ¥«t4  ’T? =t̂

hi rjjf  ̂ d-̂ î ’ 557̂   ̂  ̂    ̂ 

tĵ    ̂  ̂  ̂   ̂    ̂  

cn w  1? 5TT  ̂  ^

OTT >Eraif  ̂I 3tw   ̂ ^
 ̂ # I anr ?r? 5T? t

tfT?  ?T  ̂ ^
 ̂  ̂  f=, 3IW 5lk ŜPT ^

5fT  f  !tl  ̂   ̂  ^

 ̂5Pir̂  jfSTft  I 5T  ̂*l,<**

giTT jf?Ti 5̂pt 4 'Tw f̂cnr

 ̂ w? w  ̂   ̂ ^W r̂ =T  ̂  ^

appft T̂%tr  ̂   ̂ ̂ «'*  I

aiTO Wi  f  I 3Tin 3IW 3TR̂ fr̂ ^
f , ann 3fnr irmr  ̂

jnt-itw T̂T̂IT ’313̂ f 3(ft  ^
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5̂  ̂ jfilir >T̂ y»PiT ihn  aiw ahrf 

 ̂r̂ iuRr ¥)  ̂  ?TRft Sf ffiViT  aiff

airrt n;5;?r  ̂ ̂ »fr»t ?f 1 ip ?»?  =1̂  

ŝT5IT fi  ̂  iM   ̂  'I’  a(̂   ̂  

5 ̂  t I >TT̂ ̂   ihmrf fT̂fjjrar 

 ̂ iiiHiiifatf ̂    ̂̂  <n 3IW

1 iM   ̂   ̂  Jnwr  ^

an  ̂ =T̂  wtf;  ̂  ^

iTim  ̂ w if f I 

jfffcT  5Ŝ  am  ̂ ̂   I  5>̂ V5T 

r»r ̂ srNh   ̂5riW  *st r̂rit  ̂ ^

St? 3TW aW   ̂   ̂ amiT f I fro 

an  ̂^ Rooo ?7w  ?*fcrai f ^

ff aiw goo ̂ W ̂  ̂  3  rifv̂T

 ̂  4̂'?)  ?̂TT gTT̂TT  ̂ ̂ SNrrfr ^

r?r ^ <rar # 1 aira- 3t ?W

Jirk rfT̂ f fa=T ̂   ?nnn Wf=ri Thĥ

f  ̂ cp-̂  ̂  wi  ̂̂

ar̂ wi   ̂ £̂iOo jnnr <?Rf  ̂'?<<i 1* 

5[f ̂   3F   ̂ if frrar 3irar

f ^ at̂nr   ̂  ̂  r̂rai if- 1 atnr  af 

aiTiT at̂   ^

/nitfHT  ̂ a(T ̂  srnpif anr  ̂ JTK

 ̂  f  I  arra- aiw >i‘?î   ̂ ¥«t4.

35?T?r nlgW-T  t̂W  ̂3T=̂ vJWlS

>??T  ̂ t aift ahrf  ̂ ̂  vm r 
f 3TT ̂   3̂  ̂=T̂ ̂  t I r̂ rfs*

if  s;

fTT ̂  f.  ̂'̂n̂fr 5T t̂ 4
3F̂ »if?r rs ̂  ̂  I

:»5Tir*wn}s5 4  snr f
 ̂  ̂ =t̂ ?T WilT, am7

ipf,  ?TT̂ aRTTKvTrarN

f̂iT #i #, amr ?W  ^

 ̂ar  ̂ an  ̂tffn  ̂  f  ̂?iht

=j  ̂  ̂  I  ̂   an  ̂h;w ̂  TF̂ 

 ̂1 et?  ̂  =T t;s smr  ̂f i aPT?  5̂ 

 ̂   ̂̂  grar  ̂ari*! 3fT  ̂ f 

W UTOT f  <t? «l«ra  ̂in ?aF5ft

 ̂  ̂   f   <r̂
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ftr  ̂   ̂?!ii itf ism  ^

I' ̂  ̂  ipn̂  ̂  irf ̂  if r̂  ̂  ar^

*97? if 5<ŵai  ̂  I  ̂5f̂  glsil

?̂ 5?«T!}ift3rfti5TTr»ft=r̂ i 

P̂rHnTT t,  r  ̂ <?ff5T3T ’ST «T?

«iii*(  ̂ gTT |TT n/t̂  ItH' arf?  «T? 

31̂  ̂̂   itf arr̂  ̂  ̂ 3F̂ TTW 

 ̂a?f*? ̂ j'li <aitn  ̂̂    ̂ H

 ̂ aift  ̂  ̂ (j-«̂ wi}nd  stsr

jtrr t ̂  s'Ni ̂  f?> ̂   viil/̂dt̂ KK  ĥr

#,  Mirfl ̂  ri?s5ir ̂ 31̂ gTT ar

Wtf f am r̂  ̂  »}= aH'

 ̂  ̂ 7̂ I f̂ ?d<}

ĝif̂ «n  ̂ ?!i; jf‘  ̂ ̂  ̂  ^

?TT   ̂ ^ T<; J!ii arf? tĵ :pTI Jn»f 
«T.M̂  Mt  rff 5 Hl̂  ̂ q/lqv  ^

3T̂  3t̂  ̂3IHI  aift

if  ̂ ??k̂TT îrfr̂ I 'WF?   ̂ar=̂

fw   ̂  fTirft   ̂anrw  7̂

 ̂ R̂"  5 *i  r*!̂ w *1 -T̂, ^

r̂  ̂  IVw  51?? «ra-  arft  nr

m  ?TnV? irrW?  ̂ «

3T̂ fW  *?  5sM  'ffT

? M .

Pandit S. C.  Mishra:  It was  only 

yesterday that the Lion of India roared 

in this hall.  Not only did it roar but, 

3f I may be permitted to say so, it 

lashed its tail furiously and we were 

told at our own peril to beware lest 

we minimise the efforts of the Indian 

“Tpeople.  Sir,  evidently,  the  meaning 

was that whatever is being done by 

Panditji or his associates is the doing 

of the Indian people.  I  won’t have 

much  quarrel  on  that  point.  But 

then, this morning, I saw another re­

port in the papers. There was a bye- 

elction, right in  AUahabad  and  the 

results that were announced showed 

that the votes for the wicked people, 

the PSP were 30,000 and only 17,000 

for the Congress.  I have no quarrel. 

1 only say that it came from Allahabad 

and right on the wake of what had

been roared in this hall.  I only say
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now  that  the  lionjne  voice  and  the 

voice of the people do not seem to be 

identical, (Interruption).  Do they? If 

you really want to interrupt me please 

be clear  that I may  reply  some­

thing. ■

That  is  what  I  am saying.  I do 

not say that you will not be ruling In­

dia for another 70 years.  You may be. 

This one bye-election or that does not 

show  anything.  But,  surely,  to say 

that  anybody  who  differs  on  this 

point or that will be declared a traitor 

is  too  much.  Good  God!  What is 

this.?

Recently  there  had  been  some 

Gurudwara elections in Punjab in the 

northern part  of India.  Except two 

or three people, two or three Congress 

nominees who came by some arrange­

ment, not one who had been labelled 

with the Congress label or associated 

with the Congress could enter, out of 

89.  We  know  what  is happening in 

the south.  We  have seen now what 

is  happening  even  in  the heart of 

India.  Therefore, I say, there are two 

sides to every picture.  Oone side  is 

that on  which our Kautilya and  cur 

Burrah  Mihir  are  posing.  They are 

trying to show by statistics that every­

thing is O.K., and progressive.  What 

is the other side?  I may be an inte­

rested party, these friend may be in­

terested parties our interest may be in 

decrying you. But what is it that the 

people are saying? Go to the people. On 

the first or second of this month, I do 

not exactly remember the date, pro­

bably it was on the third, I was again 

at  Allahabad  junction  somehow.  In 

the morning when I got up from the 

train there was one set of people cry­

ing,  ‘Private  enterprise  not to  be 

nationalised’  and then  immediately 

after what happened?  The next cry 

was  ‘Complete  socialism  the  goal of 

India.’  I said, what is this.  Then I 

had to buy both sets of papers to find 

out what the matter was.  I wanted 

to know which of them was right and 

which was wrong.  I foimd both  of 

them had been said in one voice by our 

leader, by your leader. All over India 

the feeling is this.  I declare it before 

our Planning Minister and our Finance

Minister.  You rightJy say that nothing
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will be nationalised.  I say socialism 

is the goal of your economic policy. 

According to your own version, take 

out from it the nationalisation of pri­

vate property or private means of pro­

duction.  Then,  let  my  hon.  friends 

just consider what remains of  their 

socialism.

Dr. Meghnad Saha irritates you very 

much.  I  am  sorry  it  is  a  poor 

Gandhian method (Interruption).  You 

can trample upon arguments, you can 

trample upon the logic of the argu­

ments that we advance but to trample 

upon the name or the body or soul of a 

man who advances logic, I would only 

say,  is  not  very  high  Gandhian 

method.  He  said  that  ingenious 

methods  and  institutions  have  been 

developed in this country to take out 

public money and put it into private 

hands.  Is  that  wrong?  Is  that a 

mistake?  I say that you are not na­

tionalising private money and private 

resources, and you are not nationalis­

ing private means of production.  You 

can  reply before the public and the 

whole  world.  All  sorts  of  public 

money  are being  taken  out  and  put 

into  private  hands..  What  are  these 

corporations?  There are  so many of 

them.  At a certain stage in Europe, 

there were little principalities and the 

whole map of mid-Eui'ope was dotted 

by principalities.  Our Cabinet  and 

our Ministers here  are creating small 

principalities  which they wish to  re­

main  outside the  direct  control even 

of Parliament and to be private prin­

cipalities.  I say this is a queer method 

of  bringing  socialism—not  nationalis­

ing anything and going on taxing and 

taxing the poor people, and whatever 

comes  out  of  that,  again  sending  to 

augment private coffsrs.  Therefore, it 

is a very queer short of socialism that 

you  are bringing  into  this country.

One  word  about  the  capdtalists. 

They  are  your friends, but ô  and 

ask  them.  You  had  given  an  assu­

rance that lor ten years nothing will 

be nationalised, but they do not feel
secure.  Everywhere  and  outside 
India what do they  say  about  the 
people  o£ India from the great capi­

talist to the  smallest  private  culti­

vator?  Their feeling is that nothing 

shall be nationalised and yet nothing 

is  secure.  The  position  in  India  is 

that  nobody,  not even  the  agricul­

turist  nor the capitalist,  is  secure, 

and nobody knows which is the way 

to proceed.  If  Pandit  Nehru has 

done anything at all, I say he has done 

one  thing  and  that is  that he 

has  completely blotted  out  private 

initiative, and this is where your Gov­

ernment has  succeeded in  dbing some­

thing.  At this  moment, be he the 

highest or be he the lowest, he cannot 

take any initiative for progress in any 

direction.  If  you think  that  the 

Bataidars are your friends, come with 

me I will take you  round and you 

will see for yourself  what  they feel. 

You say that jou will give them some 

right.  They do net get the right, and 

in the hope  of getting some  right, 

they  are  trampled  under  foot.

Dr. Suresh Chandra; How has  the 

food production gone up?

Faadit S. C. Mishra: I think it was 

only one week earlier that the news­

papers brought out that in Assam the 

agriculturists  ane refusing to  harvest 

their  standing paddy crop unless the 

Government  comes  out  and  gives 

them  a  guarantee  of  some minimum 

prices.  Perhaps  my namesake  might 

have come across it.

Dr. Ram Subhag Singh: Your name­

sake!

Pamdit S. C. Hishra: Yes. He  is

my namesake.  I  have  a very high 

esteem  for  my  friend,  the  Finance 

Minister, but it will be a very harsh 

thing  to  say  to  my esteemed  friend 

that if he is not the enemy of  the 

peasant class,  he is very nearly so. 

All  these  three  yfears, (the  argicul- 

tural prices  have gone  down  and 

down and the prices of other commodi­

ties have gone up and  up—because 

of the duty, prices of shoes  and  all 

ofher things, except what the peasant 

produces, have increased.  It is not 15 

or 20 per cent, fall, but It is 100 pel̂ 

cent fall as everybody  knows.  For 
example paddy, which was selliiu!  st 

about Rs.  16 per maund is selling at 

nearly Hs. 8 per  maund,  and  riir
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great friend will not raise his flnger 

on  behalf of the peasant.  Let them 

be crushed.  Therefore, I  make one 

request.  I do not say that  you are 

doing  nothing,  I  did'  not  think 

that you were such weak people that 

unless praise came from us you  will 

wither away.  I  thought you  were 

a bit strong.  If you do  something, 

posterity  will  come  and thank  you. 

Here  you  come  and  invite  criticism 

and you  should  be  manly  people  to 

hear criticism, to  welcome criticisn 

and to correct yourselves if there be 

any truth in it.  I do not say  ycu 

are not doing  great  things,  but  I 

say that the valley projects that you 

have taken up could have been done 

in three years by Wavel.

I do not minimise your works; you 

are doing  many things.  But  you 

should net be satisfied with that, but 

you  must  attempt  more  and  correct 

your picture from  both  sides. Do not 

think you  are infallible people  and 

that  whatever  you do is  correct. 

Examine from the other angle also.

ij?ro  ̂  ; aiTsr triR ̂  imfg’

W, "T? 5(T ’T

f  ̂   if >9̂

?kr f  *r  ̂   ̂ '

 ̂   ̂  w  VT  w

^  ?T aiTsr

^  =T   ̂ 3lfj *r 

!̂Fra- tjT »r 1

Mr. Chairman: Somebody had to be 

called last.

lift Iĵ o tnro W  :  I S'"

complaining about it.

(FTFn "T? «'•'<

?;an’ sift  iW fw  *f Ta-

 ̂ imtw *f  ^

rsT jrar #  ^

IT Ip  ̂  îrar  ̂ 5fR

r f if  ?rfT=rr « anŴ

ifW IT   ̂  ^

=t?T   ̂  ̂   ̂  ar

f i r?r   ̂ T̂'fr̂raT ir̂

 ̂  fr*n f  3(ft  fTTTff

atft  ciVhif ^

 ̂ ?TT 3n̂ «rs  f" t 

 ̂   ̂   =T̂ # 5̂  RH*r

3TT 51? 5IT5RT  ’S' ̂

VT I ^

^  W'f)  Tolt+  ^

 ̂ afft 5T̂ iw  f ̂

in? JT?TOT  *f I. ̂  ’ii? ̂3n=TiT »r

 ̂   #  I  ̂  ^

«r 5̂ urtf ̂   f I ar̂  ̂

T g  ̂  '?f̂  'nVr ̂

 ̂  ̂  ̂^ CSV 5̂

an̂r  ̂  r tt,  ̂ ^

»T  ̂  ̂ =T   ̂  I

!(r?r  jrar  5̂   «*n<«=ti'5 f

Ip  yiTHrm t, ^

gtfĝ   ?TT ipwa 1̂?̂  1  6*11'

jf jft «r?T irar  ̂ ^

Trfwf   ̂  iTfw r I *T5î  nftft =t

<fr?T VT  5K 5T̂  ̂HW jira'

<if?  ?mr-?n̂-!r3rRV7   ̂   ̂  ^

 ̂ ^  5  ̂hriNr=T

=!r?  if  ̂    ̂  f

caH"  if  3T  3irf»N,

EqTqifr̂ ain fwry   ̂ >̂nr

ijHfqT   ̂s;3n  ̂ =T?̂ ’rar ̂ i ann'

^  -Hiaiiair  atft

?̂.TO ?piT3if sra ^   '»<<')   ̂ 

f̂ r̂qi ift irar f at  ar?  if ̂   a?

«nRi  I  r>sfrrf  ?in  ̂ Nwnr fw-

tf̂   r?? f atn ^̂fsRT iHr  »ft # aif»

frnfl  %d H« ittA t c  ^

gra- 5T1 are?ft T̂Ttr  ̂ aih  i ir  ^

 ̂  anr siTSFn- =ii4hrT  ̂ r̂gr ? 

arrif id ifr ̂ihrm ŵ wir  iinnff w? iiraf

 ̂BR-nr ?Wf I «T5' ?pr t  37ra=TT

inft =f  ̂  ̂   ̂«nr4 rw  ̂ I



iJTro (T̂To 

?nT?r 5T̂ f,  ̂ 3(ft

r̂af  ̂   »W'<t)< iT̂  ̂ <r? 5!n̂

at?  ̂  t, I  >̂T=n '̂i?̂  c; 

r̂   snf̂ R  ̂arî

?TT̂  5̂   ̂  ^

imm JT? #   ̂   art?

jriV̂rf  atfiar̂  ̂   ̂ ?5T«f

amif ̂ w  ̂    ̂ TJffsf

^ ?5nf 17̂ âsT' w 'iT5̂ 3iT<i'ti atm̂ r̂o 

5t?T ̂ W  f fonnf jmiiPT jF 

»i ̂  ̂  ?H) arî ̂ nfef  fqr̂  ̂  

«f̂ >ufl ̂ 4*11̂  ?hft 1  ^

JT?  ̂ ̂ W  f ?STi ?  ̂-

4 irf̂ 4 ̂  ̂  fsTHHf ̂  atft

TRRiirf ̂  anPT qmrF ̂  arrif   ̂

fsrif amrpft ?f, aft sirtr sirsr <n 

"?inr fiT?r  I

’rî  iF  JTOT ̂  ?i{.'i<<)

■̂T? ?  ?W iv if ̂ artirVfW ̂ nrr- 

Yfsr   ̂  WTT̂  I

>.i*n̂ r«r  ̂ 3T  ̂'̂ ^ 1̂ t;#̂ i!i’ 

jsrr jf ̂ T?n 11 HfWf ̂  arsf ?rt ?r? ̂

■f̂  *t<{̂|t)l<u| fjTcRT?  jpf 1  aift

ssTJR̂ W ̂  arsf ?T̂ ̂  <trmui  3T»if?i;

#  I jf?  ̂  JTOT #  ?Tnf 

 ̂ ̂ WFirraif ̂  ̂ nn̂iR ?nr ̂

?nr?TT 5 *i  <?iiT<ni  ̂ VT̂

 ̂ ij= ̂  irenfjf. jJiVsf ann

•«g'*i?<fii  ̂  ̂ tiiidJf

wT  ̂ arf̂ TTBT  9T=mf  atft 

fTT̂  R ;31t«  ̂ 5|̂ ^

fTJTw  ?W IJT? smr  rf̂  jf

TTatkif??  «l«ît/i-<i  ̂ f̂eiT if ^

"̂T̂  î41 ̂  ̂r*?)*1  irfr ̂

f  fTT f  ?W  f̂ r  ̂ 3n?»fe 

wiT̂5jT ̂  r?r r̂nf jf =t

TnHT JTFT ??raT f 1  TtĤT ^^35?̂

 ̂  f 1 ciT<t>H  ̂  ̂  tifiT f ,

#  m̂nV) anr̂ ff sn >rraf 4
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(̂ci flîi 5̂, 5  ̂  ^

r̂»ffn f 1  ̂    ̂  ̂  f ŝn atift

frs T ̂ atro 1%  ̂   ̂   sH T  ̂   iTT»>

5=rrat ipft aft  ̂ ^

97f anfsf̂ ampiT  ?ir?r  (crcdit)

arii "sror-snrem ̂   ̂arii

arriT frrts' 4w 4  f  i srrf ?ra

»i7T ?sn5r f TO W s'  jf ̂ 4)  ?tin.f?f?P

 ̂ ipft ̂  ̂ nfsrf ̂  ^

 ̂ ̂ iT̂  ̂I  ̂   TO ?hr V̂a- »f̂ 

3T  *61 SJI f?li  3  ̂ fnt̂  ^

*t,«*i,fl   ̂ JTPnf liV 15̂

?R5r ̂  ̂  WRT 4   ̂ 1 117̂

5T-̂ M  Jf? 4) TO  <Ti  q;̂  ?tft  17

anra’ ̂ 7̂ »F arft  r̂rrw ̂  ^

ai'?il  tnnr <n*!'ii  I Jf?   ̂17  5t§7

r=T ^

5tr̂?«T̂ 91TV  ;5n̂ i ^

qifsN’fa »f arî sfTf?  fff TO  >n  ?ipt

?T=tf ̂  ̂  ̂  a(ft ̂  ̂

ffT ̂   f W   a(ft  H W

flU P T  anjft  #  1  a n r̂   » r ̂   ̂    ̂ 

fW  >rraf  ̂ SiROTiR

an fW    ̂  ̂ ^

Q   ̂  I  aPT?  >3»i'?)l  -alMHI  •q̂?n*i  ^

 ̂  ̂  ̂   5(TW ?rt ̂

r»nVf ̂  ̂  rs:;̂ 5;? ̂srprtft aift ̂  ̂  

anfife 5?mvi T̂PTtft I

f e f   sptr  ; i T T  ̂  aift   ̂  1?  ^

 ̂  «r̂  atft

»tM  f I  arn̂  if gig /yq-ir<)

tSitairq aiTO ̂  nffdtfi if TO  ̂^

f   I  îirnJi  grrfhR'  ̂  »ft 5ir «n?r 

 ̂ +4?4>I« TT?f  ̂ Ŝf ITTSf  ̂ <) ~1?d

ai?W I  ̂ ’Jff ^̂if»r  :̂ff?̂  in

feryn fwnm tto »?t to ̂ nnr >ff ̂

ir̂iT  «iT I ^

a(K̂iIiWI  ̂ T̂<»>'ci|j(T5«>fl

ar»T̂ if ?n=̂ ̂  amr? amir ̂ ̂  ’J? spw
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4^  ̂ wrai it  ̂ «»twi srt

t  ̂ Jintf <ift anN̂

Htf ̂  qi?ft  I jp  5w *1̂ ><>t7n 1 4“

 ̂  ^ 4v *f  awif

"ft®* Kf ̂ »r »lfv 'ffii)'  «lh

31̂  «ttw  tWtn=ni«Mir«T^

 ̂   ̂   »rnrf

«ra î%T*  ̂   ̂  irf?

 ̂ -dMlV) sV 1

^
lit ̂  -!fV W*T  ̂ <B f̂i  I  ^T*t #

 ̂  aifj «n «n  ̂1

if <r̂ «<î  ̂ I >5* sjR

*n̂  B>iiR *nft   ̂̂  ̂ nr *J«<v

«ft -m  ̂    ̂   ̂ >5>*

 ̂ W t i<yi«̂»i ̂   ?W r<n̂ î 

 ̂ TsifW »?r w 5̂  aiw?f  ^ 

h ^  if   ̂ftp}  apf ^

=T̂ ̂  I vJ-̂ W aiT  ̂5̂

«n  ̂  jrfw T   ̂

Tvrf wHi srtini, V'««'»i  at'f *t? ^ 

H>ii/ Jivtiff  ̂ *iP(f *f ^Hi  Sii*’

'TTT r̂af  ̂ tmv’ii 3fft  HW 9>re

I   ̂  ̂ nraf f̂=nr

I Ip *11 *iiini Ŝ «(t'j|')l W

?tw 5̂Tpf  ?3RHr HT*r ?»TOt  ^

«ii3Hr 5̂Tpf  ?5T̂ 5rf  sf̂

ĥr 5T  ̂  ̂  ’T’ft 1 3n  ̂  ̂ F»ti?' 

aron f Jp  far̂ =t̂ r̂rar c 1 

Jp »TH?iT c;   ̂aPT 4r=î ̂  aift 

 ̂  ̂   ftk >ft f,  »î 

*H!  ̂VII  ?ii>  Tfhrî jf srf  sfl

#.   ̂   ̂  <)« l̂ f,  T»raT

f<T faw sf*

dijwgi  ̂ at?! fifinrarfl t̂tht  W)

atr̂ ŵOT it ^ Wt tmfi ^

f I f W  HVK »f̂    ̂  8|T T̂!  f W

snNA  ̂ aift ffTi' iT=r »i ânir 

WV  «■* J  ̂aift ar^

 ̂   ̂ailJT =T̂ 5R t I  «H«irfl

5; r̂   <1? ir«  ̂   ̂ ''s 

 ̂w wT 9*rat d' fifitoi ̂i*r i

fif«»'t  ÎTOT t£j  5 W  ’<«̂«<i'i 

*f̂ ̂   9f it tflVt  <\H  >f 

<îrjra !î   iif 1 »mTW ̂  1% r»t̂  

fiff «jhm ̂  <̂» 4 fW  irrvrft
arnT̂rf ̂rf? v*N#nif *f ̂ >tr ̂ sfH 

«nqqr if wi;5Tstn*r «hi 1̂  1 

3̂  ?sp̂ , iriW r anfS »f fw ̂ra- <n

sjWî 'SIPT T5SWT  I »̂l?'i<i  VlfhZFf

•f T̂pft fnt̂  »f flP?r «iT  ?̂T JT?[w=r 

 ̂ wŷl'gui  -arf?

f*W *lf ̂  I

^ hiiî fJtrf  f g W

if ŵ    ̂  ?«i5n

t I  <ti'jîi >fsff »ft |p?r   ̂ *tĥ

f   r  ̂ ̂  =r̂  *ticl?r ?kiT f

?TT  ^N’ ̂ irtvw, y-tijiŷ w  s(h

toNw anfq ̂ fjp!f*r jf niW  ̂̂ 7̂ jf

 ̂   WPK 153 f  I

ŵ ta- Ĥl'j’O, jp ari%ffira 

fifwr ̂  if  (Nri aift T<f«re

 ̂ if  grŝ ̂  I frnr

srf  rq>»«( *f  >f ̂  wrer̂ tTcT

 ̂1  >f̂ ̂ « ̂in <T?  ?q<̂i VT I

«T? ̂  ?rf? JTIf̂  jf

'3 0ii<;i q><-J   ̂ 5T>W  5̂11  af

J?I?̂  tNr?   ̂    ̂   ̂  I

0W  ̂  ̂  ̂ fipTW

arfvî t I 5(iT3i;?  smr   ̂f% ?TT

?ft’T  TO' T? 5lf? ̂  an  -̂fM3 tJ <lf̂

if 5*i*J  ̂ 3̂TT JlfspT aiiqi ̂  

Hl'i'id «'Te< at̂HT tn̂ af̂

atft annft   ̂?fPr   ̂ >f ar>f 

a»Ff. afft  fTT̂ r»T?n

snhr̂ fr?iT2T̂  ̂ f, ht?^

aPTfft   ̂ PsT4WI T?T t «ft gT̂TT 
3  ̂♦̂'Iim!  HTŴ ̂   art̂iffn̂

?̂ TC sii ̂5raf jf airrf airar # 1 jf?r 

f  anft ̂   ^

 ̂ 3nr̂ if *T>i*i ̂  *ilV'i <1 *11   ̂rtT‘̂1 T
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[ift IĴo ITTO 

 ̂  ̂  ̂ f 3  ̂«n BW 

T?Rt t sh ffl'f  ̂ W*T Vt4

wi  <4̂iy<v<r  ̂  ̂   in 

ifaihf «i*iHi t 1 i(i«<{r  ̂w«r

Tufis %»<ii  f* «rf >f) <iUhi 

3̂ >iiflf  ̂arfflvsw Vruw <S aiwn •n 

ah »irrf  an  ̂ aiw af 

VNnA, afj  an?5 V} tmwuf f   ̂  

fK ̂  anitft shRi 5W  >*lt'<no

 ̂ I

Mr. caMtnua: I want to make an

announcement. There is a slight change 

In the programme.  The Delimitatinn 

Commission  (Amendment) BUl will 

be taken up tomorrow just after the 

OuostioD Hour, so that after its being 

pasMd it mar be sent to the  other

MESSAGE FROM THE BAJYA 

SABHA

Secretary; Sir, I have to report the 

following message received from  Ui< 

Secretary of the Rajya Sabha;

“In  accordance with the provl* 

sions of sub-rule  (6)  of rule 182 

of the Rules  of  Procedure  and 

Conduct of Business in the Bajya 

Sabha, I am directed to  return 

herewith the Appropriation  (No.

4)  Bill,  1S54,  which  was  passed 

by the Lok Sabha at its  aitttag 

held on the 17th December, 1954, 

and  transmitted  to  the  Rajya 

Sabha  for  its  recommendations 

and to state that this House has 

no  recommendations  to  make  to 

the Lok Sabha in regard to the 

said Bill".

The Lok Sabha then, adjourned till 

Eleven o} the Clock an Thunday, tft* 

23rd December, 1954.




